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LOK SABHA

Monday, March 8, 1965/Phalguna 17,
1888 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Ma. Seeaxer in the Chair]
ORAL ANSWERS TO QUESTIONS

Air Crashes

+
rBhli D. N. Tiwary:
Shri R. G, Dubey:
*362. ) Shrimati Savitri Nigam:
Shri Ramachandra Ulaka:
LShri Dhuleshwar Meena:

Will the Minister of Defence be
Pleased to refer to the reply given to
‘Starred Question No. 502 on the 14th
December, 1964 and state the action
taken by Government on the Report
submitted by the Committee appointi-
ed under the Chairmanship of the
former Cabinet Secretary to go into
the causes of crashes of the Indian Air
Force Planes?

The Minister of Defence (Bhri Y. B.
Chavan): A statement is laid on the
table of the House.

Statement

The recommendations of the Com-
mittee are being examined by Air
Force authorities and necessary action
will be taken on receipt of their
report. The Chairman of the Com-
mittee had also suggested that every
year the Chief of Air Staff should un-
dertake a review of the aircraft accl-
.dents during the year and submit his
report to Government. This Wwas
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accepted by Government and neces-
sary instructions issued. The first re-
port from the Chief of Air Staff has
b?en received and examined, Thig in-
dicates that the overall accident rate
during 1964 hag not gone up. Govern-
ment hag initiated action on the fol-
lowing items of the report—

(i) Recommendation No. 14 sug-
gesting sending selected per-
sonnel for training in advance
meteorological methods in
other countries—Four officers
are being sent for thig pur-
pose,

(ii) The Committee has sug-
gested a revision of our
series of Survey of India maps.
A special Survey Unit has
been sanctioned for prepera-
tion of maps required by the
Air Force. A list hag been
compiled to indicate the re-
quirements of maps for this
purpose and a plan drawn up
to see that they are avallable
to the Air Force within &
reasonable period. The work
of preparation of these maps
has already commenced.

(iii) The Committee has suggested
installation of various landing
aids. Arrangements have
been made to obtain some of
these aids and for their ins=
tallation.
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Shri R. G. Dubey: While I appre-
ciate the gteps taken by the Govern-
ment in arranging to send ovir officers
for advancedq training in metereology
and to bring the survey maps up to
date, may I know why, when we are
particularly facing China and Pakis-
tan, there was delay in bringing these
maps up to date in keeping with the
requirements of our Air Force?
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Shri Y. B. Chavan: Really speak-
ing, this matter was already in hand,
but naturally when the question of’
accidents was considered, one had to
look into the problem from the en-
tire national point of view. When.
thig question of emergency wag con=
sidered, certainly it had to be looked
into, but only for the operational areas.
That, really speaking, restricted it to
those areas. It was limited to the:
operational areas, but this question hap
to be looked into from the point of
view of the entire country.

Shrimati Savitrl Nigam: In the
statement it has been mentioned that
arrangements have beeny made to
obtain some of these aids and for their-
installation. In view of the fact that
these accidents take away some:
of the best pilots from the Air
Force, may I know why thig thing has
been written so casually that arrange-
ments have been made to obtain some
of these aids, I think it should have
been mentioned that all the aids will
be supplied immediately,

Shri Y. B. Chavan: There is no
question of any casual way of treating
these valuable lives, they are very
valuable lives for us, but when we
say that we are trying to secure some-
thing, naturally we must mention
“some”,

Shri Harl Vishnu Kamath: Have
these various recommendations been
examined by the Government in de-
tail, particularly with regard to their
financial implications, and the proposal
with regard to rehabilitation of depen-
dentg of the deceased and things of
that sort, and if so, has provision been
made in this year’s Defence Ministry’s
Demands for the implementation of
these recommendations?

Shri Y. B, Chavan: Normally this
provision is made there, it is part of
the normal budget for the Air Force
requirements. It is presumed that it
ig there.
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Shri Hari Vishng Eamath:
presumed. You do not know.

Shri Y. B. Chavan: I am waiting
for the recommendations of the Air
Meadquarters on this particular point.
If they make any additions, modifica-
tions or suggestions, possibly we may
eume in for Supplementary Demands.

Shri Igbal Simgh: May I know
whether Government have compared
this accident rate with that of ad-
wanced countries like UK. and US.A,,
and if so, is our rate lower or higher?

Shri ¥. B. Chavan: I think this as-
pect has been referred to in the re-
port, and they have given some sort
of comparative figure, but I feel that
aven that would not be a realistic
comparison because the types of air-
craft that they are using and their
climatic conditions are quite different.

8hri Indrajit Gupta: The state-
ment makes the claim that the over-
all accident rate during 1864 has not
gone up. May I know what exactly
is mecant by the “over-all accident
rate”, and whether the actual number
of accidents in 1964 was greater or
less than the previous year?

It is

Shri Y. B. Chavan: It was less.

Shri Indrajit Gupta: What is the
meaning of the words “over-all acci-
dent rate’?

Shri Y. B. Chavan: I think it means
the average accident rate of the entire
last ten years.

Indo-Pakistan Home Ministers’
Conference

+
( Shri Surendra Pal Singh:
Shri R, S. Pandey:
Shri Ram Sewak Yadav:
Shri Hem Raj:
Shrimati Renuoka Ray:
Shri P. C. Borooah:
Shri P. Venkatasubbaiah:
Shri R. Barua:
*303.{ Shri Yashpal Singh:
Shri 8. M. Banerjee:
Shri Hem Barua:
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Shri J. B. S_ Bist:
Shri Prakash Vir Shastri:
| Shri Jagdev Singh
Siddhanti:

Shri L. N. 'ihlllh Deo:
Shri Rameshwar Tantia:
Shri Himatsln;k.-

Will the Minister of Externa .
be pleased to state: NiAfates

(a) whether an
: any progress has been
achieved in fixing the date and venue
of the next meeting between the Home
Mimste;-s of Indiag ang Pakistan; and

(b) if so, where such a meeting is
l‘jkely to take place and a brief out-
line of the agenda for the same?

tnemm”rsuummm-
ry of Extermal Affairs (Shrimati
Lakshmi Menon): (a) No.

(b) Does not arige.

Shri Surendra Pal Singh: Last time
the proposal to hold this meeting was
turned down on the ground of elec-
tions in Pakistan. Have any new
Teasons been put forward by Pakis-
tan now for its desire not to come to
the Conference Table as early as
possible?

Shrimati Lakshmi Menon: We have
been informally told that Pakistani
authorities would not be able to de-
vote enough time for the considera-
tion of the matters to be discussed in
this meeting, till March 1965.

Shri Surendra Pal Singh: In view
of the fact that on the one hand Pak-
istan is showing an obvious reluc-
tance to come to the conference table
and on the other she has of late inten-
sifled her hostile actions on 6ur bor-
ders, may we know if the Government
sees any connection between these
ominous developments?

Shrimati Lakshmi Menon:

sft Tm Egrw aqwew ;s
v & & qfeear ®1 gE: TR
AN F FTOr Wy DA 2 A
qz wfadl & gdww ¥ A Tt
nf gwmmal #® gwew sfaar ¥
o wgacgar g ?

No, Sir.
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Shrimati Lakshmi Menon: All these
things do not arise from the question.
I have said that it was not possible

for them to have a meeting before
March.

Orat Answers

Mr. Speaker: Has there been any
difference by the re-election of Presi-
dent Ayub Khan for the second time?

Shrimati Lakshmi Menon: No, Sir.

Shri P. Venkatasubbaiah: In view
of the mounting tension between Pak-
idtan and India and also the recent
visit of Sheikh Abdullah to various
countries where he had indirect sup-
port from the Pakistan Government,
would it be brought to the notice of
the Pakistan Government that they
should not meddle with our internal
affairs?

Mr, Speaker: It is a
which they might consider.
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Shri S. M. Banerjee: It is clear from
the statement of the hon Minister that
no date has been fixed as yet. 1 want
to know whether the Government of
India will put certain conditions like
the vacation of aggression by Pakis-
tan in certain areag before they meet
the Home Minister of Pakistan?

MARCH ‘8, 1065
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Thé Prime Minister and Minister of
Atomic Energy (Shrl Lal Bahadur’
Shastri): This question of a meeting
of the Home Ministers does not arise’
at the present moment. If there is
any likelihood of its being held, then:
other matters will come up.

Shri Hem Barua: Has the attention
of the Government been drawn to a
statement made by General Ayub:
Khan of Pakistan to the effect thad'
the forthcoming India-Pakistan Hore'
Ministers' Conference is not going te'
yield any wuseful results and, if so,
may I know whether this mischievous
statement of the Pakistani leader .

Mr. Speaker: Order, order.

Shri Hem Barua: I withdraw that,
though it is not wrong.

Mr. Speaker: 1 do not say it is’
wrong, but it should not be used
here when we refer to a foreign coun~
try which we should say, is friendly
to us.

Shri Hari Vishnu Kamath: Are
they really friendly to us?

Mr, Speaker: We have to say that
we should not refer to the head of
that State like that.

Shri Hem Barua: Much depends
upon the psychology and make-up of
the Member who puts the question.
My psychology is that Pakistan is not
at all friendly to us.

Shri Hari Vishnu Kamath:
chievous’ is a mild word.

‘Mis-

Mr. Speaker: Much also depends
upon the make-up and the psychology
of the Presiding Officer.

Shri Hem Barua: May 1 know if
the attention of the Government is
drawn to a statement made by Gen.
Ayub Khan of Pakistan to the effect
that the forthcoming India-Pakistan
Home Ministers’ Conference will not
yield any useful results and, if 30,
may I know whether this statement
of the Pakistani leader has any dam-
pening effect on our Government and,
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it not, what are the reasons for the
optimiam on the part of the Govern-
-ment in relation to the forthcoming
conference?

Shri Lal Bahadur Shastri: There
is no question of any special kind of
optimism on our part. The point is,
this meeting could not be held unila-
terally.

Shri Hem Barua: About Gen. Ayub
.Khan’'s statement....

Shri Lal Bahadur Shastri: Of course,
if he makeg that statement—if he does
not agree to the Home  Ministers’
Conference—well, the Home Ministers’
Conference will not be held.

Shri Basumatari: Pending the fixa-
tion of the date for the conference of
the Home Ministers of Pakistan and
India, may 1 know whether it is a
fact that the Government of India has
.asked the Government of Assam to
postpone the deportation of Pakistani
nationals from Assam?

 8hri Lal Bahadur Shastri:. I do not
shink so.

Shri B. Ramanathan Chettiar: May
1 know whether the attention of the
Government has been drawn to a
ptatement made by Mr. Sheikh
Abdullah in London, suggesting
a meeting between the President of
Pakistan and our Prime Minister and
also another statement in Cairo where
he has said that the people of Kash-
mir have not been consulted and, if
80, whether Sheikh Abdullah’s pass-
port covers the freedom of speech to
the effect that....

Mr. Speaker: It is a different th%ng
altogether. We are on the question
of Home Ministers’ Conference.

ot gew WA W faeer
qu ¥ ¥ ofeE ¥ wRR,
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Shri Kapur Singh: Is Kashmir
likely to be on the agenda of this
meeting between the Home Ministers?
If the answer is ‘ves’, what chances are
there of the success of this meeting;
and if the answer is ‘no’, what chances
are there for the success of this meet-
ing?

Mr. Speaker: There is no chance
of that yet.

Bhri Kapur Singh: Whenever the
meeting takes place, is there any
likelihood of its being put on the
agenda?

Shrimati Lakshmi Menon: When the
Home Ministers meet, they will con-
tinue the same subjects, they were
discussing last time.

Mr. Speaker: Is this also one of
the subjects?

Shrimati Lakshmi Menon: No, Sir.

Shri P. R. Chakravertl: In view of
ihe fact that the proposed Home Minis-
ters’ Conference was postponed on the
definite guggestion of Pakistan because
of their elections there, may I know
whether the Government has got any
indication that they are in a mood
to meet any more in this Home Minis-
ters’ Conference?

Shrimati Lakshmi Menon: That has
slready been answered.

Shrimati Ramdulari Sinha: What
has been the impact of such confe-
rences held on the previous occasions
on the nationalg of India and Pakistan?

Mr Speaker: That is not in the
sgenda. Shri Bibhuti Mishra.
st fagfe frwr @ o7 qrfeeria
w1 Smin o o A & SET QY
. @ WT FTET A W AT §
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Will the Minister of External Affairs
be pleased to state:

(a) the results of the Indo-Cey-
lonese official Teamg talks about the
repatriation of the assets by the
Indian nationals from Ceylon under
the agreement concluded between the
Prime Ministers of the two countries
in 1964; and

(b) the extent of the concessions
agreed upon by the Ceylon Govern-
ment for bringing into India of cash,
jewellery and other movable ax§ets
by the Indian nationals at the time
of their final departure for India?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) The repatriation of assets

MARCH 8, 1966
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of Indian pationals at the time of their
final departure from Ceylon to India
did not come up for discussion in this
form at the talks between the off-
cials of Ceylon and India.

(b) The Government of Ceylom
have agreed, subject to exchange com-
trol regulations, 1o permit Indism
nationals being repatriated under the
Indo-Ceylon Agreement of October
1964, to take all their assets at the
time of their final departure from
Ceylon. The Government of Ceylom
allow, at present, Indian nationals #®
repatriate their assets upto a maxi-
mum limit of Rs. 75,000/-.

Shri R. Ramanathan Chettiar: May
1 know whether the Governments
attention has been drawn to the Ceyloa
(tovernment Finance Minister's state-
11ent to the effect that from 1st Auguss
1964, there will be a moratorium om
1tnoneys sent from Ceylon and whe-
ther that will affect the conditions ef
this agreement?

Mr. Speaker: Why should the sup-
}lementary show some apologetie
tyne? It should come like a shootinmg
arrow.

Shri R. Ramanatham Chettiar: There
was no apologetic tone, Sir.

Shri Hem Barua: On a point of order,
Sir. You have said in your wisdom
that the question should come like m
shooting arrow, How can a Member
shoot arrows at the House? When a
member puts a question at you in a
shooting type, you take objection ®
that?

Mr. Speaker: When I
have no objection.

Shri R. Ramanathag Chettiar: May
1 know whether the moratorium -
posed by the Ceylon Government om
the 1st August, 1964 will affect the con-
ditions of this agreement?

Shri Dinesh Singh: We hope not.
1here is no restriction on this at the

nioment.

suggest, 1
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.Shri R. Ramanathag Chettiar: May
1 know whether they have brought
-down the limit from Rs. 1.50 lakhs to
hs. 75,000 only in respect of Indian
nationals?

Shri Dinesh Singh: It is not only
m respect of Indian nationals. But
there are a number of countries which
are grouped together and nationalg of
all those countries are gllowed to re-
patriate only to the extent of
Rs. 75,000.

Shrimati Savitri Nigam: While re-
plying to the main question, the De-
puty Minister said that this question
was not discussed during the talks.
In view of the fact that there are
thousands of Indian people who have
huge properties there, why is it that
an important matter like this has not
been discussed during the talks?

Shri Dinesh Singh: The House is
aware of what the discussions were
held for. This agreement hag been a
mabsequent one. People are taking out
this money at this rate and so there
‘was no need to take it up.
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Shri Vishwanath Roy: May I know
whether Government have tried to
ascertain the total value of the pro-
perty which the Indian nationals have
kept in Ceylon at present?

Shri Dinesh Singh: No, Sir.

ML.LG. Project

+

rBhri S, M. Banerjee:;
Shri Yashpal Singh:
Shri Vishwa Nath Pandey:
Shrimati Savitri Nigam:
Shri R. G. Dubey:
Shri Surendra Pal Singh:
Shri Prakash Vir Shastri:
Shri Jagdev Singh

Siddhanti:
Shri D. C. Sharma:
Dr. L. M. Singhvi:
Shri Hukam Chang

Kachhavaiya:
Shri D. N, Tiwary:
Shri Sidheshwar Prasad:
Shri P. C. Borooah:
Shri Surendranath Dwivedy:
Shri Madhu Limaye:
Shri Ram Sewak Yadav:
Shri Bhagwat Jha Asad:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Bibbuti Mishra:
Shri P. R. Chakraverti:
Shri Ram Sewak:
Shri P. G. Sen:
Shri R. Barua:
| Shri L. N. Bhanja Deo:

Will the Minister of Defemce be
pleased to state:

(a) the up-to-date progress made
regarding the setting up of the M.IG.
Project in India with the Soviet assis-
tance; and

(b) when the production is likely %o
be started?

The Minister of Defence Produoetion
in the Ministry of Defence (Shri A. M.
Thomas): (a) The civili works and
the training programmes are progres-
sing satisfactorily. The procurement
of plant, machinery, jigs, tools andl
aircraft components from the U.S.S.R.
has been taken in hand.

(b) The production of aircraft at
the MIG factories is planned in four
stages; viz., from major assemblies,
from sub-assemblies, from detailed
parts and from raw materials. It is
expected that the first phase will com-
mence nex* year snd planes under the

“305.
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last phase would start coming out of
the production line in about 4 years.

Shri 8. M. Banerjee;: May I know
whether the Soviet team of experts
who were here have given their final
udvice and whether they have given
us all the technical know-how as to
how this can be produced without any
turther delay?

Shri A. M. Thomas: They would
certainly give us all the technical
know-how. It has been disclosed to
this House by the Defence Minister,
after hig visit to the U.S.SR, that the
Soviet Union would now play a larger
role in the matter of both production
as well as tendering technical advice
in regard to this

Shri S. M. Banerjee: I would like
to know whether it is a fact that
MIG 21 has become obsolete both
in the Soviet Union and other places;
if s0, may I know whether we are
still interesteqd in this plant to manu-
facture MIG 21 or MIG 24 that
have been given to China by the
Soviet Union?

Shri A. M, Thomas: It has not
become obsolete, and it is the modi-
fied version of MIG 21 that we are

: going to produce.

oft qoamw feg @ < 3 g
B fm 3w amar fem an
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Shri A. M, Thomas: With regard
to deliveries, as I have already indi-
cated, the first would be the stage of
production after major assemblies.
That would be done by the beginning
of next year, With regard to the
other stages we have drawn up a pro-
duction programe. It will not be in
the public...

Mr, Speaker: He was not asking
about the production programme; he
was asking about those that have
beer. delivered by them.

Shri A. M. Thomas: We have given
them a list of plants, machinery, jigs
and other things. They are exami-

MARCE 8, 1985
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ning them and we exepect that we:
‘would receive them in time.

Mr. Speaker: He wants to know
whether any of them has been deli-
vered so far.

Shri A. M, Thomas: There is no
question of delivery. The produc-
tion programrme will start only. . .

Mr. Speaker: He is not asking
about the production programme but
about delivery though it was not
relevant.

Shrl A. M. Thomas: That, Sir, is
with regard to the equipping of three
squadrons to which a reference has
been made by the Minister of Defence.

We expect to receive them in due
course.

ot favee qeaw ;. W
v nPEw ¥ qEmar fR S AW &
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Shri A. M. Thomas: That has becn
made clear in the statement that was
given by the Defence Minister,

Shrimati Savitri Nigam: May I
know whether any effort has been
made to get the requisite type of raw
material, steel etc., in the country and
what would be the foreign exchange
component as far as purchase of
machinery or raw material is con-
cerned?

Shri A. M Thomas: It would not
be in the public interest to disclose
what would be the foreign exchange
component and what would be neces-
sary for us to produce here.

Shrimati Savitri Nigam: Sir, the
first part of my question has not been
answered.

Mr. Speaker: That is enough.

Shri R. G. Dubey: May I know
whether any tentative decision has
been taken regarding the location of
this factory?
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Shri A. M. Thomas: The engine
factory will be in Koraput in Orissa,
the air-frame factory in Nasik in
"Maharashtra and the electorincs fac-
“tory in Hyderabad,

Bhri Surendra Pal Singh: Have we
any arrangement with the Rusgian
collaborators whereby all the tech-
-nological developments and improve-
‘ments that take place in the manu-
facture of MIG in Russia in the next
two or three years will be made avail-
able to us automaticglly for incorpo-
‘ration in our MIGs?

Shri A. M. Thomas: I have already
stated that it would be a modified ver-
sion of MIG 21 that we are going to
produce.

Shrimati Sharda Mukerjee: The
hon. Minister stated that the factory
is going to be located in three diffe-
rent places. May I know from him
who is responsible for the planning
and manufacture and what is the co-
ordinating agency?

Shri A. M. Thomas: In fact, this
was decided long ago. All aspects
were considered and a decision was
taken by the Government that these
factories should be in three diffe-
rent places for technical reasons and
also for security reasons.

Shrimati Sharda Mukerjee: What
agency is responsible for planning and
co-ordinating the work of the fac-
tories?

Shri A. M, Thomas: That would be
done by the Hindustan Aeronautics
Limited.

Shri D. C. Sharma: In view of the
emergency with which our country is
confronted, may I know if the delay
in the production of these MIGs after
five years will not affect our defence
preparedness to some extent,

Bhri A. M. Thomas: For that, al-
ternative arrangements are being
made.

Shri Harl Vishna Eamath: Is it not
a fact that since the shake-up in the
Kremlin on October 15th last there
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has been a deceleration or slowing up
of Soviet aid with regard to this par-
ticular project, as exemplified by the
non-delivery—I am categorical about
the non-delivery—of g dozen MIGs
contracted to be supplied by the end
of January, and yet have not
arrived?

The Minister of Defence (Shri Y. B.
Chavan): It is not true. The dozen
MIGs that were contracteq for and
promised by Russians have already
arrived in this country.

Shri Hari Vishnu KEamath: How
many have arrived? Four have arriv-
ed and two have crashed? How many
are yet to arrive

Shri Y. B. Chavan:
given the reply.

Shri Harl Vishnu Kamath:
was the answer?

Mr. Speaker:
any deceleration.

ot wy fewq :  for qvoem &
T A FREX qAF q @E
I ¥ ¥Ew  faw fawml &7 dErE T
guft ar ®rf omr  fawmr W &
o o & fawral & sfom Wk
IEE A A § I A qOET AR
FUTT T H ot FE orew 1@ 7

I have already
What

There has not been

Shri A. M. Thomas: These factories
are mainly for the purpose of pro-
ducing MIG aeroplanes. Perhaps the
aeronautics factory at Hyderabad may
underiake other production program-
mes too.

sit wrTew w7 W O $T
7R qF gETR @ AA A A R
fer ¢ on% wqEre o far famre
A o @ & W IAE SEEAI &
AW ¥ WX 9T qF FEWA Y aw
fogn ww go gax a1 ofcedw
w gfaear § @1 aE ar wT R
o @ fav aifage dadvew agan
g g7 @it waar Adf ?
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Shri Y, B. Chavan: 1 think thatl Shri A. M. Thomas: Yes, Sir.

we shall be able to secure the techni- .

cal assistance that would be required. Shri Indrajit Gupta: Are there any

Shri Surendranath Dwivedy: Is it
not a fact that the construction of the
factory at Koraput is not proceeding
according to schedule? What are the
reasons for the delay?

Shri A. M. Thomas; Pending accpet-
ance of the project reporf we have
given sanction for the first phase of
construction amounting to Rs. 2:86
crores. The training school and the
houses in the township are also com-
ing up.

Shri Surendranath Dwivedy: But
what is the schedule?

Shri Hari Vishnu Kamath: It is be-
hind schedule,

Mr. Speaker: I have heard him say
that it is behind the schedule.

Shri A, M. Thomas: 1t cannot be
.gaid that it is not behind schedule.

Shri Hari Vishnu Kamath: The cat
is out.

Shri A. M. Thomas: All these pro-
grammes have to go side by side—air
frames factory, engines factory and
aeronautics, On the whole it cannot
be said that they are behind the sche-
dule.

Shri Harl Vishnu Kamath: Sir, on
.a point of order. There is conflict in
the statements given by the senior
Minister and the Junior Minister. The
senior Minister says there is no dece-
leration while the junior Minister says
there is deceleration. Who is to be
believed? Who is correct?

Mr. Speaker: The answer by the
Defence Minister earlier was about
the deceleration of the aid that was
promised and not about this. The hon.
Member should distinguish between
the two.

Shri Hari Vishnu Kamath: But it
is all part of one and the same thing.

Shri Narendra Singh Mahida: Have
we any programme or  scheme for
training personnel like test pilots in
this project?

provisions in the agreement for the
training of technicians and engineers
in the Soviet factories and, if so, are
they progressing according to sche-
dule?

Shri A. M. Thomas: The Soviet
specialists would be arriving in India
and they would be training our people
here in our factories.

Mr. Speaker: Have we any pro-
gramme to send our people abroad?

Shri A. M. Thomas: Not at present.

qfioAT # ot i TR 9% we-
WM W9 F< ® & a8 W qafaw
wTaTR 9R fEar o @ O B e
wifgr wER g 7

Shri A. M. Thomas: On eonszidera-
tions of safety of our country.

Shri R. 8. Pandey: In view of the
fact that a time of emergency may
come when with the invitation of the
Left Communists in India our coun-
try will be attacked and we cannot .
wait for four years to produce MIG
planes, may I know whether any nego-
tiation has been going on with U.B.A.
to get supersonic planes?

Shri A, M. Thomas: It has beea
stated more than once in this House
that besides our production pro-
grammes alternative arrangements
are being made to strengthen our Air
Force.

Shri A. M. Thomas:
stuted  that there are

T have already
four =tages,
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The first stage would start in the be-
binning of next year and there would
be planes produced in this country out
‘of major assemblies. It is the last
‘stage, manufacture out of raw mate-
rials, that would take four years.

Shri P. R. Chakraverti: Apart from
the foreign exchange complement,
‘what will be the total financial in-
volvement in this project?

Shri A. M. Thomas; With regard to
the total financial involvement for
example, the Nasik factory’s estimated
cost is about Rs. 18 crores and the
aero-engine factory's estimated cost
is about Rs 35 crores.

Shri Ranga: Shri Bibhuti Mishra's
question was that in these four years
there would be so many changes tak-
ing place in regard to the technique
-of manufacture, designs and so on;
are Government taking that possibility
into consideration and seeing to it
that if and when they take to their
manufacture the designs according to
which they would be manufacturing
these MIGs, modified or otherwise,
would be up-to-date? To that there
was no answer from the Minister. 1
-do not know whether he follows our
-questions or not.

Shri A. M. Thomas: 1 have stated
that it is the modified version of the
MIG 21 aircraft that will be produced
here; that means, the latest improve-
ments of that aircraft will be taken
into consideration. Whatever im-
provements are subsequently effected
would also be taken into consideration.

st 1o Ao fawr®t ¢ frwr fmrw
¥ qE wan wew @i JE 9
) &y agar §fE o
WY WME 9T ¥AT ¥ AW WX
R qE IE I X A IA XY v A
feom % AT |
Shri A. M. Thomas: All these things
were taken into consideration. I

have already said that  the things
which weiphed with the Government
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were the questions of safety and all
other relevant circumstances. Of
course, there would have been some
advantages .

Shri D. N. Tiwary: 1 want to know
as to what will be the difference im
price if they were produced at one
place and when they are being pro-
duced at different places.

Mr. Speaker: Why should we take
into consideration the difference im
price when we think that for security
reasons they ought to be put up st
different places?

qfecalt a1 w1 www

[+

sft gwmnfic srel
it wtw fay fagrdt :
st fto wo wmf :
ft Ho Wo wewT:
st Wo ¥o wwaelt :

Ao

¥306.

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8. Raju): (a)
While the activittes of Pakistan/Pak-
istan-occupied-Kashmir prrsonnel all
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along the cease-fire line and Interna-
tional border in J. & K, continue un-
abated, there has been no fresh induc-
tion of their troopg in the Pakistan-
occupied-Kashmir area.

{b) No unusual activity has come
to notice on these borders,

(c) All necessary precautionary
measures have been and continue to
be taken to safeguard the security of
our borders.

st wewpit ool ;& ST
g g 5 w1 oifeew i wie ¥
wrf @Y o3, faie w7 & ae
X wree #Y @t a7, s afafafaat
w @ § ag ofafafumt = & g
affam w1 N g g §
W YA ge wiww ¥ T § WK
w1 I afafafey & 8§
f ¥o g s gar

The Minister of Defence (Shri ¥. B.
Chavan): It is a matter of inference;
but certainly it is a fact that these
incidents have increased in their in-
tensity and in their number and fre-
quency during 1964. I cannot say that
it has or it has not a direct relation-
ship. It is a matter of inference.

oft gemwaile el @ faes
T Y ST R UF A & I A
aradg wfoear Ad Y ag wEr av R
e W T H §T ger S
qIfFear %1 T § 9§ ¥ aifeama
T W o wreat @il o o §
T g% T 9T @ E a1 ¥ W
N agxNadftaHEeG
grrg AW ST W AT Agy
g & T wget f fE oW oag
IAETE ST WY oAt & qwr &
gfe =t @ wr oea W dwi
WY uifewrd  dgrfa@l & 9gd

* ww o Ifg qER)

Shri Y. B, Chavan: I do not think
there is any more induction there also,
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but naturally sometimes they try to

be active on their side and we are

quite aware of what is happening on

the pther side.

Shri ¥. B. Chavan: I do not think
that it is due to any weakness in our
policy as such. It is their normal
attitude ang temperament to behave
the way they are doing.

Shri D, C. Sharma: It is not only a
question of concentration of forces an
our borders near Jammu and Kashmir,
Rajasthan and West Bengal and now
Gujarat, to which the hon. Minister
has not given a categorical answer,
but the question ig that sometimes
these Pakistanis intrude into our ter-
ritory to the extent of 10, 15 and even
20 miles. May I know what are the
reasong for that and why is it that the
Government is not able to prevent
Pakistani forces from intruding into
our territory to such a large extent?

Shri Y. B. Chavan: Whenever they
make an attempt in creating incidents
in Jammu and Kashmir, we have
given information from time to time
about the very severest reply that we
try to give them. In some of the
undemarcated areas, sometimes they
try to intrude and certain precau-
tionary steps are being taken,

Shri P. R. Chakraverti: We have
the repeateq skirmishes on two fron-
tiers, namely, Kashmir and East Pak-
istan. May I know whether these
factorg are s prelude to the testing of
the strength of India to react to their
provocative acts?

Shri Y. B. Chavan: Possibly, they
may be trying to probe our strength.
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Certainly, by their probes they must
ba knnwing that we are equally pre-

. pared.

Shri Abdul Ghani Gomi: May I
know if there is any instruction given
by the Government to the Defence
forces not to follow the intruders in
the no-man's land and whether that
_&ives encouragement to the Pakistani
forces?

Shri Y. B, Chavan: I do not pro-
pose to discuss the instructions which
are issued in reiation to operational
matters.

Shri Harish Chandra Mathur;: The
hon. Defence Minister promised last
month that he will visit Rajasthan
border. In the absence of his visit,
may I know whether he has studied
‘the problem of Rajasthap border and,
if so, what steps have been taken to
stop people from coming right within
50 to 60 miles of the border?

Shri Y. B. Chavan: I have certainly
.studied this question. I can certainly
tell the hon, Meinber that I am in
touch with this problem. But in this
particular border, there is the police
involved; at present, the military is
not involved in that. But I am in
tourh with what is happening there.
This much I can say.

Shri Harish Chandra Mathar: Whal
steps have been taken to stop the
intrusion. There are every day
stories: Only last month, we had
stories of certain attrocities committed
by certain people coming from the
border. May I know whether you
have studied this problem and what
steps you have taken to stop the in-
trusion whcih is right upto 50 miles
and to stop such incidents which are
+demoralising the people?

Shri Y. B. Chavan: This responsi-
bility, technically speaking, is with
the Home Ministry or the police.
“Therefore, I just cannot say what mili-
tary steps have been taken. I can
-only say, from the point of view of
.security of the border, that any mili-
itary operations and other things from
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that side will not take place.
much care we have taken.

Shri Hem Barua: May I know if’
the attention of Government is drawn"
to a statement of g Pakistanj Minister"
made on 2lst February at Karachi to
the effect “The continued violation of:
the cease-fire by India in Kashmie-
would lead to a full-scale war bet-
ween Pakistan and India” and, if so,
may I know what is the reaction of
the Government to this threat held
out by Pakistan?

That

Shri Y. B. Chavan: I think, they
are, really speaking, making a grie-
vance out of their own things. As a:
matter of fact, they are trying to
create incidents. Really speaking, if
they want to start the trouble, we
have to give an effective reply.

Shri Narendra Singh Mahida: May
I know if the Government is aware
about the recent intrusions in Kutch—
and probably the police is involved—
and may I ask the Defence Minister
whether he proposes to visit Kutch?

Shri Y, B. Chavan: I cannot add to
what the Foreign Minister has al-
ready given information to this House.
At the present moment, army is net
in the picture. I do not propose to
go there at thig stage.

st foffr frw 0 w1 7 &
g s g & gg daw fegr @ fs
Frfi TAT QT W AT qa® TG
arft Wi W e & W et
& Wi o =gt 3+ afefrde
foar o AT qg wd & @ W@
g TF %W ¥ W\

ff TEw T wgw ;WA
ae ¥ gw ww ¥ =y § afew
I@ AE ¥ A8 Qav gy qfeew
g

Shri P. Venkatasubbaiah: May I
know if, apart from the concentration
of troops on our borders, Pakistan is
wystematically sending eaboteurs to
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infliterate into our country and in-
dulging in subversive activities, whe-
ther that fact has been brought to the
notice of the Government and, if so,
what action has been taken in the
matter?

8hri Y. B. Chavan: I have answer-
ed this question already that certainly
we are aware of these things, and
whenever we find any attempts at
sabotage being undertaken, they are
punished very severly.

wEw WERW : 4§ Wl
TR ) M owE EIW F AR
ﬁ'@l

St gew ww weET@ o gl
yifeea T qTCEX

Mr. Speaker: Order, order. It is
mot fair to say like that.
sft gER W AW ;TR
IF /) e
www Ww TR )W
...,
St gER W $EATW : Ig A

¥T FgF wA & owrf §

Shri Harish Chandra Mathur:
suggestion should be denied,

The

' Shri Y. B. Chavan: I think that it
i very unfair to make any suggesiion
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of this type. Possibly it may be that:
any Minister has got any relation
there, or it may be that it is not so.
But I think it is unfair to make any
such remark only because somebody
happens to be a relation of a Minis-
ter here ...

Shri Harish Chandra Mathur: Is the-
hon. Minister aware of it?

Shri Y. B. Chavan: Personally, 1
am not aware of any such information.

Mr. Speaker: ¥afad ag %A1 3% TEY
2 fF o F maX faedt = &0

The suggestion that was made was.
unfair,

o gew W woEw AR A
I F T Y T@ ARAC TG F AR
¥ oAdr & W AT AR ?

Shri ¥, B. Chavan: I have no in--

formation. As far ag I know, there
is nobody there like that in the Army..

ot g WY weEw 3T I
A H T AT FIATCAT ?

Uww WM : 9g Al W9 A

Y Fq@E@T & | IR we fF @
qaqT AEY & |
Shri Shinkre: In view of the state-

meni made by him a little earlier will
the Defence Minister assure the House
that no action will be left untaken or
no step will be left untaken on the
pretext that Government could not
reach or arrive at any decision as to
whether the matter was under the
Home Ministry or the Defence Minis-
try or the External Affairs Ministry?

Shri Y. B. Chavan: There is no such
exclusive division of responsibility;
it ig collective responsibility.

Shri Igbal Singh: May I know
whether Government have taken into-
consideration the fact that Pakistam.
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is pettling its military men and also ex-
military men on the border right from
Pakistan up to Punjab and Rajasthan
and Pakistan is also building roads
right from the Bahawalpur State up
to the Rajasthan-Punjab border, and
if g0, the reaction of Government
thereto?

Shri Y. B. Chavam: Certainly, they
are taking those steps which the hon.
Member has mentioned. Our informa-
tion is that they are trying to seitle
these ex-servicemen and trying to

build communications on that
gide. The information 1is there.
Bmployment Sfituation in the Country

+

Shri Indrajit Gupta:

Shri Prabhat Kar:

Shri Eswara Reddy:

Shri P. C. Borooah:
*307. { Shri D. C. Sharma:

Shri S. B. Patil:

Shri Subodh Hansda:

Shri S. C. Samanta:

Shri P, R. Chakraverti:

Will the Minister of Labour and
Employment be pleased to state:

(a) the latest figures regarding the
employment situation in the country;
and

(b) the steps Government propose
to take to meect the situation?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) and (b). Accord-
ing to 1961 Census there were 188.5
million workers out of a total popu-
lation of 439'2 million. During the
Third Plan (1961—66) 17 million
persong were estimated to be added
to the labour force. The performance
of the Third Plan in terms of employ-
ment, as estimated on the latest data
available, will be in the neighbour-
hood of 13 million. Better implemen-
tation of Plan programmes and fuller
utilization of capacity in industry and
improvement in rural areas are some
of the gteps taken to generate addi-
tional employment.

PHALGUNA 17, 1886 (SAKA)

2886

Shri Indrajit Gupta: May I know
what exactly is being estimated to be
the backlog, which will be carried
forward from the Second and Third
Plans into the Fourth Plan period, of
job-seekers, and whether it is a fact
that during the Fourth Plan period’
this figure may go up to 35 millionsT

Shri R. K. Malviya: The fgure
which will be carried from the Third

Oral Answers

"Plan to the Fourth Plan will be 12

millions. The figures of the Fourth
Plan are under consideration and they
will be before the House when the
Fourth Plan ig presented.

Shri Indrajit Gupta: In view of
the constantly rising volue of unem-
ployment, what, if any, are the speci-
fic proposals of Government for labour-.
intensive works programmes during
the Fourth Plan period, and will they
be combined with any scheme of
unemployment insurance?

Shri R. K. Malviya: Various
schemes are being operated by diffe-
rent minisiries. But then the em-
ployment potential in the Fourth Plan.
arises from the normal development
programmes of the Plan which create
a large volume of employment oppor-
tunities, direet and indirect, and spe-
cial measures taken during the Third
Plan such as rural works programme,
rural industrialisation programme and
special facilities with technical and
financial help for small scale indus-
tries.

Shri Indrajit Gupta: The last part
of my question, about the unemploy=
ment insurance and whether anything
has been done, has not been answered.

Shri R, K. Malviya: It is wunder

consideration.

Shri D. C. Sharma: While the
movement for urbanisation is going
on very briskly and people are mig=
rating from the villages to the towns,
may 1 know from Government what
specific measures they have taken to
increase the employment potential in
the rural communities of India? I
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want information about specific mea-
. sures, not vague generalisations.

. Oral Answers

Shri R. K. Malviya: The programme
for rural development is being un-
. dertaken by the Agriculture and Com-
munity Development Ministries. it
.details are required, they are in a
better position to answer. The hon.
Member may table a separate ques-
tion tp those Ministries.

Shri D. C. Sharma: I seek your
' protection, most humbly and respect-
fully. I wanted information about
specific measures and the Minister
talks about development .

Mr. Speaker: He has not the ans-
‘wer at this moment. A separate ques-

tion may be put to the Ministry con-
' cerned.

Shri D. C. Sharma: Then he could
say ‘I do not have the answer’ instead
-of trying to be omniscient.

Shri B, C. Samanta: Was any sur-
very made to calculate what amount
of emp.oyment has been given by big

projects undertaken by the Central
Government?
Shri R. K. Malviya: The total em-

ployment provided during the First,
Second and Third Plans is 28 million.

Shri P, R. Chakraverti: In the con-
text of these persistent unemployment
figures carried by way of backlog
from Plan to Plan, may 1 know whe-
ther Government have devised any
scheme of introducing unemployment
insurance?

Shri R. K. Malviya:
-consideration.

That is under

Shri Buta Singh: May I know whe-
ther the survey undertaken by the
Government in regard to unemploy-
ment also includes unemployment in
the rural areas, specially in the agri-
cultural sector? If so, what is the ex-
tent of it, and what steps do Govern-
ment propose to take to remove the
unemployment?
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Shri R. K. Malviya: Development
of agriculture and Small Scale indus-
tries will provide employment to the
rural population.

Mr. Speaker: Do these figures in-
clude the rural unemployed also?

Shri R. K. Malviya: Yes, Sir.

S8hri Mehammad Ellas: In view of
the growing unemployment in rural
areas, may I know what concrete
steps are being taken by the Govern-
ment to give employment to the un-
employed people in the rural areas?

Shri R. K. Malviya: As I have.
just said, development of agriculture

in the rural areas and also opening of
small scale industries.

Industrialists Meeting with
Prime Minister

Harish Chandra

\ P. Gh.lkuvertl:
*308. 4 P. C. Borooah:
Shri Bibhutl Mishra:
[ Shri C. K. Bhattacharyya:

Sl.u'i
Mathur
Shri
Shri

Shrimati Sharda Mukerjee:
Shri Rameshwar Tantia:

Will the Prime Minister be pleased
to state:

(a) whether the leading industria-
listg of the country met him to dis-
cuss the economic situation of the
country during January, 1965; and

(b) if so, their suggestions and
difficulties and his reaction thereto?

The Parliamentary Secretary to the
Prime Minister (Shri Lalit Sen): (a)
and (b). A statement ig laid on the
Table of the House.

Statement

A number of industrialists met the
Prime Minister, the Home Minister,
the Finance Minister and the Deputy
Chairman, Planning Commission, on
ond January, 1965. They expressed
concern at the fact that the rate of
economic development was not as good
as it should be. Certain suggestions
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were made for streamlining Govern-
ment procedures. Government told
them that action is being taken al-
ready for expediting the disposal of
work in Government departments.

Shri Harish Chandra Mathur: This
remarkable statement talks only of
procedural streamlining, May I know
what positive suggestions and difficul-
ties were indicated by these friends,
and to whiat extent the hon. Prime
Minister could give them satisfaction?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): Therc was a general talk
and no specific proposals were made.
Nor did I express any special reaction.
However, they said that the growth
was sluggish, and they wanted that
we should take steps and necessary
measures to counteract it.

Shri Harish Chandra Mathur: They
said that the growth was sluggish.
May 1 know whether they had any
suggestions to make regarding accele-
rating the growth, and whether they
talked about unaccounted money and
tax structure?

Shri Lal Bahadur Shastri: They
did not talk about the tax structure,
but they said that it was very heavy,
especially in the corporate sector.
About unaccounted money, there was
no special discussion.

Shri P, R. Chakraverti: May I know
whether they have assured the Prime
Minjster that they are ready to work
for the ideal which has been accepted
by the Government, namely achieve-
ment of democratic socialism?

sShri Lal Bahadur Shastri: They
have to work in the same context and
in the same background.

sft fnpfar frst - ot wuTR welr
@t ¥ agamn f& o gefeafaew
#1 #qrww gA @ faenar 39 TR
§ vw wAew qas ¥ arasa g

@t A & oAr STgAT § OFT IRA
2261 (Ai) LSD-—-2

ww W O B w3 ¥ gy
T I® W=t &4 ?

St o e el o

Shri A. P. Jain: Apart from the
fact that the Prime Minister did not
give any reactions to thig deputation,
may I know what proposals made by
this deputation have been accepted by
the Government ultimately?

Shri Lal Bahadur Shastri: As I said,
there wag no specific proposal from
them, nor have we accepted any as
such.

Shrimati Sharda Mukerjee: May I
know what the reactions of the Prime
Minister are to a certain very valu-
able report which has been submitted
by Dr. Hazari regarding the rather
lopsided development of our national
economy, because the 20 top indus-
trial complexes have prospered and
there has been no comparative growth
in the smaller industries, with the re-
sult that there are only regional de-
velopments depending wupon where
these top industrial economic control-
lers want to have their factories? Has
the Prime Minister thought of having
a meeting with the representatives of
the smaller industrieg also?

Shri Lal Bahadur Shastri: I did not
quite follow her, and I think it is an
entirely different question.

Mr. Speaker: Has that supplemen-
tary anything to do with this question,
this meeting with the industrialists?

Shrimati Sharda Mukerjee: The
Prime Minister has met the top indus-
trialists regarding the economic situ-
ation in the country. In reference to
that I mentioned that Dr. Hazari has
already brought out that only the top
industries have prospered from the
policies of the Government within tl}e
last 10 or 15 years. Would he consi-
der also meeting other representatives
of smaller Industries so that there may
not be this pconomic discrepancy and
imbalance?
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Mr  Speaker: That is for consi- Shri Surendra Pal Singh:
deration. Shri P. R. Chakraverti:

Shri M. R. Krishna: The Prime
Minister has just said that there was
no proposal from the industrialists,
nor did he give any definite
view about anything. May I know
whether the Prime Minister will in
future avoid meetings in which no
decisions are taken?

Shri Lal Bahadur Shastrl: It is not
possible. I do meet people and I do
meet deputations with whom I have
a general exchange of views.

Shri C, K. Bhattacharyya: The re-
ports appearing in the papers indicat-
ed that all the industrialists hgd first
a meeting with the Prime Minister
and the Finance Minister and then
two of them, rather the two princes
among the industrialists, had a sepa-
rate meeting with the Prime Minister
and the Finance Minister. Did they
put separate proposals in the first
meeting and the second meeting?

Shri Lal Bahadur Shastri: No, Sir;
they met for separate matters alto-
gether when they met separately.

Shri Basappa: May I know whether
any steps are being taken to stream-
line the Government procedures and,
it so, what are they?

Shri Lal Bahadur Shastri: 1 have
met the Secretaries of the economic
ministries and I have asked them to
examine how delays could be avoid-
ed. They have already taken certain
steps but something more will have to
be done.

Shri Ranga: It is not that the
Prime Minister had met them; it is
they who met the Prime Minister.

Mr. Speaker: That is all right.
Next question.

Second Afro-Asian Conference

+
Shrimati Savitrl Nigam:
Shri Rameshwar Tantia:
Shri D. C, Sharma:
Shri Harish Chandra
Mathur:

Shri P. C, Borooah:

Shri Hem Barua:

Shri Hukam Chand
Kachhavaiya:

Shri Bade:

Shri Bibhuti Mishra:

Shri M, R, Krishna:

*309. / Shri Kolla Venkaiah:

Shri M. N. Swamy:

Shrimati Renuka Ray:

Dr. Ranen Sen:

Shri Dinen Bhattacharya:

Shri P. L. Barupal:

Shri Surya Prasad:

8Shrl P. K Deo:

| Shri Kapur Singh:

| Shri P. Venkatasubbaiah:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that the
Second Afro-Asian Conference is
opening in Algiers in March, 1965;

(b) if so, the number of countries
likely to participate in this conference;

(¢) whether it is also a fact that
India is considering to move a pro-
posal for Russia and Malaysia to
participate in the conference; and

(d) the main proposals to be dis-
cussed at this Conference?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) It hag been proposed that
the Conference should commence in
Algiers from the 28th June, 1963, pre-
ceded by g meeting of Foreign Minis-
ters to be held from 24th June.

(b) It is expected that invitations
will be sent to between 64 and 68 in-
dependent nationg. It will be for each
country to make its own decision re-
garding participation.

(c) India proposed the participatiom
of USSR an4q Malaysia in the Confe-
rence at the Preparatory Meeting held
in Djakarta in April, 1964 The meet-
ing was unable to come to a declsion
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on these issues and the question, there-
fore, remains open to be decided,

(d) The Conference is expeccted to
consider the Agenda drafted by the
Preparatory Meeting in Djakarta last
year. The Agenda is in the final com-
munique of the Preparatory Meeting
tabled in the Lok Sabha on the 17th
April, 1964,

Shrimati Savitri Nigam: Is Govern-
ment aware if China has been issued
an invitation or not? May I also know
if some points on the agenda were
proposed by the Indian Government
ang if so, what are they?

Shri Dinesh Singh: We have discus-
sed the agenda separately in the last
session of the Lok Sabha. Regarding
the invitation to China, China was a
member of the preparatory committee
and will certainly be invited.

Shrimati Savitri Nigam: May I know
whether the creation of the non-
nuclear zone has been one of the
points in the agenda and what are
the countries which hag supported the
gpecific point?

Shri Dinesh Singh: The agenda has
been placed on the Table.

Shri D. C. Sharma: Why is it that
thigs Conference goes on being post-
poned from month to month and what
guarantee ig there that this confer-
ence would be held in June? What are
the reasons for the delay and who are
holding up the convening of this con-
ference?

Shri Dinesh Singh: I would not say
that it is being postponed from month
to month. It was proposad to be held
in Marceh, Physical arrangements had
not been completed and it will pro-
bably be held in June.

Shri Harish Chandra Mathur: T want
to know whether the hon. Prime
Minister has given personal conside-
ration to this matter or not: to what
extent is the Government of India
prepared to go in the matter of parti-
cipation by Russia in this conference
ang are they prepared to stay out if
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a legitimate demand made by Indig ¢
not accepted?

The Prime Minister and Minister of
Atomic Fnergy (Shri Lal Bahadar
Shastri): No, Sir. We have not so far
taken that stand. But we will see and
watch as to what the reactions of the
other countries are

Shri Surendra Pal Singh: Our De-
puty Minister of Externa] Affairs
visited a number of African countries
recently. May I know whether he made
any asseasment of the views and feel-
ings of thoese countries regarding the
matter of participation of Russia and
Malaysia in this Conference and, if
so, what was his assessment?

Shri Dinesh 8ingh: Yes, T had the
opportunity of discussing this matter
with some of the people I met. It
would be difficult for me to give pre-
cisely the details of discussion, but I
think there is quite a favourable res-
ponse both about Malaysia and the
Soviet Union; although the two are
separate issues—Malaysia and the
Soviet Union are not exactly on the
same basis—there is support for both.

WRITTEN ANSWERS TO
QUESTIONS

Community Listening Sets

Shri P, C. Borooah:

Shri Yashpal Singh:
1 Shri Dhuleshwar Meena:
[ Shri Ramachandra Ulaka:

Will the Minister of Information
ang Broadcasting be pleased to state:

(a) whether the study team on Five
Year Plan Publicity has reported that
the Community Listening sets sup-
plied to the States/Union Territories
have remained idle to the tune of 40
per cent; and

(b) if so, the gteps taken for fuller
utilisation of these sets?

*310.

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhl): (a) Yes, Sir.
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(b) The maintenance and operation
of community listening sets is the
responsibility of State Governments.
However, full details in regard to the
maintenance organisation in each State
are being collected with a view to
locating the lacunae in the existing
set-up to decide suitable remedial
measures,

Modernisation of Mazagaon Docks
(Shri D. C, Sharma:

Shri R, G, Dubey:

Shrimati Savitri Nigam:
Shri Surendra Paj Singh:
Shri P. R. Chakraverti:
Shri P, C. Borooah:

Shri K, N. Tiwary:

| Shri Heda:

Shri D, D, Puri:

Shri Bhagwat Jha Azad:
Shri Yashpal Singh:

Shri Rameshwar Tantia:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Vidya Charan Shukla:
Shri Vishwa Nath Pandey:
Shri A. V. Raghavan:

| Shri Pottekkatt:

*311.4

Will the Minister of Defence be
pleased to state:

(a) whether technical details about
the Navy’s plang for modernisation of
the Mazagaon dockyard and the build-
ing of frigates were discussed by the
Defence Ministry with the representa-
tives of severa] British irms during
December, 1964; and

(b) if so, the outcome thereof?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): (a) Discussions were held
with representatives of Vickers Arm-
gtrongs  (Shipbuilders) Ltd. and
Yarrow & Co. Ltd., both of UK, from
17th to 22nd December 1964 for the
finalisation of the Agreement for the
construction of Frigates at Mazagaon
Dock Limited, Bombay.
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(b) The following three Agreements
were signed on 22-12-1964:

(i) For the supply of Technical
Aid for the construction of
three Leander Clasg Frigates
FSA-34 in India;

(ii) For the supply of itemg of
Vickers-Yarrow manufacture
for the first Frigate;

(iii) For the purchase of wholly
brought out items from the
UK

Pak-Firing on U.N, Observers

"Shri Yashpal Singh:
Shri Bhagwat Jha Azad:
Shri Rameshwar Tantia:
Shri § M. Banerjee:
Shri P. R. Chakraverti:
Shri Hukam Chand

Kachhavaiya:

Shri Heda:

Shri P H. Bheel:

Shri Solanki:

8hri Ulkey:

Shri Vidya Charan Shukla:
Shri M. L. Dwivedi:
Shri Naval Prabhakar:
Shri D, C, Sharma:
Shri K. N. Tiwary:
Shrimati Savitrl Nigam:
Shri Radhelal Vyas:
Shri D. N, Tiwary:
Shri Onkar Lal Berwa:
Shri Narendra Singh

Mahida:

Shri Narasimha Reddy:
Shri R, S. Pandey:
LDr_ Chandrabhan Singh:

Will the Minister of Defence be
pleased to state:

(a) whether Government’s atlention
has been drawn to the fact that Pakis-
tani troops fired on a team of UN.
Military Observers in the Poonch area
on the 28th December, 1864; and

(b) it so, the action taken to pre-
vent such incidents?

The Minister of Defence (Shri X. B.
Chavan): (a) Yes, Sir.

(b) U. N. Military Observers do not
carry any arms Their uniform, with

*312.
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the blue beret, and the white flag car-
ried by them are distinctive enough
to identify them as UN. Observers.
No armed protection is necessary for
them or is provided as their role is to
ensure the observance of the cease-
fire arrangements.

In case of firing of the type refer-
req to, the Chief Military Observer
who will be aware of the position, Is
presumed to take up the matter with
Pakistan authorities.

External Publicity

Shri K. C. Pant:
Shri Sidheshwar Prasad:
Shri Surendra Pal Singh:
Shri M. L, Dwivedi:
Shri 8. C. Samanta:
*313.{ Shri Yashpal Singh:
W Shri R. 8, Tiwary:
Shri D, C. Sharma:
Shri Harl Vishnu Kamath:
Shri Hem Barua:
LShri Prakash Vir Shastri:

Will the Minister of External Affairs
be pleased to state:

(a) whether proposals to reorganise
external publicity machinery are un-
der consideration;

(b) if so, whether the question of
co-ordination between external pub-
licity and internal publicity machinery
has been considered; and

{c) if so, the decisions taken thereon?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) to (c). The question of
improving the methods and rffective-
ness of publicity in regard to our
foreign policy, in India and abroad, is
constantly under examination, In this
connection, there has been exchange
of views between the Ministry of In-
formation and Broadcasting and the
Ministry of External Affairs. It has
been decideq that the coordination
Committee, consisting of the Foreign
Secretary and the Secretary, Infor-
mation and Broadcasting, should go
into the various points raised, and
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generally to bring about effective pro-
jection of our external policy and
liaison between internal and external
publicity,

M.O. Commission for Nehru
Memorial Fung

*314. Shri Hari Vishnu Kamath: Will
the Minister of Communications be
pleased to refer to the reply given to
Starred Question No 600 on the 21st
December, 1964 and state:

(a) whether the exemption from
money order commission has appre-
ciably increased contributions tg the
Nehru Memorial Fund;

(b) if so, the approximate guantum
or proportion thereof;

(c) whether in the past contributiong
to other funds, notably to the National
Defence Fund, had similarly been
exempted; and

(d) if not, the reasons therefor?
The Deputy Minister in the Depart-

ment of Communications (Shri Bhaga-
vati): (a) No, Sir,

(b) Does not arise,
(c) Yes, Sir.
(d) Does not arise.

-

Heads of Indian Diplomatic Missions

['l)r, L. M. Binghvi:

Shri M. L. Dwivedi:

Shri S. C. Samanta:

Shri Yashpal Singh:

*315.{ Shri R. §, Tiwary:

Shri P. C. Borooah:

Shri Narendra Singh
Mahida:

Shri Solanki:

| Bhri Narasimha Reddy:

Will the Minister of External Affairs
be pleased to state:

(a) the present proportion of career
diplomats and public men in our for-
eign service at the level of heads of
diplomatic missions; and
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(b) whether Government are con-
sidering any modification with a view
to increase the number of public men
as heads of our missions?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) At present there
are 37 career diplomats as Heads of
Missions accredited to one or more
countries; 8 from other Services and
8 Heads of Missions are public men.

(b) Appointments to the posts of
Heads of Missions are within the
prerogative of the Prime Minister in
consultation with the Minigter for
External Affairs. Government do ap-
point persons from public life to posts
for which their experience is consl-
dered particularly notable, and they
intend to continue this practice.

International Film Festival, Delhd

(Shri Hem Barua:
Shrimati Savitri Nigam:
Shri D. N. Tiwary:

Shri U. M. Trivedi:
Shri Kapur Singh:
| Shri P, K. Deo:
B | Shri Narasimha Reddy:
[ Shri Onkar Lal Berwa:

*316.

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is 3 fact thal special
previews of certain pictures during the
International Film Festival in Delhi
were not shown to Members of Parlia-
ment;

(b) if so, the reasons therefor; and

(c) the other categories of persons
who were invited to these shows?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) and (b). Apart from
preview and special shows for mem-
bers of the Juries and the Screening
Committee which were essential for
their work, only the following shows
were arranged:

(1) Eleven showg

Bhavan for M.Ps.

in YVigyan
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(2) Three films for members of
the Press, Only representa-
tives of the DPress were imn-
vited to these shows.

(b) The Press showg were screened
in the Auditorium of the Films Divi-
sion which has a limited seating capa-
city and it was, therefore, not pos
sible to issue invitations to others.

Creation of Himalayan Federation by
China

(Shri C, K. Bhattacharyya:
*317.{ Shri Rameshwar Tantia:
| Shri Himatsingka:

Wil] the Minister of External Affairs
be pleased to state:

(a) whether Government's attention
has been drawn to the Chinese plan
regarding the creation of a so-called
Himalayan Federation consisting of
Nepal, Bhutan and Sikkim under
Chinese hegemony; and

(b) whether the border of Bhutan
and Sikkim with China has been cor-
rectly depicted in the Chinese mups?

The Minister of State in the Minia-
try of External Affairs (Shrimatl
Lakshmi Menon): (a) Government are
not aware of any Chinese plan regand-
ing the creation of a go-called Hima-
layan Federation consisting of Nepal,
Bhutan and Sikkim, which would be
under Chinese hegemony.

(b) In a Chinese Government note
dated 26th December, 1859, the Gov-
ernment of China stated; “Concerning
the boundaries between China and
Bhutan, there is only a certain dis-
crepancy between the delineation on
the maps of the two sides (Indian and
Chinese) in the sector south of the
go-called McMahon Line. The bound-
ary between China and Sikkim has
long been formally delimited and
there iz neither any discrepancy be-
tween the maps nor any disputes in
practice”. Ag regards the discrepancy
in the depiction of the Sino--Bhutan
boundary between Indian and Chinese
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maps, this is in the south-eastern por-
tion of Bhutan contiguous to the North
East Frontier Agency of India and
south of the McMahon Line,

Rehabilitations of Ex-servicemen

318 Shrimati Sharda Mukerjee:
"\ Shri Gulshan:

Will the Minister of Defcnee he
pleased to stata:

(a) whether Government have for-
mulated any scheme for the rehabi-
utation of ex-servicemen in civilian
employment;

(b) if so, the broad outlines thereof
and whether it is implemented
through the Ministry of Defence or the
Service Headquarters; and

(c) the number of ex-servicemen
(separately for Navy, Army and Air
Force) rehabilitated during 19647

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b)., Government
have taken certain measureg for the
rehabilitation of ex-servicemen in
civil employment ang have other mea-
sures under consideration. A state-
ment indicating these measures ig lald
on the Table of the House. [Placed
in Library, see No. LT-3937/65].

(c) According to information with
Government, 103 ex-servicemen of
the Navy, 8739 of the Army and 43 of
the Air Force were placed in employ-
ment during the year 1864,

Industrial Potential in Nefa

*319. Shrimati Jyotsng Chanda: Will
the Minister of Externa] Affalrs be
pleased to state:

(a) whether any techno-economic
survey has been unertaken by the
National Council of Applied Economic
Research to assess the industrial po-
tential in NEFA;

(b) if so, the assessment thereof;
and

(c) the extent of raw material lo-

cally available to explore possibilities
of eetting up small and medium scale

industries?

/

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) and (c), The object of the sur-
vey is to assass the economuc and in-
dustria] possibilities of the Agency.
The survey has not yet been complet-
ed and no definite findings are, there-
fore, available.

Consumer Price Index Numbers

Dr, U, Misra:

Dr. Ranen Sen:
Shri Daji;

Shri Warior:

Shri D. N Tiwary:
Dr. L. M. Singhvi:
Shri Eswara Reddy:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether Government propose to
appoint an Expert Committee to ex-
amine the complaints about the com-
pilations of the Labour Bureau Series
of Consumer Price Index Numbers for
the working class in various Centres;

and
(b) if so, when?

The Minister of Labour and Em-
ployment (Shri D. Sanjlvayya): (a)
and (b), An Expert Committee has
already been set up by Delhi Ad-
ministration to look into the old
series of Consumer Price Index Num-
ber (Base 1844—100) for Delhi Centre
which ig one of the Labour Bureau
Centres. The question whether simi-
lar Expert Committee|Committees
should be set up to examine the re-
maining fourteen Labour Bureau’s
Centres will be considered after the
findings of the Delhi Expert Com-
mittee are known. -

Violations of Cease-Fire Line

*321. Shri Jashvant Mohta: Will the
Minister of Defemce be pleased to
state:

(a) whether it ig a fact that on the

23rd February, 1963, the Pakistani
armed forces violatey the cease-fire

*320.
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line in Poonch of Jammu & Kashmir
State;

(b) whether there was a heavy fir-
ing by Pakistani troops;

(c¢) if so, the number of casualties
suffered by the Indian side; and

(d) the steps taken by Government
in this direction?

The Minister of Defence (Shri Y. B.
Chavan): (a) There was no such inci-
dent in Poonch on the 23rgq Fehruary,
1065.

(b) and (c), Do not arise.

(d) Necessary precautionary mea-
sures have been taken and continue
to be taken to check violations of the
cease-fire line.

Movement of Chinese Arms to
Pakistan

( Shri U. M. Trivedi:
*322, J Shrimati Jyotsna Chanda:
Shri Krishnapal Singh:

Will the Minister of External
Affairs be pleased to state:

(a) whether henvy movemeats of
Chinese mortars and other small arms
and weapons took place from China
to East Pakistan through Haldibari
station of the Indian Railways on the
12th and 26th October, 1964;

(b) if so, the person responsible to
consign these goods and the agency
that effected the despatch; and

(c) whether any steps have been
taken to apprehend the culprits and
to prevent recurrence?

The Minister of State in the Minls-
try of Externa] Affairs (Shrimati

Lakshmi Menon): (a) No Sir, Govern-.

ment have no such information.

(b) angd (¢). Do not arise.

Chinese Boats Near Andaman and

Nicobar Islands

Shri R. Ramanathan
Chettiar:

Shri Hukam Chand
Kachhavalya:
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Shrl Onkar Lal Berwa;:

Shri Yashpal Singh:

Shri M L. Dwivedi:

Shri Bhagwat Jha Azad:

Shri Surendranath
Dwivedy:

Shri Rameshwar Tantila:

Shri C. K. Bhattacharyya:

Shri D. C, Sharma:

"333.{ Shri Bishwanath Roy:

Shrimati Savitri Nigam:

Shri Ram Harkh Yadav:

Shri Prakash Vir Shastri:

Shri P, K. Deo:

Shri Kapur Singh:

Shri R. S, Pandey:

Shri R. Barua:

Shri Maheswar Nalk:

Shri L. N. Bhanja Deo:

Dr, Ram Manohar Lohia:

| Shri Kishen Pattnayak:
Will the Minister of Defence be

pleased to state:

(a) whether his attention has been
drawn to a Press statement by the
Prtsident of the Andaman Congress
Committee, in New Delhi in January
last that the Chinese poachers often
visiteq the southern-strip of the Anda-
man and Nicobar Islands; and

(b) whether Government have taken
necessary measures to strengthen the
patrolling of the coastal areas of the
Island and if not, the reasons therefor?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b), Yes, Sir.

Recent Elections in Pakistan

 Shri Rameshwar Tantia:

Shri Prakash Vir Shastri:

Shri Jagdev Singh
Siddhanti:

Shri D, C. Sharma:

Shri Bibhutl Mishra:

S8hri K, N, Tiwary:

L Shri M. R. Krishna:

Will the Minister of External Affafirs
be pleased to state:

(a) whether it is a fact that Pakis-
tan had protested to the Government
of India that India was involved in
the recent elections in Pakistan;

(b) if so, the main allegations made
against Indis:

o324,
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. (c) the nature of reply sent to the
Pakistan Government; ang

(d) the reaction
Government thereto?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) and (k). No,
Bir. No formal protest was received but
the High Commissioner for Pakistan
in India left a few ‘extracts’ of broad-
casts from Al] India Radio as evidence
of the alleged interference by All India
Radio in Pakistan’s elections,

(c) A paper was handed over to the
Acting High Commissioner for Pakis-
tan, quoting what was actually broad-
cast by All India Radio. It was point-
ed out in the paper that the so-called
extracts left by the Pakistan High
Commissioner were either mistransla-
tion or misconstruction of what was
broadcast. One of the ‘extracts’ was
entirely fictitious.

(d) The Pakistan Government have
continued to make baseless allegations
of a similar nature.

of the Pakistan

Appointments to Diplomatic Posts

(Shri Surendra Pa]l Singh:

Shri Vishwa Nath Pandey:

Shri Yashpal Singh:

Shri P, R. Chakravertl:

Shri P, C. Borooah:

‘32-5.{ Shri Harish Chandra
Mathar:

Shri Vidya Charan Shukila:

Shri Rameshwar Tantla:

| Shri Himatsingka:

Will the Minister of External Affairs
be pleased to state:

(a) whether it ig a fact that g de-
putation on behalf of the Indian For-
elgn Service Association met him re-
cently and complained against the
Government’s new policy of appoint-
ing politiclans and retired senior Mili-
tary officialg to senior diplomatic posts,
which came in the way of normal
promotion of LF.S. officers as Heads
of Missions; and

(b) if 0, Government’s reaction
thereto?

The Minister of State in the Minis-
iry of External Affairs (Shrimati
Lakshmi Menon): (a) A deputation on
behalf of the Indian Foreign Service
Association did meet the Foreign
Minister to represent about the policy
of appointing retireq ang serving mem-
bers of other services including the
Armed Forces to senior diplomatic
posts; Government's prerogative of
appointing distinguished  members
from public life to such posts was,
however, not questioned by the As-
sociation.

(b) This as well as other matters
relating to gervice conditions raised by
the Association are under active consi-
deration in the Ministry of External
Affairs.

Extension of Constitutional Provisions
te Jammu and Kashmir

r Shri P. C. Borooah:

Shri Prakash Vir Shastri:

Shri Jagdev Singh
Siddhanti:

Shri Yashpal Singh:

Shri Bhagwat Jha Azad:

Shri D, C. Sharma:

Shri M. L. Dwivedi:

Shri 8. C. Samanta:

Shri R, S. Tiwary:

Shri Hukam Chand
Kachhavalya:

Shri Hem Barua:

_ Bhrimati Maimoona Sultan:

Will the Minister of External Affairs
be pleased to state:

(a) whether Pakistan Government
have announced their decision to re-
taliate against India’s extension of the
constitutional provisions whereby
Pregident’s Rule can be imposed in
Jammu and Kashmir;

(b) if so, whether any official com-
munication has been received from
Pakistan Government; and

(¢) Government's reaction to their
attitude?

'326..1

The Minister of Siate in the Minis-
try of External Affairs (Shrimati
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Lakshmi Menon): (a) to (¢). The
Pakistan Government's note on this
subject and our reply are placed on
the Table of the House. [Placed in
Library, see No. LT-3938/65].

Indonesia-Malaysia Dispute

(Shri Hari Vishnu Kamath:
Shri Prabhat Kar:

Shri Indrajit Gupta:

Shri J. B. Singh:

Shrimati Renu Chakravartty:
Shri Bibhuti Mishra:

Shri Ram Sewak Yadav:
Shri Kapur Singh:

] Shri P. K. Deo:

Shri Narasimha Reddy:
Shri Rameshwar Tantia:

| Shri Himatsingka:

Will the Minister of External Affairs
be pleased to state:

(a) whether the Governments of
Malaysia and Indonesia have asked
for India's sympathy, support and
assistance, moral or material, in their
mutual conflict; and

(b) if so, Government's
thereto?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Not in any specific
manner.

A_—

*321.

reaction

(b) Does not arise.

Indian Missions Abroad

328. Dr. L. M. Binghvi: Will the
Minister of External Affairs be pleased
to state:

(a) the largest and the smallest
Indian diplomatic missions abroad;

(b) the procedure followed to fix

optimum staff strength in each Mis-
sion and how often thess are review-

ed; and

(c) whether it has been felt that
our larger diplomatic missions tend to
get larger and larger without any
commensurate benefit?

The Minister of State in the Minis-
try of External Affairs (Shrimati
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Lakshmi Menon): (a) The largest and
the smallest Indian Diplomatic Mis-
sions abroad are the High Commission
of India, London and the Indian Trade
Agency, Dubai, respectively.

(b) A minimum of staff strength is
fixed initially when a new Mission is
opened. The staff strength thus fixed
is reviewed at least once every year
at the time of sanctioning the conti-
nuance of the temporary posts for the
next financial year. The review is
carried out with reference to the
actual work-load of the Mission during
the preceding year. Periodic on-the-
spot reviews are also carried out by
the Foreign Service Inspectors.

(c) No. It has never been felt that
our larger diplomatic missions tend to
get larger and larger without any
commensurate benefit. However, a
special re-organisation committee had
been set up in this Ministry to review
the staff position in our Missions
abroad from time to time to decrease
or increase such staff as would be
justified.

Short Service Recruitments

*329, Shrimati Sharda Mukerjee:
Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that since
the declaration of Emergency, a large
number of personnel were recruited
for short service in the Armed Forces;

(b) whether this was mainly in the
Officer cadre or in the other ranks

also; and

(c) the main differences in the
terms and conditions of short service
and permanent appointments?

The Minister of Defence (Shri X, B
Chavan): (a) Yes, Sir, but such
recruitment has been made only. in
the Army.

(b) Mainly in the Officer Cadre.

(c) A statement giving the required
information is laid on the Table of
the House. [Placed in Library, see
No. LT-3939/65).
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Firing by Pak. Troops

*330. Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that three
Pakistani soldiers were killed in
various encounters with Indian border
patrol in the Naushera sector from
19th to 21st February, 1965;

(b) whether it is also a fact that
Pakistani troops fired about 6,000
rounds with medium and light
machine guns and rocket launchers;
and

(c) if so, the action taken or pro-
posed to be taken in the matter?

The Minister of Defence (Shri Y. B,
Chavan): (a) and (b). During the
period 18th to 21st February, 1865,
there were twelve incidents in the
Naushera sector in which the Pakis-
tanis fired at our posts, picquets, pat-
rols etc. In these incidents, they used
Medium Machine Guns, Light Machine
Guns, 2" mortars, rifle grenades, etc.
‘The exact number of rounds fired by
the Pakistanis is not known. We
returned the fire to the extent con-
sidered necessary. As regards Pakis-
tani casualties, Government have no
definite information. There have been
no casualties on our side.

(c¢) Cease-fire violation complaints
have been lodged with U.N. Military
observers in all these cases. Besides
necessary precautionary measures
have been taken.

Repatriation of Indians from Burma

" Shri B. Ramanathan
Chettiar:
Shri Hukam Chand
Kachhavalya:
Shri Bade:
Shri P. C. Borooah:
Shri P. R. Chakravertl:
Shrimatl Savitri Nigam:
Shri K. N. Tiwary:
*331. J] Shri Prakash Vir Shastri:
Shri Jagdev Singh
| Siddhantl:

Shri Bibhuti Mishra:

Shri Sidheshwar Prasad:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Vishwa Nath Pandey:
Dr, L. M. Singhvi:

Will the Minister of External Affairs
be pleased to refer to the reply given
to Starred Question No. 381 on the
7th December, 1964 and state:

(a) the number of Indian Nationals
repatriated from Burma from the 12th
November, 1964 to date; and

(b) the progress made so far in the
matter of repatriation from Burma of
their assets including cash and
jewellery?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) About 11,416.

(b) The question of repatriation of
assets of the Indians leaving Burma
is still under discussion between the
two Governments.
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fiee & & & ai® WX FH-
Tfat #1 mrEwEar 9T que} g
W | oy gforeesy,  #9-
aifet f dear § A o w9 gE
gl ag T 948 %1

(%) otet &
1959-60 1,646,574
196061 1,502,273
1961-62 1,430,799
1962-63 . 1,427,984
1963-64 1,489,035
1964-65 1,151,141

(31-1-65 a¥)

Amalgamation of Radio Expenses
with Telegraph Expenses

736. Shri Sidheshwar Prasad: Will
the Minister of Communications be
pleased to state:

(a) whether it is a fact that the
question of amalgamating the radio
expenses with telegraph or telephone
expenses was under consideration;
and

(b) if so, the decision arrived at?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) Yes. The question
of amalgamation of the accounts of
Radio Branch of the Post & Tele-
graphs (for communications within the
country) with those of Telegraph
Branch is under congideration.

(b) Final decision in this matter has
not yet been taken,

Prizes for Folk Dancers

737. Shrimati Ramdulari Sinha:
Will the Minister of Defence be pleas-
ed to state:

(a) the basis on which and the
scale of the prizes given to the folk
dancers who took part in 1965 Repub-
lic Day celebrations; and

(b) which of the States fared best
at the celebrations?
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The Minister of Defence (Shri Y. B.
©Chavan): (a) and (b). The Folk
dancers who took part in the 1965
Republic Day celebrations in Delhi
were not given any prizes; there was
no prize-winning competition among
the dance parties. Of the tableaux
included in the cultural pageant of the
Republic Day Parade procession, those
prepared by the Government of
Rajasthan and the Government of
Goa, Daman and Diu were adjudged
the best and the second best, res-
pectively. Trophies were accordingly
presented to them.

Members of all State contingents,
who participated in the Folk Dance
Festival or worked for presentation
of tableaux, were given souvenirs, as
in earlier years.

Expenditure on Independence Day

738. Shrimati Ramdulari S8inha: Will
the Minister of Defence be pleased to
state the expenditure incurred by the
Centre on the celebrations of the
Independence Day during the years
1962, 1963 and 1964?

The Minister of Defence (Shri Y. B.
Chavan): The following expenditure
was incurred by the Centre on the
celebration of the Independence Day
in Delhi during the last three years:

1962 Rs. 25,400
1963 Rs. 26,900
1964 Rs. 21,800

Pirate Radlos

SAri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Communications
be pleased to state:

{Shrﬁnati Ramdulari Sinha:
738.

(a) the number of pirate radio sets
that have been detected by the Posts
and Telegraphs Department (State-
wise) in 1984; and

(b) the cause of operating such un-
licensed radio sets?

The Deputy Minister .in the Depart-
ment of Communicationg (Shri Bhaga-
\fati-): (a) 85085 radio sets without
licence were detected in the whole of
India in 1964. State-wise break up of

this figure is given in the gtatement
below:

Statement
Name of the Sme,-‘Unionw _ Tt;t:[ )
Territory number
of Pirate
Radio Sets
detected
during
o 1964.
1. Andhra 2“634
2. Assam 1472
3. Bihar 5317
4. Delhi 5956
5. Goa 6o9
6. Gujarat 4383
7. Himachal Pradesh 871
8. Jammu & Kashmir . 1816
9. Kerala . 1963
10. Madras . 12344
11.  Madhya Pradesh 1908
12. Maharashtra 6549
13. Mysore 2346
14. Orissa 596
15. Punjab 11933
16. Rajasthan 3979
17. Uttar Pradesh 12458
18, West Bengal 71851
GRAND ToTAL . 85985

(b) The causes are:

Licences must be obtained within
one week of purchase or transfer and
within 30 days of the clearance from
customs. Persons who cannot furnish
this proof or forget or desire to evade
the licence fee do not generally obtain
licenceg till they are detected,

Seminar on Indo-Arab Relations
740 Shri Murli Manohar:
* 1 Shri Ram Harkh Yadav:

Will the Minister of External Affairs
be pleased to state:

(a) whether the seminar on the
Arab World and India has concluded
its session;
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(b) it so, the recommendations of
the seminar for greater Indo-Arab
oollaboration in different flelds of
activities; and

(¢) when the recommendations are
likely to be implemented?

The Minister of External Affairs
(Shri Swaran Singh): (a) The Semi-
nar on the Arab World and India was
inaugurated on February 15 and
ended on February 20, 1965.

(b) The Seminar made a variety of
recommendations, salient one being
the creation of Centres of Indian
studies covering literature, history,
economics, politics etc. in the Arab
World and similar centres for Arab
studies in India. The recommenda-
tions made by the Seminar have been
published and can be had from the
Indian Council of Cultural Relations.

(¢) An Editorial Committee has
been set up to recommend steps for
implementation of the various recom-
mendations.

Naval Aircraft Crash

Shrimati Savitri Nigam:
Shri Onkar Lal Berwa:
41, Shri P, H. Bheel:
Shri Hukam Chand
\ Kachhavalya:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that a naval
aircraft crashed into the sea near Goa
on the 2nd January, 1965;

(b) if so, the loss of life or property
caused thereby;

(c) whether any Board of Inquiry
was set up to investigate the cause of
the accident; and

(d) if so, the main findings thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir,

(b) There has been no loss of life
or civil property, but the aircraft is
a total loss.

- [
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(c) and (d). Yes, Sir. The proceed-
ings of the Board of Inquiry are under
examination.

Misappropriation in Delhi Telephone
Distriet

742. Shri R. Ramanathan Chettiar:
Will the Minister of Communications
be pleased to state:

(a) whether it is a fact that some
over-payments of pay and allowances
were made in the Trunk Exchange in
the Delhi Telephone District during
1964;

(b) if so, the modus operandi of
these over-payments and the esti-
mated amount involved thereby; and

(c)- whether any enquiry was held
into the matter; and if so, the result
thereof?

The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
vati): (a) Yes, Sir.

(b) The modus operandi, was that
duty pay was paid to certain officials
although they were on leave for cer-
tain periods. The estimated amount
of over-payment so far discovered
comes to Rs. 11,300.

(¢) A preliminary departmental
enquiry was made in the first instance.
A detailed departmental enquiry is
now in progress. The case was also
reported to the Special Police Estab-
lishment and their investigation is in
progress.

Stevedore System

3hri Mohammad Ellas:
Shri P. R. Chakraverti:
L'Shri K. N. Tiwary:

Will the Minister of Labour and
Employment be pleased to state:

7438.

(a) whether the question of abolish-
ing stevedoring system at ports has
been considered by Government; and

(b) if so, the decision taken there-
on?
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The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). The matter is still under con-
ylderation.

Inland Letters and Foreign
Aerogrames

Shri R. G. Dubey:
Shri Yashpal Singh:
744.{ Shri Hukam Chand
Kachhavaiya:
LShrl Bade:

Will the Minister of Communica-
tions be pleased to state:

(a) whether the P. & T. Depart-
ment have approved new designs for
inland letters and foreign aerogrames;
and

(b) if so, whether there will be any
change in the cost thereof?

The Deputy Minister in the Depart-
wnent of Communications (Shri Bhaga-
vati): (a) Yes, Sir.

(b) There will be no change in the -

price. There will, however, be some
udditional cost to the Department in
providing a better quality of sta-
vionery.
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Earned Leave to Industrial Employees
in Defence Establishments

Shri S. M. Banerjee:
" Shri Yashpal Singh:

Will the Minister of Defence be
pleased to state:

(a) whether a decision has been
taken to implement the recommenda-
tions of the Pay Commission regard-
ing the grant of earned leave to indus-
trial employees working in defence
establishments; and

746

(b) if not, the reasons therefor?

The Minister of Defence (Shri Y. B.
Chavan): (a) No, Sir.

(b) The matter is still under con-
sideration of the Government. As
this is a general issue, no unilateral
decision can be taken in the Minis-
try of Defence.

Workers' Participation in Management

Shri Mohammad Elias:
Shri Yashpal Singh:
L.Ehrl M. R. Krishna:

Will the Minister of Labour and
EBmployment be pleased to state:

1.

(a) whether the proposal to pro-
vide for workers’ participation in
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management of industry through pur-
chase of shares in companies has been
considered by Government; and

(b) if so, the decision taken there-
on?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) No
such proposal is under Government's
consideration at present. However,
the matter is being studied.

(b) Does not arise.

Nuclear Armed Ships in Indian Ocean

[ Shri Prabhat Kar:

Shri Indrajit Gupta:

Shri J. B, Singh:
LShrlmati Renu Chakravartty:

Will the Minister of External Affairs
be pleased to state:

748.

(a) whether the question of initiat-
ing a joint move by Asian and African
countries to protest against the entry
of nuclear armed ships and polaris
submarines into the peaceful waters
of Indian Ocean has been considered
by Government;

(b) whether India has approached
the concerncd Governments in Asia
and Africa in this connection; and

(c) if so, the reaction of those Gov-
ernments thereto?

The Minister of External Affairs
(Shri Swaran Singh): (a) No, Sir.
However, the general question of the
possible movement of foreign war-
ships in the Indian Ocean is being
constantly reviewed by Government.

(b) No, Sir.
(¢) Does not arise.

Pensions of Army Reservists

749. Shrimati Savitri Nigam: Will
the Minister of Defence be pleased to
state:

(a) whether the Army Reservists
have been hit hard on account of very
poor pensions and the high cost of
living; and
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(b) if so, whether Government have
under consideration any proposal %o
raise the reservists pensions?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). The high cost
of living affects all persons and parti-
cularly those with small incomes.
Army reservists are persons who were
transferred to the reserve at a com-
paratively young age after they had
completed their colour service in the
Army which was generally for 7, 10
or 12 years (unless extended); and
they could take up other employment
from the date of such transfer. If an
army reservist had not completed the
minimum of 15 years colour service
required to earn a service pension,
he is entitled under the New Pension
Code to reccive, on completion of the
prescribed combined colour and
reserve service, either a reservist pen-
sion ranging from Rs. 10 to Rs 12
p.m. together with an ad hoc increase
of Rs. 5 p.m. or gratuity in lieu rang-
ing from Rs. 750 to Rs. 1,000, depend-
ing on the terms of his engagement in
regard to colour and reserve service.
The question of raising the rate of
reservist pension is under considera-
tion.

Second Secretary of Indian High
Commission, Pakistan

750. Shri Rameshwar Tantia: Will
the Minister of External Affairs be
pleased to state:

(a) whether it is a fact that India
had protested to Pakistan refuting the
allegations made against Mr. B, N.
Joshi, Second Secretary in the Indian
High Commission in Karachi who had
been withdrawn vunder Pakistan's
demand;

(b) it so, the reaction of the Pakis-
tan Government thereto; and

(c) the charges levelled by the
Pakistan Government and how they
were refuted by India in their note?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.
A protest was lodged with the Gov-
ernment of Pakistan, refuting the
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allegations made by them against our
official.

(b) The Pakistan Foreign Office
rejected our Protest Note and alleged
that India proceeded to make ‘false’
<charges against the Pakistan Second
Secretary, as soon as they became
aware that the Pakistan Government
might ask for the withdrawal of Shri
Joshi.

{¢) Their allegations were that Shri
Joshi had indulged in espionage and
subversive activities. In rejecting this
charge, the Indian High Commission
made it clear that Pakistan had acted
against Shri Joshi, in retaliation. This
was clearly proved by the sequence
of events leading to the demand by
Pakistan for the recall of our official.

Arab Film Festival

751. Shri Rameshwhar Tantia: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that an Arab
film festival was held in India in
February, 1965;

{b) if so, the number of Arab coun-
iries which joined the film festival,
and

(c) whether it is also a fact that the
Indian film festival is also being held
in UAR.?

The Minister of Information amd
Broadcasting (Shrimati Indira
Gandhi); (a) and (b). No, Sir. Pre-
sumably the question relates to the

proposal to hold a festival of UAR.

film festival in February. This was
postponed.

(c) The Festival of Indian films %n
the U.A.R. which was to be held in
March 1965 has also been postponed.

Indonesian Consulate in Calcutta
Shri Surendra Pal Singh:
Shri Yashpal Singh:
Shri Bhagwat Jha Asad:
| Shri D. C. Sharma:
58 { Shri Vishram Prasad:
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Shri Bade:

Bhri Onkar Lal Berwa:
Shri P. H. Bheel:

Shri Solanki:

Shri Narasimha Reddy:
Shri Hem Barua:

Shri P. C. Borooah:
Shri R. S. Pandey:
Shri Dighe:

Shri Rameshwar Tantia:
Shri Indrajit Gupta:
Shri R. Barua:

Shri M. Rampure:

Shri L. N. Bhanja Deo:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that the
Government of Indonesia have inform.-
ed the Indian Government of their
intention to close down their Consu-
late in Calcutta; and

(b) if so, the reasons given by the
Indonesian Government for coming to
this decision.

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Yes. The Government of Indonesia
closed down their consulate in Cal-
cutta for reasons of economy.

U.N. Observers in Kashmir

753. Shri Surendra Pal Singh: Will
the Minister of External Affairs be
pleased to refer to the reply given to
Starred Question No. 138 on the 23rd
November, 1964 regarding the U.N's.
decision to strengthen U.N. Military
Observers Team on the Indo-Pakistan
border in Jammu and Kashmir State
and state the increase made in the
number of UN. Observers since the
end of December, 1964?

The Minister of External Affairs
(Shri Swaran Singh): The number of
U.N. Observers has been increased by
4 since the end of December 1964.
The present strength of the UN.
Observers in Jammu and Kashmir is
43 as against the total authorised
strength of 43.
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Rural Employment Bureaus

[ Shri Surendra Pal Singh:
Shri P. C, Borooah:
Shri Yashpal Singh:

754, { Shri S. M. Banerjee:

Shri Bhagwat Jha Azad:
Shrimati Renuka Barkataki:
Shri Himatsingka:
Shrimati Ramdulari Sinha:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether Government propose
to set up a large number of Rural
Bmployment Bureaus in some select-
ed Community Development Blocks
In the near future in order to solve
the under-employment problem in the
villages; and

(b) if so, the main features of the
proposed scheme and the criteria for
selecting C. D. Blocks for this pur-
pose?

i

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). 1900 Employment Informa-
tion and Assistance Bureaux have =0
far been set up in selected Communi-
ty Development Blocks. The re-
organisation as well as further ex-
pansion of these Bureaux is under
examination in consultation with the
.St_ate Governments.
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Border Publicity

75%. Shri P. C. Boroogah: Will the
Minister of Information and Broad-
easting be pleased to state:

(a) whether a study has been
undertaken into the adequacy o1
otherwise of border publicity ar-
rangements;

(b) if so, the drawbacks in these
arrangements which have come to
light; and

(¢) the scheme drawn for augment-
ing the border publicity arrange-
ments?

The Minister of Information and
Broadcasting (Shri Indira Gandhl):
(a) No detailed study has been
undertaken, but al] aspects of Border
Publicity in different sectors were
discussed at an orientation and train-
ing camp specially organised for the
purpose in Nainital during October,
1964,

(b) It has been felt that our pub-
licity activities need further intensi-
fication in these areas,

(¢} A scheme is under considera-
tion to augment, o an appreciable
extent, the existing Field Publicity
organisation in these areas. Arrange-
ments have also been made for pro-
viding better reception for listeners,
mproving the quality of programmes
and providing additional broadcast
services in these border areas.

Exhibition Covering Pandit
Life

. ( Shri P. R. Chakraverti:
58 % Shri P. C. Borooah:

. Shri Bibhuti Mishra:
[ Shri K, N. Tiwary:

Will the Minister of External
Affairs be pleased to state:

(a) whether an exhibition covering
the life of Pandit Jawaharlal Nehru,
was recently inaugurated in New
York;

(b) if so, whether the Minister of
Information and.. Broadcasting at-
tended the inauguration; and

Nehru's

(c) the specific aspects of Shri
Nehru's life depicted therein and
whether Government were consulted
in the matter?

The Minister of External Affakrs
(Shri Swaran Singh): (a) Yes.

(b) Yes,

(c) The following aspects of Shri
Nehru's life were depicted:—

1. Nehru, his life and his India,
2. Indian into which he was barn,
3. Discovery of India,

4 Freedom struggle,

8. Years in Jail,

6. Independence,

7. A country isg divided,

8. Independent Foreign Policy,
9. With people,

10. With children,

11. Achievements made,
12. Unfurnished Business,
13. The Will,

14. History Wall (illustrated in-

dex to the events in India

and the world from 1880 to
1964),

15. The world’s Homage;
16. The Gandhi Pavillion.

The above exhibition has been orga-
nised by the Government of India
under the guidance of the Organising
Committee for Nehru Memorial Ex-
hibition. '

Bonus Bill

Shri Yashpal Singh:

Shri M. L. Dwivedi:

Shri Bhagwat Jha Asad:

Shri Onkar Lal Berwa:

Shri Hukam Chand
Kachhavaiya:

Shrimati Savitri Nigam:

Shri S, M, Banerjee:

Shri D. C. Sharma:

Shri Madhu Limaye:

Shrimati Ramdulari Sinha:

Will the Minister of Labour aﬂ
Employment be pleased to state:

959. 4
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(a) whether Government have re-
ceived the views of the workers and
the employers on the proposed Bonus
Bill,

(b) if so, whether a copy thereof
will be laid on the Table; and

(c) the action taken thereon?

The Minister of Labour and Em-

ployment (Shri D. Sanjivayya): (a)
Yes.

(b) No.

(¢) The comments received are
being examined.

Ceylon Government's request for
Picking up Bodies of Fishermea

Bhri Yashpal Siagh:
Shri M. L. Dwivedi:

! Shrl Rameshwar Tantia:
Shri Narendra Singh

. Mahida:
Shri Narasimha Reddy:
Shri P. C. Borooah:
Shri Bibhuti Mishra:

Will the Minister of External

Affairs be pleased to state:

(a) whether the Ceylon Govern-
ment requested the Government of
India for facilities for their navy
patrol boats to pick up bodies of
Ceylonese fishermen, who were re-
ported to hrave been washed ashore on
Dhanushkodi and Pamban coasts fol-
lowing the cyclones in December,
1964; and

(b) if so0, the action taken thereon?

The Minister of Extermal Affairs
(Shri Swaran Singh): (a) and (b).
Yes, Sir, the Governmeny of Ceylon
requested the Government of India
for permission for Ceylon Naval Craft
to enter Indian territorial waters to
pick up bodies of Ceylonese fisher-
men who may have been washed
ashore, along Southern coastal areas,
after the cyclone in December 1964.
Permission was immediately granted.
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Amalgamation of A S and LFS.

( Shri P. R, Chakraverti:
Shrimati Savitri Nigam:
Shri Hem Barua:

| Shri Indrajit Gupta:

162,

Will the Minister of
Affairs be pleased to state:

External

(a) whether Govermment have con-
sidered a proposal to amalgamate the
Indian Foreign Service and the Indian
Administrative Service;
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(b) whether Government have for-
mulated a procedure under which
1.F.S. and 1. AS. officers will be able
to interchange their assignments fair-
ly freely; and

(c) whether Government have tek-
en steps to see that the LF.S. offi-
cers are made conversant with ad-
ministration at home before going to
diplomatic posts overseas?

The Minister of External Affairs
(8hri Swaran Singh): (a) No, Sir.

(b) No, Sir.

(c¢) Yes. Immediately after their
recruitment officers appointed to the
Indian Foreign Service are attached
{0 the National Academy of Admini-
stration, Mussoorie, for a period of
six monthg for basic training in ad-
fninistration along with officers of
the Indian Administrative Service.
At the end of thig period, they are
sent to the districts allotted to them
for a period of three months for train-
ing in district administration and
development work.

U.S. Nuclear Submarines on Patrol
auty
 Shri P, R. Chakraverti:
Shri K. N. Tiwary:
Shri M. L. Dwivedi:
Shri 8. C. Samanta:
Shri Yashpal Singh:
Shri R, 8. Tiwary:
Shri Narendra Singh
Mahida:
Shri Narasimha Reddy:
'IG.'I.J Shri P, C. Borooah:
Shri Huokam Chand
Kachhavaiya:
Shri Bade:
Shri Chuni Lal:
Shri Dinen Bhattacharya:
Dr. Ranen Sen:
Shri Onkar Lal Berwa:
Shri Rameshwar Tantia:
| Shri Himatsingka:

Will the Minister of External
Affairs be pleased to state:

(a) whether it is a fact that the
U.S. nuclear submarine “Jecumseh”,
equipped with Polaris missiley has
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started its voyage to join itg sister-
ship ‘Daniel Boone” on patrol in
Far-Eastern waters;

(b) whether both the submarines
are equipped with improved A-3
Polaris missile with a range of 2,800
miles;

(¢) whether the A-3 missiles in the
‘Daniel Boone’ are due to be replaced
soon by more power B-3 missiles with
longer range; and

(d) whether the Government of
India have made known their reac-
tion to these ventures to U.S.A?

The Minister of Extermal Affairs
(Shri Swaran Simgh): (a) to (d).
Government have seen press reports
about the location of United States
nuclear submarineg in Far-Eastern
waters but have no information about
their actua] movements or equipment
and have no reason at present to
believe that they are being stationed
in the vicinity of India. In the cir-
cumstances the question of any com-
munication to the United States Gov-
ernment on this subject does not arise,

Summit Conference om Banning
Nuclear Weapons

[ Shri P. R. Chakraverti:
764. Shri K. N. Tiwary:
Shri Bibhuti Mishra:

Will the Minister of Extermal
Affairs be pleased to state:

(a) whether it is a fact that the
USSR, informed China on the 28th
December, 1964, that it supported
Premier Chou-En-lai's suggestion for
holding a Summit Conference to take
up the banning of nuclear weapons;

(b) whether the Soviet Union fav-
ours the resolution adopted by the
Afro-Asian non-aligned nations wat
Cairo suggesting the convening of a
world disarmament conference in the
interests of world peace;

(c) whether the Government of
India have intimated their own pre-
ference to US.S.R.; and

(d) the reaction of India to the
support given by USS.R. to Chinese
proposal?
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The Minister of Extierna] Affairs
(Shri Swaran Singh): (a) Yes, S8ir.

(b) Yes, Sir. The Soviet Foreign
Mirnister, in hig address to the 18th
Bession of the United Nationg Gen-
eral Assembly, supported the idea
of a world conference to discuss dis-
armament which had been proposed
in the Declaration of the Non-align-
ed Nationg Conference.

(c) and (d). In his reply to Pre-
mier Chou-En-lai's letter dated the
17th October, 1964 proposing the con-
vening of a world summit conference
to discuss the prohibition and elimi-
nation of nuclear weapons, the Prime
Minister gtated that the Government
of India do not consider that such a
conference can serve any useful pur-
pose until substantial progress has
been made in the drafting of a treaty
on genera] and complete disarmament.
This position is well-known and it
hag not been considered necessary for
it to be brought to the gpecific notice
of the TL.SSR. or any other Govern-
ment.

- Tibet Issue in UN.O.

s J Shri P. R, Chakraverti:
"\ Shri K. N, Tiwary:

Will the Minister of
Affairs be pleased to state:

External

(a) whether the question of the
restoration of the human rights in
Tibet had been raised before the U.N.
General Assembly; and

‘ ('b)' if so, the stand of the Govern-
ment of India in this behalf?

- The Minister of External Affairs
(Shri Swaran Singh): (a) The Gov=-
ernments of the Philippines, Nicara-
gua and El Salvador had jointly pro-
posed the inclusion of item “Question
of Tibet” in the Agenda of the 18th
Session of the UN General Assembly.
This item, like several other ilems
on its Agenda, was not considered by
the General Assembly due to extra-
ordinary conditions which had pre-
vented its normal functioning. Mean-
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while, the Assembly hag adjourned its
sesgion until September 1, 1985.

(b) Does not arise,
Mobile T.V, Units in Delhi

766. Shri Heda: Will the Minister
of Information and Broadcasting be
pleased to state:

(a) whether there is any proposal
of Mobile T.V. Units for the city of
Delhi;

(b) the details of the scheme; and

(c) whether there is any scheme to
give subsidy for the purchase of T.V.
sets by voluntary organisations or
community centres?

© The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) and (b). A mobile Tele-
vision Van with Cameras and other
equipment, which could be used for
relay of programmes from locations
away from the studios is proposed to
be procureq for the Television Cen-
tre at Delhi,

(c) No, Sir, Not yet, The entire
question is under examination.

Ideology Division

767. Shri Harl Vishnu Kamath: Will
the Minister of Defence be pleased to
state:

(a) the nature of work assigned to
the Ideology Division in the Direc-
torate of Psychological Research of
the Defence Research and Develop-
ment Organisation; and

(b) the progress made by the said
Division towards evolving a test for
assessing the state of morale of the
Armed Forces? :

The Minister of Defence Production
in the Ministry of Defence (Shri A,
M. Thomas): (a) The Group is con-
cerned with regsearch projects related
to the morale of our Armed Forces,
and wullied issues.

(b) Studies are still in progress.
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versions of docnments laid om
the Table

Dr. L, M. Singhvi:

768. { Shri Himatsingka:

( Bhri Rameshwar Tantiz:

Will the Minister of Parliamentary
Affairs be pleased to state:

(a) whether necessary instructions
have been issued for simultaneously
placing the Hindi versions of all the
documents which are laid on the
‘Table; and

(b) if so, whether both the ver-
sions will have the same authenticity?

Hindi

The Minister of Communications
and Parliamentary Affairs (Shri Satya
Narayan Sinha): (a) The Department
of Parliamentary Affairs have issued
no such instructions,

(b) Does not arise.
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Summit Conference on Banning
Nuclear Weapons

773. Shri S. B. Patil: Will the Mini-
ster of External Affairs be pleased
{o state:

(a) whether it is a fact that the
British Prime Minister has rejected
the Chinese Prime Minister’s bid for

a Summit Conference on banning
nuclear weapons; and

{b) if so, Government's reaction
thereto?

The Minister of Extermal Affairs
(Shri Swaran Singh): (a) Yes, Sir.

(b) The Government of India sub-
scribe to the view that a summit con-
ference would not be the appropriate
forum for the detailed negotiations
which would be necessary for agree-
ment to be reached on the question
of genera] and complete disarmament.

Clothing Factory, Avadi, Madras

( Shri Mancharan:
| Shri Narasimha Reddy:
774, { Shri Narendra Singh
Mahida:
Shri Rameshwar Tantia:

Will the Minister of Defence be
pieased to state:

(a) whether there has been transfer
vt  machinery end manufacturing
capacity trom Clothing Factory, Avadi
w» the Ordnance factories in the
~North India; and

(b) if so, the reasons therefor?

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
A. M. Thomas): (a) No, Sir.

(b) Does not arise.

Magpagaon Docks

([ Shri Subodh Hansda:
Shri Daljit Singh:
$hri Ram Harkh Yadav:
Shri Murli Manohar:

IL Shri Vishwa Nath Pandey:

775,

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that the
Mazagaon Dock, Ltd., of Bombay has
bhuilt a passenger-cum-Cargo Vessel
for the Andaman Administration.

(b) whether this has formally been
handed over to the Ministry of Home
Affairs;

(¢) if so, on what date; and

(d) the total amount spent on the
construction of thig ship and how it
compares with the cost of building =
similar ship abroad.

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir.

(b) and (c). The Vessel was for-
mally handed over to the Ministry
of Home Affairs on 12th J anuary, 1865.

(d) The total amount spent on the
construction of this vessel is Rs. 67.50
lakhs, The cost of building a similar
ship abroad is not known as no
tender was floated for construction of
this or a similar ghip abroad.

Employment position in Punjab

776. 8hri Daljit Singh: Will the
Minister of Labour and Employment
be pleased to state:

(a) the total number of vacancies
notified by the Public and Private
Sector establishments in Punjab dur-
ing the calendar year 1964:

(b) the number of vacancies filled
up in these establishments through
the various Employment Exchanges
during this period; and

(¢) the number of Scheduled Caste
applicants placed in employment?
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The Minister of Labour and Employ- Worlg Conference on Nuclear

ment (Shri D. Sanjivayya): (a) and Disarmament

(®): ( Shri Narendra Singh

Sector Vacancies Vacancies
Notified Filled

‘Public 82,008 56,879

.f‘rivntc 16,754 3,773

(c) 8,757 applicanty were placed
during the year 1064

T.A. Scales of Jawans and Officers

*777. Shri Daljit Singh: Will fhe
Minister of Defence be pleased to
state:

(a) the ratio between the T.A.
scales of Jawans and Commissioned
Officers of the Army;

(b) how this ratio compares with
the. ratio obtaining in foreign coun-
tries according to available statistics;
and

(¢) whether Government propose to
reduce this ratio?

The Minister of Defence (Shri Y. B
Chavan): (a) The T.A. Scales of
Jawang and Commissioneq Officers of
the Army are not comparable ag the
termg and conditions of their services
as also facilities to be provided dur-
ing journey are entirely different.
However, the ratio is approximately
between 14 and 1'6 depending on
the nature of the journey undertaken.

entitle-
not

(b) Information on T.A.
ments in foreign countries is

available.

(¢) No specific proposal is under
consideration” at present. But im-
provements in ‘{ravel concessions to
Jawang are given due consideration if
circumslances warrant such improve-
ment. o .

118 Mahida:
* ) Shri Solanki;
Shri Narasimha Reddy:

Will the Minister of External Affairs
be pleased to state:

(a) whether President Nkrumah of
Ghana hag recently suggested the
holding of a World Conference to
discuss nuclear disarmament; and

(b) if so, the reaction of Govern=-
ment of India thereto?

The Minister of External Affairs
(Shri Swarap Singh): (a) Govern-
ment have seen reports to the effect
that the President of Ghana had sug-
gested that a world conference might
be held to ‘discuss the question uof
nuclear disarmament,

(b) Government attach the greatest
importance to early agreement being
reached on the question of general
and complete disarmament, Govern-
ment consider that any agreement on
this question cannot be confined to
nuclear disarmament alone but would
have to cover conventional disarma-
ment as well. Such an agreement
can only be reached ag a result of de-
tailed negotiation and discussion and
Government, therefore, consider that
until substantial progress has been
made in drafting a treaty on general
and completie disarmament no parti-
cular purpose would be served by
holding a world conference to dis-
cuss this question.

Telephone Bills

q79, J Sbrl Yashpal Singh:
* " Shrimati Savitri Nigam:

Will the Minister of Communications
be pleased to state:

(a) whether it is a fact that about
three crores of rupees are lying un-
eealised in Delhi on account of tele-
phone bills for the last two or three
years; and
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_(b) if so, the steps taken or propos-
ed to be taken by Government to rea-
lise the same?

_The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
vatl): (a) As on 1st September, 1964,
a sum of Rs. 17337 lakhs was -out-
standing for bills issued upto 28th
February, 1964.

(b) Steps as required under the
rules, and particularly for disconnec-

tion of telephones of the defaulters
are being taken.
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Editorial comments of the “Statesmen”

781, Shri C. K, Bhattacharyya: Will
the Minister of External Affairs be
pleased to state:

(a) whether his attention has been
drawn to the following observation in
the editorial of the “Statesman” (Cal-
cutta) in its issue of the 3rd January,
1965 —
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“No Government in Pakistan, what-
ever its complexion, can afford to
give up the country’s claim in Kash-
mir”; and

(b) it so, the reaction of Govern-
ment thereto?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.

(b) Government cannot be expected
to give its reaction to every observa-
vion published in a newspaper. How-
ever, Government’s policy on Kashmir
has been stated on many occasions
the House as well as by India’s repre-
sentatives in the Security Council.

Publicity in USA.

783. Maharajkumar Vijaya alunda':
Will the Minister of External Affairs
be pleased to state:

(a) whether adequate publicity is
being made in U.S.A. to counteract the
wrong notion lurking in minds of
Americans as reported by the Maha-
raja of Mysore during his recent lec-
ture tour to the effect that “India 18
going to break up very soon because
of linguistic and caste differences and
weak leadership”;

(b) the practical steps so far taken;
and

(c) the result thereof?

The Minister of External Affairs
(Shri Swaran Singh): (a )to (c). Our
Embassy in Washington D.C. and the
two Consulates-General in New York
and San Franciszo constantly empha-
gise, in projecting India, the gradual
disappearance of caste differences in
India. They also put in their proper
perspective the policies of Govern-
ment, which, because of freedom of
thought and expression in our coun-
try might get distorted abroad at
times.

All our missions, including those in
the US.A. have been asked to put
the language question into its proper
perspective by reference to the state-
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ments of our Prime Minister and
Home Minister.

Projecting the correct image of

India is a continuous process and we
believe there exists in the USA. a
proper appreciation of India as one
united nation.

Accounting Procedure

784. Shri Sidheshwar Prasad: Will
the Minister of Communications be
pleased to state:

(a) whether any Committee has
been appointed to review the account-
ing procedures of the Department;

(b) if so, its terms of reference and
names of members; and

(¢) the main recommendations made
by the Committee and the action, if
any, taken thereon?

The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
vati): (a) No Committee has been
appointed. However, the British Post
Office and M/s. Peat, Marwick Mitch-
ell & Co., London were appointed
in July 1964 as Consultants to review
the accounting procedures of the Tele-
communications Operations of the
P. & T. Department.

(b) Terms for Consultants are laid
on the Table of the House. [Placed
in Library, see No. LT-3040[65]. As
only Consultants were appointed the
question of names of Members does
not arise,

(¢) The recommendations of the
Consultants have not yet been receiv-
ed and are expected shortly.

Automatic Telephone System in
Rajasthan

785. Shri Karni Singhji: Will the
Minister of Communications be pleas-
ed to state:

(a) whether there is any programme
for the expansion of automatic tele-
phone system in Rajasthan during the
next year;
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(b) if so, the towns envisaged to be
provided with this facility; and

{c) the towns to which direct link
service facilities are likely to be
extended?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) Yes.

(b) (i) Jaipur telephone exchange
will be expanded from 5000 lines o
8500 lines in the next year.

(ii) In addition, small automatic ex-
changes are proposed to be installed
at Alwar, Beawar, Bhilwara, Pillhaga,
Kuchman City, Gajsinghpur, Srivijay-
nagar, Kumber, Essupura City, Pad-
ampur, Karoli, Fatehpur, Falna, Sri
Mahavirji, Khanela and Jaiselmer.

(iii) Existing small automatic ex-
changes at Hanumangarh, Neem-ka-
Thana, Sawai Madhopur and Phulera
will be expanded as under:—

From To
Hanumangarh 20 100 lines
Neem-ka—-Thana 50 100
Sawai Madhopur 25 50 .
Phulera 10 25

(¢) Jaipur is already linked with
Delhi with direct Dialling faecility.
There is no proposal for extending
this facility to other towns in Rajas-
than in the next year,

Ordnance Factories

788. Shri Karni Singhji:
Minister of Defence be
state:

Will the
pleased to

(a) whether it is a fact that the
Indian Ordnance Factories have made
some progress in the matter of manu-
facturing 21" clay pigeon cart-
ridges;

(b) the steps taken by Government
on the test report made by Shri Karni
Singhji, M.P. on behalf of the Natioral
Rifle Association of India on a few
sample cartridges sent for testing by
the Ordnance Factories; and

(¢) whether it is possible for the
Ordnance factories to manufacture
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ciay pigeon trap and skeet machines
in India as their import is not possi-
ble due to foreign exchange restric-
tions?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir. A project for
the production of 2-3/4"  cartridges
is under implementation in the Ord-
nance Factories. Some machinery in
this regard has arrived and the rest is
expected shortly.

(b) The suggestions/comments made
by the Hon. Member have been noted.

(¢) The possibilities of manufactur-
ing these machines will be investigat-
ed when capacity for this is available
in Ordnance Factories,

Withdrawal of German Film from
Film Festival
r Shri Yashpal Singh:
Shri Hari Vishnu Kamath:
Shri D. D. Mantri:
| Shri Vishwa Nath Pandey:

Will the Minister of Information and
Broadcasting be pleased to statle:

(a) whether the German film “Vers-
pating in Marienborn (Delay in Mari-
enborn)” was withdrawn from the
International Film Festival because of
a Soviet objection; and

(b) if so, the nature of that objec-
tion?

The Minister of

%)

Information and

Broadcasting (Shrimati Tadira
Gandhi): (a) Yes, Sir.
(b) The USSR Embassy in New

Delhi considered that the film contain-
ed anti-Soviet material.

Passports for Doctors

(Shrimati Renuka Barkataki:
) Shri Chandak:

1 Shri Ravindra Varma:

| Shrimati Jyotsna Chanda:

Will the Minister of External Affairs
Pe pleased to state:

788,

(a) whether it is a fact that Gor-
ernment have recently decided to ini-
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pose further restrictions on the issue
of passports to Doctors going abroad
for further studies and employment;
and

(b) if so, the nature of the new
restrictions that have been imposed?

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b)
A statement containing the required
information is placed on the Table of
the House., [Placed in Library, see
No. LT-3941/65).
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92, J Shri Indrajit Gupta:
\ Shri Daji:
Will the Minister of Defemce be
pleased to state:

R WAl AW wo wier w9
(st W wgrgT ) W A

e Futngfagt s o

791. st Fre Ao fwardl : sm
Wfaw-ed w@ ag A W oFW
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(') afz g, @t sa farq faugi

(a) whether he has ordered any
investigation intp the fracas at How-
rah Station on the 8th January, 1965
involving about 200 Jawans proceed-
ing home on leave, some of them from
border areas;

(b) whether it is a fact that due to
continued mismanagement in the mat-
ter of providing accommodation for
Jawans en route to their homes on
leave, such incidents are being preci-
pitated and the Jawans are being put
to great discomfort and wastage of

¥ TR H g # leave; and
(7) IWEA faa-faq =l #1 (c) Government's reaction thereto?
< fear ; W)

The Minister of Defence (Shri ¥. B.
Chavan): (a) A Court of Inquiry has
been ordered by the Army authorities
to. investigate the incident.

(7) aar o wfaazw =i sfa
WO %Y 1 A 7
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(b) and(c). As already stated in my
reply to Question No. 805 dated the
16th March 1964 put by Shri Yashpal
Singh and others, instructions exist
prohibiting the despatch of parties of
service personnel consisting of more
than 10 members without prior ar-
rangements with the Movement Con-
trol authorities and despatching Units
have been made responsible fo ensure
that their personne] strictly adhere to
the arrangements made by those
authorities and travel only by the
traing nominated by them. There is a
Defence quota on all important trains
for the service personnel commen-
surate with the accommodation
available to the public. In addition to
this, more accommodation is secured
from the Railways on an ad hoc basis,
when necessary. Action is being taken
to ensure strict observance of existing
instructions with a view to avoiding
recurrence of such incidents. >

Publicity in S.E. Asiap countries

793. Shri U. M. Trivedi: Will the
Minister of External Affairs be pleas-
ed tp state the steps taken by Govern-
ment to propagate in the South East
Asian Countries the aims and sbjects
of India's stand regarding non-align-
ments and peaceful co-existence?

The Minister of External Affairs
(Shri Swaran Singh): Apart from the
usua] methods of publicity employed
by our Information Services, such as
the issuing of daily bulletins, month-
ly journals, publicity through audio-
visual media, informal talks and lee-
tures, sperial efforts were made to
publicise the recent Non-aligned Con-
ference and India's role at the Con-
ference. India’s belief in non-align-
ment and peaceful co-existence is
constantly projected.

Christian and Hindu Nagas

794. Shri U. M. Trivedi: Will the
Minister of External Affairs be pleas-
ed to state:

(a) the number of (i) Christian
Nagas and (ii) the Hindu Nagas; and

(b) the measures adopted to ascer-
tain the wishes of the latter regard-
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ing the administrative set up of the
Nagaland?

The Minister of External Affairs
(Shri Swaran Singh): (a) Of a total
Naga population of about 3'5 lakhs,
over 60 per cent are Christians while
the remainder follow their older Naga.
beliefs. There are no Hindu Nagas.

(b) Does not arise.

Persons allowed to go to China

795. Shri Abdul Ghani Goni: Will
the Minister of External Affairs be
pleased to state:

(a) the particulars of persons, other
than Government officials, who were
allowed to go to China from 1st Janu-
ary, 1964 to 1st January, 1965; and

(b) the purpose of each such indivi-
duals?

The Minister of External Affairs
(Shri Swaran Singh): (a) No persons
from India other than Government
officials visited Ching from 1st Janu-
ary, 1964 to 1st January, 1965.

(b) Does not arise,

Exodus from East Pakistan

Shri Abdul Ghani Goni:
796. { Shri Mohammad Elias:
Shri Warior:

Will the Minister of External Affairs
be pleased to state:

(a) the total number of refugees
from East Pakistan to India during the
period 1st January, 1964 to st Janu-
ary, 1985 and the number of those
who have returned to East Pakistan;
and

(b) the total number of migrants
from India to East Pakistan from I1st
January, 1964 to 1st January, 1865 and
the number of those who have come
back to India?

The Minister of External Affairs
(Shri Swaran Singh): (a) The total
number of refugees from East Pakis-
tan to India during the period Ist
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January, 1964 to 1st January, 1965 was
8,55,006, Of these 9,176 returned to
East Pakjftan.

(b) The total number of migrants
that is, those who travelled on Pakis-
tan migration documents or certificates
from India to East Pakistan from lst
January, 1964 to 1st January, 1965 as
compiled from the returns submitted
by the check posts was 2,683. 797 of
these came back to India.

Survey of India

791 J Dr. Ranen Sen:
* | Shri Dinen Bhattacharyya:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that one
inch and quarter of an inch topogra-
phic sheets of Survey of India are not
available for University students and
research workers in geography, geo-
logy and other fleld sciences; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8. Raju): (a)
These topographic sheets are restrict-
-ed, and permission of the Defence Min-
‘istry is necessary for their use by
University students and research
workers, Government are now con-
sidering a simplification of the proce-
dure to expedite the issue of restrict-
ed maps to educational and research
institutions.

(b) Does not arise.

‘Complaint against Coilieries Mamage-

ments
Shri Daji:
798. Shri Warior:
Shri Mohammad Elias:

Will the Minister of Labour
‘Employment be pleased to state:

and

(a) the number and nature of com-
plaints made by the AITUC, INTUC,
HMS and UTUC to Government in
1962, 1963 and 1964 against manage-
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ments of various collieries under the
code of descipline; and

(b) the names of such collieries and
compar.ies”

The Minister of Labour and Employ-
ment (Shri D, Sanjivayya): (a) and
(b) The required information is not
readily available and is being com-
piled. It will be placed on the Table
of the House as soon as possible.

Trade Union Rights in Mines

(Shri Prabhat Kar:
Shri Indrajit Gupta:
Dr. U. Misra:

Dr. Ranen Sen:
Shri Mohammad Elias:

799.

Will the Minister of Labour and
Employment be pleased to state:

(a) whether Government of Indih
have received any representation
lated the 9th September, 1864 from
‘he Miner's Trade Union Internationel
(W.F.T.U.) Prague, regarding an attack
on the Trade Union Rights in Indian
Mines;

(b) whether Government have sent

any reply to the said organisations;
and

(c) if so, the details thereof?

The Minister of Labour and Employ-
wment (Shri D. Sanjivayya): (a) Yes.

(b) Yes.
(¢) Briefly these are:

The allegations that action is being
taken only against unions for viola-
tions of the Code of Discipline and
the Truce Resolution and that the
Defence of India Rules are being en-
torced against trade union workers for
industrial matters are not correct In
Adjai II Colliery six workmen who
were detained under the Defence of
tndia Rules for anti-national activities
were convicted by a court of law and
the convictions were upheld by the
High Court, Calcutta.
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Legal action against Khas Chalbal-
pur Colliery was dropped when the
management paid the awarded dues
10 22 of the 28 workmen concerned
and the parties agreed that the rest
of workmen would be paid when they
approached the management.

The alleged incidents of assault, etc.
in Selected Samla and New Damago-
ria Colliery are sub judice.
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Labour Depot, Gorakhpur

[’ pr, U, Misra;

Dr. Ranen Sen:

Shri Mohammad Elias:
| Shri Indrajit Gupta:

Will the Minister of Laboar
Employment be pleased to state:

(a) the number of collieries in India
employing workers supplied by the

2251 (Ai) LSD—4.

881.

and

2954
Labour Depot Gorakhpur:

(b) the names of collieries and the
number of such workers employed by
each one of them in 1964; and

(c) the number out of them which
have beepn made permanent?

The Minister of Labour and Employ-
ment (Shri D, Samjivayya): (a) and
(b), The information is given in the
statement laid on the table of the

House. [Placed in Ltbrary see No.
LT-3943/65].

(¢) Information is not available.

Conference of World Federation of
U.N. Associations

802. Shri Rameshwar Tantia: Will
the Minister of External Affairs be
pleased to state:

(a) whether it is a fact that the
World Federation of U.N. Associations
met in January, 1865 in New Delhi;

(b) if so, whether it is also a fact
that India made a proposal to request
Indonesia to reconsider its decisions
to withdraw from the UN.; and

(¢) if so, the number of countries
which voted this Resolution and of
those which opposed it?

The Minister of External Affairs
(Shri Swaram Singh): (a) Yes, Sir.

(b) Yes, Sir. A delegation repre-
senting the Indian Federation of
Uniteq Nations Association is report-
ed to have moved a resolution “ex-
pressing concern on the decision of
Government of Indonesia to withdraw
from the United Nations, and appeal-
ing to the Government of Indonesia to
reconsider its decision and to resume
its full participation in the United
Nations".

(¢) It is reported that twenty-two
delegations voted for the resolution

and none opposed it.
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Decision of High Ceurts on Indwstrial
Disputes Act

808. Shrimati Ramdwlari Sinha:
Will the Minister of Labéur and Em-
ployment be pleased to state;

(a) whether there are conflicting
decisions of various High Courts about
the applicability of Industrial Dis-
putes Act and other labour laws in
csse of the workers in the coopera-
tive sector;

(b) if so, the details thereof; and

(c) the steps being taken to bring
uniformity about the applicability of
labour laws in all the States with res-
pect to the service conditions of co-
operative employees?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). The High Courts of Calcutta
and Kerala have held that the Indus-
trial Disputes Act, 1947 is applicable
to the workmen in co-operative gocie-
ties. The Madras High Court has held
that the employees of a co-operative
suciety who are also share holders of
the society, are not workmen for the
purposes of the Industrial Disputes
Act. Being share holders of the so-
ciety, they have to get their claims
adjudicated only under section 51 of
the Madras Co-operative Societies Act.
These decisions are not considered
contradictory as the facts in these
cases are not the same,

As regards other labour laws, no
conflicting judgments have come to
the notice of Government.

(¢) As no difficulty has come to the
notice of Government the question of
taking action in this respect does not
arise.

Bonus in Sugar Industry

804, Shrimati Rawdulari Sinha;
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether the Sugar Industry of
each State has made payment of
bonus;
~ (b) the names of the States in which
the Sugar Industry has paid bonus for
1962-83 and 1963-64;
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(c) whether the Sugar Industry of
any State has paid bonus on
the basis of the recommendations of
the Bonus Commission; and

(d) whetker employers and employ-
ces have accepted the recommenda-
tions of the Bonus Commission as
modified by Government?

The Minister of Labour and Emgploy-
ment (Shri D. Sanjivayya): (a) to
(c¢). Information is not available.

(d) Views received from employers
and workers in regard to the recom-
mendations of Bonus Commission, as
modified by Government, are under
consideration. In the light of these
views a Bill is being drafted to give
vffect to the Commission's recommen-
dations ag accepted by Government.

Iron Ore Mines, Keonjhar

Dr, U. Mishra:
Dr. Ranen Sen:
* Y Shri Dajt:
| Shri Warler:;
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is g fact that Em-
ployers in Iron Ore Mines in Keconj-
har District have not implemented
the interim recommendations of the
Central Wage Board for Tron Ore
Mining Industry; and

(b) if so, the action Government
propose to take in the matter?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya):
(a) Some employers in the Iron Ore
Mines in the Keonjhar District have
not yet implemented these recommen-
dations.

(b) The reasons advanced for pon-
implementation are being examined.

805

Second Wage Board for Sugar
Industry
806. J Shri Daji:
. Shri Warior;
Will the Minister of Labour amd
Employment be pleased to state:

(a) whether representations have
been receied by Government from
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Trade Union centres for constituting
a Secend W.', Boarg for the Sugar
Industry; and

(b) if so ,the decision taken there-
on?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya):
(a) Yes.

(b) The matter is under consi-

deration.

Wage Board for Paper Industry

g07, J Shri Dajt:
"\ Shri Warlor;

Will the Minister of Labour amd
Employment be pleased to state:

(a) whether a Central Wage Board
for Paper Industry is proposed to be
constituted; and

(b) if g0, when”

The Minister of Labour and Em-
pMoyment (Shri D. Sanjlvayya):
(a) and (b). There is no such pro-
posal at present.

Neod-Baseg Wages

Shri Daji:
88, I15;1::-1 Warior.

Will the Minister of Labour and
Employment be pleased {p state:

(a) whether the norms of calorie
requirements for the purpose of
need-based wage fixation have been
examined by Government as directed
in the Third Five Year Plan: and

(b) if so, the directives proposed
1o be given to the wage fixing autho-
rities in the light of the standards
laid down by Government in respect
of need-baseq wages?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya):
(a) and (b), In pursuance of the
recommenadtions made in the Third
Five Year Plan, the National
Nutrition Advisory Committee of the
Ministry ot Health was requested to

recommend an adequate nutritional
diet to the working class families for
the purpose of fixing the need based
wages. The National Nutrition Ad-
visory Commitiee had appointed &
Sub-committee for the purpose. The
sub-committee has already submitted
its report and it is under examina-
tion of the National Nutrition Ad-
visory Cominittee in consuliation
with the Nutrition Advisory Com-
mittee of the Indian Council of Medi-
cal Research. The flnal recommen-
datlons of the Committee are awalted

Nuclear Station in Gujarat

809. Shri Naremdra Singh Mahida:
Will the Prime Minister be pleased
io state:

(a) whether it is a fact that a
Nuclear Power station_is to be estab-
lisheq in Saurashtra in Gujarat State;

(b) if so, the broad outlines of the
proposal: and

(c) whether any site has been
selected and action taken or proposed
to be taken in the matter?

The Prime Minister and Minister
of Atomic Emergy (Shri Lal Bahadur
Shastri): (a) There is no proposal
at present to set up a nuclear power
station in Saurashtra.

(b) and (¢). Do not arise

Direcy Telephon, Circuit beiween
Rayagada and Jaypore

[ Shri Ramachandra Ulaka:
_Shri Dhuleshwar Meena:

Wil] the Minister of Communica-
tions be please dto state the pro-
gress made 8o far reganrding the ostal:f-
lishment of a direct telephone circuit
between Rayagada and Jaypore In
Koraput District (Orissa)?

810.

The Depaty Minister in the Depart-
ment of Cemmunications (Bhri
Bhagavati): A direct telephone cir-
cuit between Rayagada and Jaypore
wag provided on 23-11-64.
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P and T. Quarters im Bhubaneswar

J Shri Ramachandra Ulaka:
" Shri Dhuleshwar Meena:

Will the Minister of Communica-
tions be pleased to state:

1))

(a) the progress made go far in the
construction of Posts and Telegraphs
Quarters at Bhubaneswar (Orissa):
and

(b) the total expenditure incurred
8o far in this regard?

The Deputy Minister in the Depart-
ment of Communications (Bhri
Bhagavati): (a) Work just com-
menced for construction of 62
quarters.

(b) Nil

Radio Sets for Rural Areas of Orissa

g1z J Shri Ramachandra Ulaka:
7| Shri Dhuleshwar Meena:

Will the Minister of Information
and Broadcasting be pleased to state:

{(a) the number of radio sets allot-
ied during 1964-65 for supply in the
rural greas of Orissa: and

(b) the tota] number of radio sets
already supplied to that State till the
31st December, 19647

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhl): (a) 1,100.

(b) 9,120,

S.C. ang S.T. Employees in Sambalpur
Station of ALR.

f Shri Ramachandra Ulaka:
" Shri Dhuleshwar Meena:

Will the Minister of Information and
Broadcasting be pleased to state the
number of Staff artistes and other em-
ployees of the All India Radio Station
at Sambalpur belonging to Scheduled
Tribes and Scheduleq Castes ag on the
31st December, 19647

R13.
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The Minister of Information and

Broadcasting (Shrimati Indira
Gandhi):
B 'I;:tnl bio..-c;f.pcrsons
bélo;ﬂo{ belonging to
ot Scheduled Sche-
Aém‘“f Castes.  duled
m- Tribes.
ployees
at
A.LR
Station,
Sambalpur
- . Pur.
Staff Artists Nil Nil NI
Other employees 19 12 1

National Sample Surveys in Orissa

J Shri Ramachandra Ulaka:
. Shri Dhnleshwar Meena:

Will the Prime Minister be pleased
to state:

814.

(a) the total number of surveys
undertaken by the Nationa] Sample
Survey in Orissa during 1984-65: and

(b) the amount of expenditure in-
volved thereln?

The Prime Minister amd Minister
of Atomic Energy (Shri Lal Bahadar
Bhastri): (a) A list of Surveys s
given as under:

1. SociaL EcoNoMIC SERVICE:

(a) Subjects covered during April-
June 1964

1. Consumer expenditure

2. Integrated household schedule

covering among others, infor-

mation on household income

and expenditure, inventory

of durable and semi-durable
goods. etc. (try out study),

3. Village statistics.
4 Rural retail prices.

5. Weekly retail prices of select-
ed commodities.

6. Land utilisation and crop cut-
ting experiments.
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(b) Subjects being covered during
19th round of survey (July 1964
to June 1965).

1. Rural retail prices.

2. Lang utilisation and crop cut-
ting experiments.

3. Urban labour force.

4. Employment, unemployment
and indebtedness of rural
labour households.

5. Population, birthg and deaths.

6. Integrated household schedule
(detaileq and abridged) for
collection of information on
consumer expenditure, hous-
ing conditions, population,
births and deaths and pro-
ductive output of enterprizes
from the household sector,
etc.

II. SPECIAL AND AD-HOC SURVEYS:

1. Middle class price collection
and house rent  survey
(monthly).

2, Working class house rent sur-
vey (monthly).

3. Survey on “off take” of essen-
tial articles of consumption
from fair price shops/co-
operative stores, etc, DY
working class in factory cen-
tres (from May, 1964).

III. ANNUAL SURVEY OF INDUSTRIES:

(b) The expenidture on National
Sample Surveys is incurred for (1)
technical design, including drawing
up samples, schedules, instructions,
ete.,, (2) data collection and (3) tabu-
lation. For data collection, the fleld
work in Orissa is conducted by the
staff of the Directorate of National
Sample Survey. Most of the work
relating to design and tabulation is
done by the Indian Statistical Insti-
tute.

The duration of the National Sam-
ple Surveys does not synchronise
with the financial years. and, there-
fore, some of the surveys listed in
the attached statement fall partly
outside the period in question. The

design and tabulation are done on an
all-India basis. State-wise and sur-
vey-wise apportionments of the ex-
penditure incurred on these items are
not available. Because of these fac-
tors, the total expenditure on the
surveys for the period in question
cannot be specifically indicated. Even
the expenditure incurred by the
Diret.jtorate of National Sample Sur-
Vey in field work in Orissa for the
yYear 1964-85 cap only be stated some
time after the financial year is over.
However, the expenditure incurred
on field work upto January, 1988 is
approximately Rs. 2-11 lakhs.

Telephoney in Panchayat Samitj
Offices

[ Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:
Shri Rama Chandra Mallick:

Will the Minister of Communicsa-
tions be pleased to state:

(a) the number of Panchayat
Samiti Offices in Orissa provided with
telephones as on the 31st December,
1864; and

815,

(b) the number of Panchayat
Samiti Offices in that State to be
provided with telephones during
1965-661

The Deputy Minister in the Depart-
ment of Communications (Shri

Bhagavatl): (a) 128.

(b) 11
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Light Machine Guns for N.C.C.

817 Shri Karni Singhji: Will the
Minister of Defence be pleased to
state:

(a) whether it is g fact that

Nationa] Cadet Corps units have not
been supplied with service lght
machine guns resulting in competi-
tions being held up; and

(b) if the answer to part (a) above
be in the affirmative, the steps Gov-
ernment propose to take to have
service light mahcine guns is_sued to
the National Cadet Corps units?

The Deputy Minister in the Minis-
try of Defence (Dr. D. B, Raju):
(a) Supplies of service LMGs. to
N.C.C. units have been considerably
lower than the number actually
authorised. As a result, the Western
Command Shooting Trophy Compe-
tition which requireg the use of Ser-
vice LM.Gs. has not been held since
1962.

(b) The requirements of thg. Army
have to be given first priority. As
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availability of L.M.Gs. improves and
the expanding needs of the Army are
met, other demands incloding those
of the N.C.C. will gradually be satls-
fied.

Conference of State Ministers for
Informatien

818. Shri Koya: Will the Minister

of Information and Broadoasting be
pleased to state:

(a) whether it is propused to hold
a corderenc of State Ministers for
Information to work out the publi-
city policy in detail; and

(b) if so, when the conference is
likely to be held?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Yes, Sir. It is proposed

to hold a Conference of State Minis-
ters of Information 1o discuss prob-
lems of common interest relating
particularly to co-ordination of publi-
city programmes ang activitieg of the
Central and State Governments.

(b) Possibly towards
April 1965.

the end of

New Delhi Shop Employees

819. Shri Eswara Reddy: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it i= a fact that shop
employees of New Delhi demons-
trated on the 3lst January, 1885 out-
side the residence of Chief Commis-
sioner; and

(b) if so,
demands?

the nature of their

The Minister of Labour and Em-
ployment (Shri D. Sanjivayma):
(n) Yes,

(b) Fixation of minimum wages,
interim relief, inorement, retirement
benefit, gratuity compensation end
benefit of Provident Fund.
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Wisit of Parliamentary Delegation to
Nagaland

( Shri P. C. Borooah:

| Shri P. R. Chakraverti:

| Shrimati Savitri Nigam:
Shri Yashpal Singh:
Shri Onkar Lal Berwa:
Shri Rameshwar Tautia:
Shrimati Renuka Barkataki:

[ Shri Ravindra Varma:

Will the Minister of Parliamentary
Affairs be pleased to state:

(a) whether g Parliamentary Dele-
gation was recently sent to Nagaland
on a week's study tour;

(b) if so, the nameg of itg Mem-
bers: and

(¢) whether they have submitted
any Report summing wup their im-
pressions about the situation there?

The Minister of Communications
and Parliamentary Affairs (Shri

Satya Narayan Sinha): (a) Yes.

(b)

Members Lok Sabha

. Shri H. N. Mukerjee
Shri Hem Barug
Prof. N. G. Ranga
Shri R, G. Dubey
Shri Ansar Harvani
Shri R. Barua

Shri A. P. Jain

Shri M. R. Masani
Memberg Rajya Sabha
9. Dr. M. M. S. Siddhu
10. Shri Chandra Shekhar
11, Shri R, S, Khandekar
12, Shri 1. K. Gujral

13, Shri M. P. Bhargava
14. Shri R. S. Panjhazari

LB o

(c) No report has been presented
by the delegation.

Plan Publicity

892. J Shri D, C, Sharma:
| Shri Rameshwar Tantia:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether several proposals to
strengthen the existing plan publicity
arrangements are under consideration;
and

(b) if so, the decision taken in this
regard?

The Minister of Information and

Broadcasting (Shrimati Indira
Gandhi): (a) and (b). The existing
Plan Publicity arrangements were
generally reviewed at a meeting held
recently in the Planning Commission
and it was decided to constitute =
Committee for the purpose jn the
Commission. The Committee will—
(a) identify topics for publicity, (b)
direct the various Divisiong of the
Planning Commission to prepare
basic materials, and (c) generally
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assist the Secretary in processing
suggestiong on Plan Publicity before
they are put up to the Committee for
Direction and Co-ordination on Plan
Publicity in the Ministry of Informa-
tion and Broadcasting.

Unemployed Persons in Delhi

[ Shri Daji:
8238. 3 shri Warlor:

Will the Minister of Labour and Em-
ployment be pleased to state:

(a) the number of unemployed per-
song registered at the two Employ-
ment Exchanges in Delhi as on the
3let December, 1964; and

(b) the comparative figures in 1862
and 19637

The Minister of Labour and Employ-
ment (8hri D. Sanjivayya): (a) and
(b).

Date.

Number of applicants
on Live Register,
1 2
31-12-1962 84,752
31-12-1963 86,872
31-12-1964 1,06,206

Beating of Retreat Programme

Shri Warlor:
s {sm Daji:

Will the Minister of Defence be
pleased (o state:

(a) whether the Beating of Retreat
Programme was arranged at the
National Stadium, New Delhi on the
7th February, 1965;

(b) whether the programme was
arranged at the request of the Minlis-
try of Commerce;

(¢) if so, the reasons therefor; and

(d) the amount realiseq by the
sale of tickets?
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The Deputy Minister in the Minis-
try of Defence (Dr. D, §. Raju); (a)
A ‘l?a.nd ceremonial’ programme, in-
cluding the music of the Beating Re-

treat ceremony, playeq by Armed
Forces bands, was arranged at the

National Stadium, New Delhi on the
7th February, 1965.

(b) and (c). The function was or-
ganised not at the request of the
Ministry of Commerce, but by the
Federation of Indian Chamber of

merce and Industry and the
Indian National Committee for enter-
tainment of delegates to the XXth
Congress of International Chamber of
Commerce. The expenditure on the

bands will be recovereq from the or-
ganisers.

(d) Rs. 258750 P. (Tickets were
sold for seats not required for the
delegates and other invitees. The
proceeds will be utilised for welfare
of troops).

Visit of British Naval Chief
J Shri Warlor:
\ Shri Daji:

Will the Minister of Defence be
pleased to state:

825

(a) whether the British Nawval
Chief arrived in India on a week's
visit in the first week of February,
1965; and

(b) if so, the purpose of his visit?

The Minister of Defence (Shri
Y. B, Chavan): (a) and (b). Admiral
Sir David Luce, First Sea Lord, visit-
ed India from 2nd to 7th February,
1965 to discuss points of mutual in-
terest.

Hold up in Post Office near Eanpur

828. Shri Krishnapal Singh: Wil
the Minister of Communications be
pleased to state:

(a) whether it is a fact that on or
about the 20th January, 1885 some
armed men raided the Post Officc im
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village Jinaura in Kanpur District of
U.P. State and decamped with cash
and stamps;

(b) whether any enquiry has been
held and any arrests made:;

(c) whether there have been any
similar incidents during the last two
months in other parts of the country;
and

(d) if so, the details thereof (State-
wise)?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) This s not correct.
What happened was that the Branch
Postmaster, Jindaura (not Jinaura)
under Kanpur Division lodged a re-
port with the Gajner Police Station
about the theft of post office records,
cash and other wvaluables on 15(16th
January, 1965. B

(b) The police investigations result-
ed in the recovery of the records,
office seals and poslage stamps from
a garden close to the Branch Post
Office. A search of the Branch Post-
master’s house on 16-1-65 by the
police resulted in the recovery of
Rs. 598 being the amount found short
in the cash balance. The police have
given their final report that the
F.IR. filed by the Branch Postmaster
was incorrect and action against the
Branch Postmaster under s. 182 of
the IP.C. is being examined by them.

(c) No such report has been re-
ceived.

(d) Does not arise.

Pakistani Arms for Nagas

827. Shri D, C. Sharma: Will the
Minister of |External Affairs be
pleased to state:

(a) whether it is g fact that a big
supply of Pakistani armg has been
made to Nagas by Pakistan authori-
ties and they are being traineq by
the Pakistan army officers;

(b) whether it is also a fact that,
1700 Naga hostiles crosseq the bor-
der into Pakistan after the recent
cease-fire agreement to receive mili-
tary training: and

(c) if so, the steps taken or pro-
pused to be taken in the mafter?

The Minister of External Affairs
$5hrl Swaran Singh): (a) Between
May, 1962 and June, 1064, threc
groups of Naga hostiles have beep to
East Pakistan and returned. Avail-
able information showed that thesge
groups received training while in
Pakistan and that they brought with
them quantities of arms and ammuni-
tion. There is no information of any
other supplies of arms to the Naga
hostiles.

(b) In October|November, 1864 a
gang of about 1500 Naga hostiles
went to East Pakistan through
Burma., They are likely to receive
the same facilities that the earlier
gangs had received,

(c) The movement of this gang of
Naga hostiles is a violation of the
spirit of the agreement for the sus-
pension of operations. This was ac-
cordingly brought to the notice of the
Peace Mission. The Peace Mission
informed the wunder-ground leaders
that they took a serious view of the
matter. There has been no report
of any further movement of Naga
hostiles to East Pakistan since.

Canteen Stores Department

Shri Mohammed Elias:
828. . Dr. Ranen Sen:
Shri 8 M. Banerjee:

Will the Minister of Defemce be
pleased to state:

(a) whether it is a fact that the
Canteen Stores Department (India) Is
run on commercial basis;

(b) if so, whether the status of
employees of the said departmment has
been determined; and

(c) if not, the reason for the
delay?

The Minister of Defence (Shri ¥. B.
Chavan): (a) The Canteen Stores
Department (India) is a Government
Undertaking and is run on commer-
alal liney without any profit motive
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for the benefit of the Service person-
nel. The object of running the C.S.D.
(I) is to supply grocery and other
itemns of quality to Defence Services
personne] near their lines at reason-
able and uniform prices not exceeding
the maket prices of the goods at any
place in India. Any incidental profit
is utilised to provide amenities to the
members of the Armed Forces who
form. for all practical purpose, the
only elientele.

(b) The employees of the CSD (I)
are paid out of itg own Funds and
not from the Defence Services Esti-
mates and as such they are not ireat-
“ed as Government servants. After a
series of meeting held with the Em-
ployees' Union representalives, it was
mutually agreed in October, 19558
1hat the terms ang conditions of ser-
vice of these employees whepre cir-
cumstances are similar be equated
with comparable categories ot
Defence civilians eraployed in Ordn-
ance Depot of the Army. This equa-
tion was also recommended in Sep-
tember, 1984 by the Ad Hoc Com-
mittee sel up to consider the demands
of the Union; this recommendation
was accepted by the Board of Comtrol
in December, 1964

(c) In view of the reply to (b)
above, this question does not arise.

Canteen Stores Department
[Shri S. M. Banerjee:
829. { Shri Mohammed Flias:
L Dr. Ranen Sen:

Will the Minister of Defemce bea
pleased to state:

(a) whether it is a fact that a
Charter of Demands was submitted
by the Canfeen Stores Department(T)
Employees Union:

(b) if so, whether any final consi-
deration on their demands har heen
made:

(¢) if not.
delay; and

the reasons for the

(d) whether one day token strike
took place in 19047
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The Minister of Defence (Shri Y. B,
Chavan): (a) Yes, Sir.

(b) and (c). The demands are
under discussion with the represen-
tatives of the Union.

(d) Yes.
Canteen Stores Department

ksao‘ Shri S. M. Banerjee: Wil] the
Minister of Defemce be pleased to
state:

(a) whether the Canteen  Stores
Department (I) earned proft in
1963-64;

(b) if so, whether the Management
of Canteen Stores Department (India)
contemplates to give Bonus out of
such profit tg its employees; and

(¢) if not, the reasons therefor”

The Minister of Defence (Shri Y. B,
Chavan): (a) Yes. Sir.

(b) No, Sir.

(c) The Canteen Stores Depart-
ment (India) does not function with
any profit motive and hence declara-
tion of bonus is not possible. The
Department has been establisheq to
supply grocery and other items to
Service persoanel, including thnse in
forward areas where marketing
facilities do not exist, af a reasonable
and equitable price. The Department
enjoys benefits by way of transport
by rail on military tariff rates, exemp-
tion from income tax, octroi duties
etc. The surpluses are  utilised
principally for the welfare of the
Service personnel after providing for
reserve. A portion of the surpluses is
also made available 1{o the CSD(1)
Employees through Benevolent Fund
each year.

Introductien of New Broadcasting
Programme

(Shri P. C. Borooakh:

Shri Maheswar Nalk:

Shri Vishwga Nath Pandey:
4 Shrd A. V. Raghavan:

831.9 Shri Pottekkatt:
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Wil] the Minister of Iinformation
amd Rreadcasting be pleased to state:

(a) whether Government have of
late been considering  introduc-
tion of 18 hours uninterrupled radio
broadcasting programmes from four
major stations; and

(b) if so0, Government's decision in
the matter?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Yes, Sir,

(b) A decigsion in the matter will
be taken after technical, staffing and

financial  implications have  been
examined.
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Film on late Shri Nehru

833. Shrimati Laxmi Bai: Will the
Minister of Information and Broad-
casting be pleased to refer to the
reply given to Unstarred Question
No. 338 on the 23rd November, 1964,
and state the progress made so far
towards the production of a full
length film on the life of the lale
Shri Jawaharlal Nehru?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri C. R. Pattabhi Raman': The
Films Divigion is collecting material
from wvarious sources,

Commonwealth Submarine Cable

J Shri Pottekkatt:
834.2 shri A. V. Raghavan:

Wil] the Minister of Cemmunica-
tions be pleased to refer to the reply
given to Unstarred Question No 3
on the 16th November, 1964 ana
state;

(a) whether any decision has since
been taken to extend the Common-
wealth Submarine Cable from Singa-
pore to India; and

(b) when the scheme will be im-

plemented?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) and (b). No. Sir.
The matter is still under considera-
tion and it will take some more time
to arrive at a flnal decimion
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Land for Stadium at Calcmtta

$26. Dr. Saradish Roy: Will the
Minister of Defence be pleased to
refer to the reply given to Unstarred
Question No. 179 on the 1st June 1964
and state:

(a) whether any final decision has
since been taken on the request of the
West Bengal Government for the re-
lease of land to build the Stadium at
Calcutta; and

(b) if not, when the matter is like-
ly to be finalized?

The Minister of Defence (8hri Y. B,
Chavan): (a) and (b). A decision
has been taken to lease 22-772 acres
of land out of the Calcutta Maidan to
the Government of West Bengal for
construction of a foot-ball stadium
subject to the settlement of terms and
conditions of the lease which are
under negotiation with the  State
Government.

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

MURDER OF SARDAR PRATAP SINGH
KAIRON AND THREE OTHERS

Shri Balmiki (Khurja): I call the
attention of the Minister of Home
Affairs to the following matter of ur-
gent public importance and I request
that he may make a statement there-
on:

“The murder of Sardar Pratap
Singh Kairon and three other per-
sons on the 6th February, 1865.”
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Sardar Pratap Singh 2 -
Kairon (CA) '

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): Mr.
Speaker, Sir, the hon. Memberg of
this House are aware how the whole
country received with shock the sad
news of the murder of Sardar Pratap
Singh Kairon and his companjons on
the 6th February, 1965. The House is
well aware of the broad outlines of
the manner in which this murder was
committed. Since then the machinery
of the Government of Punjab with
all the necessary assistance and re-
sources available from the Goveen-
ment of India is engaged in investi-
gating this crime. The Members have
rightly felt concerned about the pro-
gress of investigation. (Interruption).
Sir, the statement runs to about four
pages. Shall I lay it on the Table
or shall I read it out? (Interruption).

it vy fomd (§AT) : seaw wg-
%@, A W F owEA A yAT
WY | TG TGT ALY AT & |

Shri Hathi: Certain detaiis have
been given from time to time by the
authorities in Punjab through press
releases ang their statements in the
State Assembly. I am, however, plac-
ing below a brief account of the
events and the steps that have been
taken.

On the 6th February, 1885, at about
12-15 p.M., the car in which Sardar
Pratap Singh Kairon, Shri Baldev
Kapur, formerly Joint Director of In-
tries, Punjab, Shri Ajit Singh, Per-
sonal Assistant to Sardar Pratap Singh
Kairon, were travelling was stopped
at the behest of four persons. (Inter-
ruption). This was near milestone
18/14 close to village Rasoci, Police
Station Rai, district Rohtak. The four
assailants closed in upon the car and
with their weapons shot dead Sardar
Pratap Singh Kairon, his two com-
panions and the driver Shri Dalip
Singh. The culprits were armed with
a rifie, a shot gun and two revolvers.
(Interruption).
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Shri Nath Pai (Rajapur): Is the
Minister reading something other than
what has appeared in the newspapers?
All the facts are known it is common
knowledge. What we want to know
is, how far they have succeeded in
bringing the culprits to book. (Inter-
Tuption) .

Mr. Speaker: On the one hand, some

Members want the statement to be

read, On the other hand,

Shri Nath Pai: What he has read is
-common place news. We want to
know the efforts made to bring the
<culprits to book.

it vy fowd : 7w g W= wowE
LR R
Shri Hem Barua (Gauhati): It is

not a statement; he is just reading out
a condolence message,
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Shri S. M. Banerjee (Kanpur): If
the Home Minister is in Delhi, lef him
read it

Mr. Speaker: Order, order. If the
Minister of State is able to answer the
question and read his statement, I do
not understand why hon. Members
should insist that a particular Minis-
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Sardar Pratap
Singh Kairon (CAY
ter should read it. Iy he is not able
to answer, then alone, Members might
have a complaint, (Interruption).

Shri Mohammad FElias (Howrah):
The Home Minister must be prepared
to face this House on this vital matter.

2978

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): He is in the Rajya Sabha
and therefore he ig not here now.
(Interruption).

Mr. Speaker: Can the Home Minis-
ter come at 4:45 pM.?

Shri Hathi: Yes, Sir.

Shri Ranga (Chittoor): I do not
know why they should insist on the
Home Minister himself making the
statement. Is it not the practice in
this House that anyone belonging to
the particular Ministry, in the absence
of the Cabinet Minister, is allowed to
give any message, read out any re-
port or give any answer on behalf of
his Ministry. He can do so even in
the absence of the main Minister.
Why are you calling for the Home
Minister?

The Minister of Rehabilitation (Shri
Tyagl): Sir. . . . .

Shrimati Renu Chakravartly (Bar-
rackpore): The Primg Minister has
already explained the position. What
does Mr. Tyagi want to add?

Bhri Tyagi: I am also a Member of
the House and I glso have the pri-
vilege of having my say. Why can't
I?

There has been anp old practice in
thig Parliament that as and when the
main Ministers are not available, the
Minister of State or Deputy Minister
and sometimes even a Minister hold-
ing another portfolio replies. It is a
question of joint responsibility and I
would seek your ruling in this matter.

off gen wx woAT - FAT AT
qAZT KT K AT H QA 77 F a4
afsrmr wg g @ 77 # 7
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Shri Tyagi: It is not for the House
to insist that a particular Mioister
must agnswer. If a Minister is im-
peached, personally, he might reply.
Otherwise, it is the privilege of all
the Ministers to reply on behal of
the Government.

Mr. Speaker rose—

Shri R. 8. Pandey (Guna):
point of order, Sir.

On a

Shri Nath Pai: I also had 3 point
of order, but seeing that you were on
your legs, Sir, 1 sat down. In gpite
of your standing, if somebedy staris
claiming your attention by just say-

ing “point of order”, are we going to
yield?

Mr. Speaker: 1 will just read out
the decisions that we took when I
called the leaders of Opposition
groups and certain members from
the opposition. When a Member has
a point of order, he should not begin
speaking on the subject or formulate
his paint of order. He can stand up
and say, "Point of order”. In this
particular case, I sat down to hear
that point of order. He has the right
{o formulate his point of order.
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Shri K. N. Pande: Is it the way of

democracy?

ot Are Wi : g FETR O AR
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Shri S. M. Banerjee: Should I move
that Mr. Pande be expelled from the
House?

Mr. Speaker: It is not usually with
my permission that he makesg motions!
Now, we should behave better. I
may refer to the decisions, rather we
might call them suggestions if the
House cannot take them as decisions,
that have been taken:

(i) “A member who had a point
of order should stand up and
say ‘“Point of Order”. He
should not proceed to formu-
late it until the member was
identifled py the Chair. Only
after he had been identified.
he should proceed to speak on
his peint of order;

(1) While formulating his point of.
order, a member should quote
the specific rule or the provi-
sion of the Constitution relat-
ing to the procedure of the
House which might have been
lgnored or neglected or vio-
lated;

No member should rise or
speak, either standing or sit-
ting, when the Speaker was
on his feet.

(iii)

Shri Hem Barua: That is exactly
my submission,

Shri Hari Vishnu Kamath (Hoshan-

gabad): He was upholding  vour
authority.
Mr. Speaker: I am now standing

and the Members are speaking.
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Then, it was decided:

“The Speaker should pe heard
in silence and any member want-
ing to speak should rise only after
the Speaker had sat down and he
had called the member to speak.

(iv) Matters on which the Spea-
ker could not give any relief
should not be the subject of a
point of order. Should a member
desire to have a clarification from
a Minister or subject to any state-
ment which a Minister might have
made, he should say so in the
House with the permission of the
Speaker and should not raise it
in the garb of a point of order.”

This is what I would request hon.
Members to just (Shri Hari Vishnu
Kamath: Keep in mind) keep in
mind, as Shri Kamath says, or to pay
‘heed to, as I would say, and I hope if
these suggestions are kept in mind
probably there might be a better....

Shri Shinkre (Marmagoa): Less
number of points of order.
Mr. Speaker: But these Interrup-

tions would continue.

1 was saying, if these suggestions
are kept in mind probably there might
be 3 better conduct of business.

Now, objection has been taken by
Shri Ranga that it has been the pro-
cedure here and the tradition that
when a Minister is pot present any
Minister from that Ministry can ans-
wer gquestions, calling attention notic-
es or even adjournment motiong or
‘whatever it might be. That was what
1 said myself. But then there were
demands fraom the Members that the
Home Minister should be present.
Therefore, I said, because the hon.
Minister had glso said that the state-
ment was of four pages, if there is a
demand really that the Home Minister
should be present I could only ask the
Minister to lay it on the Table of the
House, ave the statement circulated
to the Members, ask the Home Minis-
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Several hon. Members: No, no.

Mr, Speaker: It is for the House to
decide,

Shri Raghunath Singh
It is quite correct.

Mr. Speaker: Just now I read the
decisions reached and the House also
agreed with them. Therefore some
time should elapse before we do this
kind of interruptions.

{Varanasi):

I only want to know the pleasure
of the House. If that be the pleasure
of the House, then I can ask the Home
Minister to lay it on the Table, have
1t circulated among hon. Members and
allow questiong to be put at 4-45,

Several hon. Members: No, no.

Mr, Speaker: Then the hon. Minis-
ter might read the statement.

Shri J, B. Kripalami (Amroha): Let
him read those portions which are re-
levant to the question that has been
asked. All are not relevent.

Mr. Speaker: I will leave it to the
Minister.

Shri Hathi: Information of the oc-
currence wag given to Police Station
Rai by the Sarpanch of village Rasoi
at about 12:45 p.m. The Station House
Officer, after registering the case, im-
mediately left for the spot in a car
taking with him one Heaqd Constable
and three Constables who were then
available and reached the scene at ab-
out 1.05 pm. In the meantime, the
Police Station Clerk had sent tele-
phonic information to the Superinten-
dent of Police, Rohtak, Police Station
Samalkha (District Karnal), P.8. Bo-
nepat (District Rohtak), Police Sta-
tion Narela (Delhi) and to Chandigarh.
He also requested the Commandant,
Centiral Government Police Centre,
which is about two kilometres from
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[Shri Hathi]

the place of occurrence, for assistance.
After making arrangements to guard
the gcene of crime against interference,
a nakabandi was organsied by the
Jocal police at suitable points to inter-
cept the fleeing culprits. Search par-
ties were organised with the help of
the Punjab Police and the Delhi
Police, Movement of persong leaving
out of India were also checked im-
mediately at Delhi,

Senior officers from the Intelli-
gence Bureau from Delhi Police, in-
cluding the two Deputy Inspectors
General of Police, Delhi, Investigation
squad of the Delhi, C.1.D., photo units
and trackers, arrived at the scene at
about 3:15 p.m. Experts from the
Forensic Science Laboratory, Calcutta,
were flown to the scene of crime the
same night under orders of the Central
Government, and reached the place of
occurrence early following morning.
In addition, the mobile unit of the
Forensic Laboratory, Chandigarh, also
arrived. A wireless set was installed
at the place of occurrence by the
Delhi Police for providing immediate
communication with other Police
units.

The bodies were sent to Sonepat
Hospital where the Chiet Medical
Officer conducted post-mortem exa-
mination on the morning of Tth Feb-
ruary. There were two bullet injuries
on the body of Sardar Pratap Singh
Kairon fired from a ‘32 revolver, one
below the left eye and the other be-
low the left ear. There were no exit
wounds.

Fingerprints experts were able to
take some fingerprint impressions on
the outer side of the windscreen of
the car. These were photographed.
Footprints on the place of occurrence
and on the route followed by the cul-
prits were obtained. photographed and
plastercasts made,

Suitable investigating teams were
immediately formed to make detailed
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inquiries in Delhi, Punjab and in all
the neighbouring territories. Separate

- teams were detailed for the investiga-

tion of different aspects of the cuse
and to follow different lines of clue
obtained. Prompt inquiries were
made in hotels, sarais, garages and
motor transport companies,

A special team of the Punjab Police
consisting of two Deputy Inspectors-
General five Superinendents of Police,
ten Deputy Superintendents of Police
and 40 non-gazetted officers and gbout
100 constables are detailed for this
investigation. In addition, the Delhi
Police have made available the ser-
vices of a Superintendent of Police,
two Deputy Superintendents of Police
ang three Inspectors exclusively for
this investigation. A selected staff of
the Intelligence Bureau have also
veen detailed to collect intelligence
and to asgist the Punjab Police. A
special team headed by a Superinten-
dent of Police from Punjab is working
in Delhi to screen all the possible
suspects. A very close liasion is being
maintained between these various in-
vestigation teams. Senior officers of
Delhi and Punjab are co-ordinating
their efforts. At the request of the
Chief Minister of Punjab, the Central
Government have instructed the Di-
rector of the Intelligence Bureau to
keep himself in constant touch with
the investigation, give necessary gui-
dance and ensure oo-ordination bet-
ween the Punjab and Delhi investi-
gating authorities as also to see that
full co-operation from the other State
Police forces is available whenever
necessary, No possible motive for the
crime is being ruled out. Those in
charge of the investigation are keep-
ing their mind open and pursuing all
manner of clues and exploring all pos-
sibilities, The close and active  as-
sociation of the Director of the Intel-
ligence Bureau and the fact that offi-
cers of the Intelligence Bureau have
been detailed for this work ensure that
motives other than those of personal
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revenge and the like are not given in-
adcquate attention.

So far over 7.000 persons have been
interrogated and movements of thou-
sands of bad characters and about
4,600 vehicles have been checked.
Every information and clue, which is
likely to be of assistance in the
imvestigation of this case, has been
vigorously pursued and cross-checked.
As a result of these efforts, some clues
have been obtasined which are being
closly studied and followed up.

Investigation in a case of this nature
is often a prolonged process. A mass
of information, has to be sifted and
what is of value has to be followed
up. Various clues have to be check-
ed and cross-checked. All this takes
time. Much of the information avail-
able to the police cannot be disclosed
at this stage as this is likely to pre-
judice the investigation. I would
therefore request the Members to ap-
preciate this inherent difficulty in dis-
closing all details now. T can assure
the Members that the closest possible
investigation is being made, the fullest
assistance is being given to the State
Government, there has been no un-
avoidable delay at any stage and no
possibility is being ignored.

o AN TR WA &
gy gwie ¢ f& s wamfag 4
A7 wvemr safer A g gt | gEw
T A STET FrAT W WY faee g
ﬂwm‘ﬁwmwgﬁﬁ
I TF WA ¥ wigw W wvE
qlea 3o &Y mar ¥ A v A& w7 .|
wreor § WY T 97 WTHAT A
% Fﬂl‘{lﬁo o AT ¥ ﬂé‘fﬂiﬂ
A ?

o A9 A g% W s A
Wy .

2351 (Ai) LSD—5.
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T WEIAY : ATHT FATH FT AATH
at ur 1T, fad fosd fger & s
% fagr am
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o A R 9T gIT meERe
AT HEZ AT AF W &N |

ot qeTEET Tew g T ox-
ary areY gear o faeeft o oy ¥ g
ag faest & grarar o Aot <q aww
97 g€ gt T oF faaz & for Y gman
Y 7Y wwar §, afeT Sw aww W
52 & ford qOa< agt qmaT =% W9
|17 wrefag) #1 S § sroomr.

wew wgww : O fafreet & W
vy AT A g Ay ¥, v ¥
% frrer qF1 & wWT oW gEW
EAT |

ot senweie wredt ¢ & g
# A T FYAT ATgAT § SN g ferar
g & sgm A § R oo fegfa
N M A WY gr W e
farerrr v & sy v wEeY ® T
T W W 9T @RI R Y ag
forar & e xa et & 61 wré Torfifas
gzgr WY W T ¢, W wY e ®
R e ¥ s we oft & fadiw e &
AT wrgaT § fin war IR v oriw
afafr &Y a1 I8 FET B W ¥HT
& o g far § fix corfifers & o
o ¥9 T ¥ wiw wrd Ay

it g.w ST i S e

“No possibility is being ruled out
and we have asked them to do it
with an open mind—all aspects of
the case.”

oft swrenitc wresht ;XU wAw
FTez q7 | W7y AT e o ghn
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WO WENAY : IR AT a1
FT ¥q62 JATd wyA weede 7 2 fxar
f& arcft gwwet & smar A S §e
Foor g1 A%y 3, fifafews ar gEy,
T HY AGHIHTT FY ATAAT |

A Ed) AR T A FET

TR WENEY : wdT qgET A Y HET
2 AT a7 A KB AL FE WE |

T ST o AT (V2T AED
¥ STAAT ATEA(E IA F AT A WA -
g A A9 IFqed X £9 A& wET |
gEgR F ag A FOazq faz F arg
oF Areft e fawet form & qrorewTe
faurm 79T Fgw AT s ET Y I
1 OF FT G & 3 fo7 wgr 7w
Ffer e 7@ faar | & syaar svgan
g 6 @ &7 &7 i w7 9 qE-Hed
#1 2 fF 32 e w7 fear o
4] TEASTIATLHT AT IR Y |

W\ ETY; - wit AT gRAfeewe F w
JTATY |

G AIAAIT @a6T © 77 FT g9
s oqar g avAad

wegw WA : IR\ wgT fF ag-
FrwTr H GAST W GAT AAEA |

st qaaw fag (F+ ): star q-
g wadY it & quT & fgE @ ©: gAT
& FOT TN &7 AT FF JERRTE
#Y 7€, qBA® It T | gg AT A6 ¢
Ug XA AN FT FTH AGT & afew
Ug AFAST FFITA ITT AR BT FH
1 sza@ & fow famax &
fors fear oy &, o fe Qe wew &
wifgw gar d, a8 32 IR w1 Fawae
qara & feet amifes & g AR
ARy A 31 aw faw w@wTO
THRO FIE ¢ | WT AR W

MARCH 8, 1865

Sardar Pratap Singh 2988
Kairon (CA)

ara g MR fean & fF &) ag 19 a T

aFa ¥ frede Jrag) o &

ot Bied; - s 4% H3wed FrEeT-
iz fear oy & ot A Ag €, §w
s Y fFarwar g

WETH WENT : oI Wiy #Y o
fear war & w|ar ?

sft amame fag ;2 @R fo-
AT 99 & feay amfe & @ @

g

oft BTt oTEE & qU F o A
FATE & |

=i =1 fak (FFT): aTee F o
afgwrdr w1 gfera s9a 1@ agwis
# A Y § 39 A F Y A9 g
gomacmgmmar ¢ fw A g
MqTEo A1, THo THo T HYT qHo T
My My §, F wATe feew & Wy §
GF ATAAl F1 9FqTS FA K | K veraw
IR 6 Far (g Wl agi & grAde
N @ AR § Fr oy ¥ w7
AT FT IO T GZ AT FEA T
TAT AT T FAI(F G@AT qE AL X
uq qF FHE HTERT TE FAT |

oy Y, : faedt @ wra & gg A
T qTHA FT AT T A AT T A R,
AfFr eI A @y FoA A
Feftaral ' qr=T SJ@ET O

ofi nerma (wizsT): war g Wt aE
TAATR F T F o7 fF N dom fer
T H WA [g-HAT A ¢ 74w fear
forer & qone & wfewes & %9 wfadi aT
FEI YA fag 0 & e FT QW
AMET AT 8, I EI AT TEATH FIA
& fau &g §@IT §F WTHA 1 9aq
e g teicd Al
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siygra; Ky sg feddraga &
s & forr oY fage s &y &
®E q@ §9  HEr g wE W
T Wt R 1 g A% FET qw
w7 aeqF § & 7 w0 fE N agran
qoTa THTT /AT A aF FHETA |

oY qATA AT FATHA FT AT TG
faer

WS AT - I wE fE §z
oo e ¥ g

o} Faw AR R (faeefr-wdeamT)
w7 A HA A R w4 g R dare
fagrs awr ¥ feey a9 7 .38
w71 ¢ fr g sfew F qrd & e
ot ff IR g@ar e g

WA Ag Argr T & 1T®
AT Ay

Ay} A INIFT ; T FT FTIT 97 |

5 gral: FEHH |

Shri D, C. Sharma (Gurdaspur):
The impression is gaining ground
everyday in Punjab and elsewhere
that the administration is making more
a show of conducting an inquiry than
really conducling an inquiry and that
the Government is relying more upon
numbers than upon the tracking of all
those culprits and other things which
are really involved in it. May I know
if the Government is in a position to
contradict this impression which is
gaining ground cveryday in the mind
of the public not on]y in Punjab but
all over India? ’

Shri Hathi: As I have stated, the
Director here and the top officers are
giving suitable directions so that the
investigations may go on the right
lines.

oft wrmlt (firmre ): wemw wANET,
U ¥ TR oAAT ¥ Al AW F A
a1 ¥ ow wef P sA e A D Aw
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T TIATGF HIAET FIAAT &7 Y &,
ag 1€ wiqe wew oA g 1 0%
TR ¥ wfyw w1 FwwE W WR
TE® FIT T KT q|TH whErd & sy
F qEvE T e oW W
WE ® OTERT KET | A
AWK IAT FTWTAAT A WA AT A
qTH & gEdT o Y , IW wH WY q
FA& fog Wi waw & fad woet
¥ F2W I3 F ol @ AT WY g
A §T WYY g9 A r anfe ant
M F AT W & I W@ W
] |
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wew WA AT AU g A
ARITATATIRT & |

wig: X Fomm ¥ frmr @
T AT Fe FRAEEIEr & aw@wHA
aaméwrgramh“mmmmw
¢, TR AN IFTC A dgraar | fan

farv g 1 afe wae fie wifezaaa
W 0¥ Q¥ €T TR § W
fa

Q% WA BAET © {:77 TOA E1T
Tt A AT

stavft T aw g ar fEaw
TAT AVETT AT qAH § AT IA Y
W qg AHAT ¥ T® F A AW A
fasm

www W za # & e owe
araTg | Howw fagwar § o7

g g faar
oft ny fowd : »ft yary forg $7 F1E

© ATHEY MER AE 9 1 & ST F e Helr

A CEEIECE RIS LR
* gy ¥ frarz w1 fawn T
30 4| gefay & s wrgar g e e
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[ wg fam7]
AT IHTT UF 0F smfFw & grwe
&1, f9a 1 ¥FT o2 § &% NF faarv
am @1 T g w gfagid arr
wAAT ¥ Hr5q, gEE( § JEd, wfewi ¥
WTET, HY T WL 7MY AY B, 7a%
A ZTY H A W IAFT ATH TTATH 74
] FaTe F

W WEAW 4 W 3@ AATAE |

wft Bt o & 3 wgr "IETT
ATET W [ @A IZIAT &, WANG
A FARER AR GH G AGAGAN E |
afeq Jgt aF Aiq F1 A R, A =2
TAHE FI W R WX EH IW K "wgraan
Zq | maqHe Are thear o A Ay
Fre AE w9

s} JFY WL FBAIT © TTHATH &
% JIRAT I THY AT F fAwe | IR
ag qrir gear AT | IW A9 ATV 99
N, HAYER ¥ AN ¥T I FT g wRA
aftqr % ag 39 £ o™ A9 F@ A
TE ATHY W TIWE MY | I WA
wHE ® IIAT F W WET W
®T I fauma awr & ag a9 fzan
fas & forg awey fpe 9w awa agi gfew
9 | I Ig T qara faar &
FraT wrgen g 5w qvee 3w AT
Jra qgaTe FAAT

WSO WEAT  ZH T F G & (%
Toa g fear | ag Ay agi & AE

|l g¥A WA WHAIT : TF TATATT-

qaAT A BT ¥ 1 IR FHET FT qTEA
T fwar

N} AW ®AT Ty FEEd
TOETT 8 W19 & fgq

weaw wRM . ¥ Fq7 F7 g6
g !
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=T OR 47T PATT © ITFIT WY
W X ITAT T | THF G FA
AT T 91|

WA WEN : g W ggT 4§ BawT ALl
F7 %A | WY FI§ AHA QAT AR
Al q© aa § 1 Afww ag qare g E
f& agi & ag 757 (Interruptions)
7 qra AT @ew g e | agi sl
St @t faar & a8 v @@ g, @@
gfers adt &Y, afivg, g A1 wreegEe A
am

Nl gER W €BATT | AT FFIFA A
et wgreT agt & fawer 7 sav g ana
GEANE S

Shri Hathi: So many facts have
come to the notice of Government
during the investigation. The fact
which the hon. Member has said has
also come to notice. But whether it
has any direct bearing on the offence
or not has also to be decided and that
could be done only after the full in-
vestigation is over.

Shrimati Remu Chakravartty: Is
there going to be an inquiry into that?

ot wmIw fa¥ fazm (wse7):
qATa FT AATEIO &N AN AT A AGT
Ffea & THT 91 N7 g o 1@ Ffed
¢ 1 e frafy & $20g ewT FT9TE
qTHTT 97 AT &T AT Nq#Y BIE &A7
I a2 FEm A e &gl AA
TH WTHE ®Y FIA FG F ¥ A 7

weqw WENa - g TAA AT AT
7 feararEr 3

Shrimati Renu Chakravartty: May
1 just ask the hon. Minister to answer
the question asked by Shri Hukam
Chand Kachhavaiya? We are all in-
terested in the answer, because it was



2993 Murder of
a Deputy Minister., Will the hnon.
Minister inquire into that?” That was

the question,

Mr. Speaker: Yes, he has said that.

Shri J. B. Kripalani: There may be
no connection with the murder. But
can a gentleman pass a place and see
a man murdered and yet not stop, and
that too, a Minister or Deputy Minister
at that? That is the question ang not
whether he was concerneq with the
murder or not, I am sure he has had
nothing to do with the murder.

Mr. Speaker: I cannot decide here
that he did not perform those duties
which he should have done. We are
not here at this moment to decide that.

Shri Nath Pai: What is the hon.

Minister’s information?

st wrmft TSy AAT H Oy A9l
T 2

Shri J. B. Kripalani: What is the

hon. Minister's inforamtion?

W (FHTE ) S AATa w
o faag WIEEA F97 /17 TRy q@r
yarg fag #T1 7 SEE gUA AAF &
ZATAT | FART FTH F74 KT HGAT 7T
qr--a7 a1 qE) & g5 A wEAT—
fra® #1770 34% FS T g M,
maAifaE ga ¥ 5 aErh st
7 WY | 9@ IAF! A FAT 9% F g
TqT AV FT T AQTH QAT €T AT
o7 war g1, fE M E aga AgemA #
71w fam T@t ¥ ), gaETQ A W,
o7 g FwEIfE ¥ ow o oW
az I AEE S FofY 9 areEn
37 & fau #ré i fear mn, wiwe
fzar qar A 39F T F TEW AF O
Er AR 1

Shri Hathi: All these facts have

been taken into consideration.

oW SEYTY - IA%T qATH §4 qTT
WA 9qr | §aTvag ®
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Shri Hathi: The persons who were
not on good terms with the late Shri
Pratap Singh Kairon or those who
were on inimical terms with him etc.
have been taken into consideration,
and all possible clues that may come
to light.. ...,
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SN ARYIY : IET HATA TR G
fa. .

Shri Hathi: I have understood the
question to be this that because of the
method, right or wrong which Shri
Pratap Singh Kairon had followed, he
had a number of enemies ,and the
question was whether anything had
been done to see whether from any of
these quarters this had not happened.

o WENW 5N §TE WY S9Ay
aqTe 6T w7 ifao.

of; ot : 0% faviy wrRwe w@ T a1
qora ¥ fraey zara & w0 T HTAIT
yam fag A Faga & g AT MM
7 oI g §, gemeTd gw § WY
o gTETd wRAfaEr ¥ 97 39
®1 q& HAT 9% ¥ gETAT AT, A W
AUTH A1) HT SATA H 7@ g IAwY
fearmar @1, W e faaraar Or
M 39 wwa I & 375 S W
ag v wgr 91 7
Shri Hathi: I have followed the
question, After Sardar Pratap Singh
Kairon left his Chiey Ministership,
security arrangements were made.

But at his own request, these had been
withdrawn; he did not want these.

An hon. Member: When was it?

oY sreTwnfic wresl) : § oF aywea
T WO ISTAT ATRATE |

oW AT . 3T ATET, W
WATGT FT T¥A AGY ISTAT | WHT WIS
ifso, Harqgwraer 7T
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Shri §. M. Banerjee: Is it a fact
that before, he was murdered, Sardar
Pratap Singh Kairon was in Delhi and
he met the Prime Minister the Fin-
ance Minister, and probably the Home
Minister afd made certain confessions
in regard to the income tax assess-
ment of, or the concealment of income
by, his sons, and that was one of the
reasons why people became against
him? Is this true, and if so, why was
he not given protection against his
own song?

The Minister of Finance (Shri T. T.
Krishnamachari): 1 would only like
to say that I had not met the late
lamented Sardar Saheb; for quite
some time, he never met me.

Shri S. M. Banerjee: He met the
Prime Minister. It came out in the
newspapers. Let the Prime Minister
deny it if it is incorrect,

Shri Lal Bahadur Shastri: He met
me, no doubt, but not a word of this
was mentioned by him to me.

Shri S. M., Banerjee: On a point of
order. I have B submission to make,

This news came out in the news-
pepers that Sardar Pratap Singh
Kairon came here and he met the
Prime Minister. My information is—
may be wrong; if he had denied it in
the usual course  that would have
been the end of the matter—that he
Jid mention about Punjab politics and
and that he was harassed by some

people.. ..

Mr. Speaker: The question has been
answered. I am not going to allow
further gquestions,

ot wrerie wresht : § g swEedn
wrget g 6 o @ & A AT R
A WX TF Y T geT W @
T T 9 I FY qIC AT AT
ol a1 W 7Y 99 wEwqr ¥ ¥ A%
% @aed BT WY wHeW  Aaw ) A
¥ ATT ATT TE AW IO NT WET R
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Wew WERE 0 qA 9T ¢

ot g T arelt ¥ gy s
gt § fF 0w w9 & @ o duw
FF T et fav o aE agw wwr
a1 7T T F IF T F HIA g9
# o ¥ wr wrofa @ 7 g #1E IO
o W

W WEWIT T I IEIA
faar

1 gwTre i ared - v geT @
fear

U WERU . wieEregma W
qumtezqu%mirl
3fF weeT doma # g, wive 9o
FHFIX ¥ JOFT qgRrE@ Fr | G
TIAHE WY WEE A Wi qg a3 & faa
R | T AR FRAEEE ¥
Harfaw qEY §1 T%aT | (nterruptions)

AT AT AT FZA ¢ AW |19 AT
T AV Wi, A AR q& FTH AT
I
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78 wa fmr mn & e ae A
qTEGT GO 98 ISET AT 9T TAAHE
TWET warg AgY 2T

AT AT QT W FaTH 2 fEmr v
T #) wifgy fF 36 gaTe W A
qTT 7 IIC ATfF FTH g IT qF

oft vt . gEET waTa A fTar
g

Shri Kapur Singh (Ludhiana): Are
Government aware of the current
whispers in the Punjab of widespread
suspicion about the complicity of some
leaders of the Government of India
in this crime? If so, what steps are
being taken to dispel these horrible
rumours?
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Shri Raghunath Singh: What is the
meaning of “the leaders of the Gov-
ernment of India"?

Mr. Speaker: Order, order. Is the
Home Minister going to answer it?

The Minister of Home Affairs (Shri
Nanda): No, Sir. It is a fantastic
thing even to think of.

Shri Kapur Singh: We did not hear
lhe answer,

Mr. Speaker: It is a fantastic thing
even to think of.

Shri Kapur Singh: So do we think,
but may I know what steps are being
taken because there are very wide-
speard rumours?

Mr. Speaker: That is all.

wi fag e (wfeg) o= fw
ferr e w1 7w ¢ fe gome &
gferm ¥ ® § Fr g g
qaTfasTa W1 st 30 T 9w 9T Ay
TE SUTEAT & FTCT IR KO qET &
fowrae & ok § I faww @,
W 9¢ WY 79 faug Y 78 %8 ¢ ™
% o §fs 71 de et oo g
1 fagg § wwfae & TR W

£ L] v 1 FEeC @A o
W W Ame & wgeE o'W |l
Wt ¥ AT @ gu ¥ W AwWA

WY § W @ g ) ST e
® QY U AT F7 0 ORI AW FY
war & anfa o AW F7 99X gy
#aff ¥ awAy ¥ 7 (fevedaq)

weqy g . qI A TG KE
S
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o faa qe TS FE F @

weuw wERT gy wE SR Y R
0

Shri Nanda: I was nol present in
the earlier stnges, but as you have
made it clear, it is quite evident that
thie Centre iz making the utmost con-
tributinon, but in addition to that—I
Lelieve that must also have been re-
vealed—the whole co-ordination has
also been undertaken by the Director
of the Intelligence Bureau, and there-
fore, whatever is needed in order to
ensure that the arrangements are pro-
per and effective is being done. and
we are assisting to the best of our
capacity.
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Shri Priya Gupta: My qucstion was
not answered.

oft wy formd oo wgT s ag
% Z 48 TG IR & WEH § |
A1 0¥ wrdT Ty O &7 fang @
A & wrowr $EAT TF A 9T A
g fx =1 w0 a9 i S W /T
Ira &g FET oANE dfraw &
farda & 7 ®ar ¥ @O @y
¥ WTHY & W9 Fq47T dfque &
fasrs & w1 a7 W w1 dEeT ¥ 7

o AT A TG JIETT KT
wraeT &

i WAAAA WY VAL (WRTAYT )
Mo fgdiNagéame e s
areTe ®1 sfsarent, wwgfat o
fafrdwa w) sevaT @ gu o 9wd
JEOAW IAR! WEEAATH] &) &g ¥
Wy gu W wafs & aT w
qTd # Tog gOET w1 g o s
T W ¢ WG qrAvE W g AT
qaT A S 9T, ¥GT €A AWTH €AY &7
g gu el axdwA gu i 73197 7
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[w srraa |y wiQTE)
wase gf § | A AewT O
garfas agf quwedr & f§ @ aow
NIAFCIFAIE AR IIAIN
waar £ € gEraar a7 o wh fa
ST FTHTT HY A 91 WY § afw ooy
HOFTT W a1 § q%6 & &% 7

Y EIEY W SR R E-
#fezimw & fau wif Yeawdw wnfew,
s wifred wfgd woar go fadw
segien wifgl &Y ag &@ O g7 IF
&

Shri N. Dandeker (Gonda): Sir,
You have said that under the Consti-
tution the investigation in this case is,
a State subject. The Minister has said
that the Centra] Government is ren-
dering all possible assistance to the
State Government. The Minister has
also said that no motives, including
political motives, will be ignored. I
frankly cannot understand how the
Central Government can give us an
undertaking that political motives will
not pe ignored, when in fact, they say
that it is not within their competence
to make the investigation themselves,
but they are merely assisting the Pun-
jab Government. If they are not in
control of the investigation, how do
they assure this House that political
motive as a motive for the murder
will not be ignored or will be taken
into account?

Shri Hathi: As I have explained,
there is co-ordination and direction in
the investigation. We have the Direc.
tor who is the topmost police officer
here. He gives directions, and in this
giving of directions he can say that
the investigations that are proceeding
should proceed on particular lines, so
that no clue is being left out.

Shri N. Dandeker: That i not the
answer to my qQuestion. Am ] to un-
derstand that the Central Government
is directing the operations of investi-
gations? I want to know because in
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the same breath they say it is nol
within their competence,

Mr. Speaker:
are doing.

Co-ordination they

Shri N. Dandeker: 1 want to know
how they take responsibility for giv-
ing to this House the firm assurance
that political motives will be taken
into account,

Shri Hathi: It is not a question that
political motives will be taken into
account, 1 said all clues, whichever
are possible for investigation will be
pursued.

o} fegraa fag (M@YT) : 9t
¥ T WTg T OF AT 99T ot R
off Y gaadie F A ifee
¥ & foaw fe @@ 77 gu fe o
ATH HT R Y ITRY AAHTS F spgafant
& am wifz aqr s afafafugt &
avr & waerd # gz v ofr & &
qiffear ¥ M ¥ ) @ wEaT A
W ENT ¥ vy & we fe wood
qfeee 9= T E TTwT ET AT ¥
9 w1 & avw T gor Faad v e
97 WY g wrfae 2 % fv wfowrfai
X AW &Y T 97 wgE wE wrad
g 1 fr fggmam ® 7 Qe Tifes
# & & g & sy wgan § e
TE Y AE A A1 IEE @ W EE I
FTOTT A w1 weawer fagr @ ar a7

o FW . weTT grfeer W
¥q T § WY FF A oy w0 |
FTETT ® wH A g F

o} Tmw . a feg (IAT) : wETSTOOAT
¥ gg waemar @ g s g fag 430
w7 3% arfeagl 1 A1 gean gf § /e
T fassly ¥ F=TgT TUT 9y, AT FEATT
feerit & T wYT IT W2 T ATF
qT ATHATER GEEAT AR &3 @ W g
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& e faest ar9w o @ A W wEy
¥ & A e g 6w fmoaw
FETA &1 96T 7 AR, IA6T JIA
T qTAT W H IEAY aQTAT & WY ey
T W AR H G ¥ Ay #1 faww
TAT W1 | G0 & e wAY W w_AW
Fuw FAET & wegw A fF gy WA
¥ fax § W I W gw F W
gy fadr § 9% g o7 s §3W
THRT T AR A 97 fawe s
favg #73 arey § 7

weqe wENY ¢
U

TIT-ATT 1E & w7

Shri Nanda: They met me, and
they are satisfied with my answer that
we will take a hand in this, in the
sense of co-ordination, and our advice
angd assistence have a meaning.

Shri Iqbal Singh (Ferozepur):
Within one day of the murder, the
Punjab Home Secretary gave a state-
ment, which was piblished in the
Tribune_ that this was not a political
murder, and after that similar state-
ments Were made by responsible per-
sons in Punjab. That has given a
wrong twist and wrong inforamtion to
the whole enquiry. May I know whe-
ther the Government of India, espe-
cially the members of the High Com-
mand, will take steps. ...

Shri Nath Pai: On a point of order.
Parliament has no High Command.
You are the only High Command
which we recognise,

Shri Nath Pal: What is the insinua-
my feelings. Will the Government of
India, the Prime Minister or the Home
Minister_ satisfy us in this respect?’ A
premier Congressman has been mur-
dered in day light  Punjab, and a
wrong 1wist has been given to the en-
quiry by responsible persons. Will
that impression be removed? :

Shri Nath Pai: What is the insinua-
tion? Should others be murdered?
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Only a Congressman should not be
muidered?

Shri Hem Barua: The citizens are
not safe in this country. Does it mean
that we are all to be murdered because
we are not Congress . (Inter-
ruptions.)

Shri Nanda: As I said, I have been
in touch personally with the officers,
chiefly the top officers here and the
officers have been assured completely
that whatever any persson may have
said or not said, they have to pursue
every possible clue without any kind

of consideration as to who the person
is?

ot vgaig fak : ¥ ag v g
g & wx a% @V o1 oeETl
¥ faafaad & 1§ gt o¥er o frar
mar oA qE |

T g §® AW T AN
¥ fag otez fear ar, afes o w1
vz A ffr oo

Shri Igbal Singh: The Home Secrc-
tary has not contradicted that state-
ment,

Mr. Speaker: Order, order.

Shri D. D. Puri (Kaithal): It has
been stated with considerable wehe-
mence that no possible motive is being
ruled out. Is the Minister aware that
the police officer concerned, Shri
Mathur himself, has issued more than
one public statement completly rul-
ing out any political motive attached
to the crime? Which of the two posi-
tions is correct?

Shri Hathi: As [ said,
aware of any such statement. ...
terruptions).

I am not
(In-

Mr. Speaker: If he is not aware, he
can try to find out whether it is a
fact.

An hon. Member: This is how they
are in ‘touch’ with investigations!
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A g WIS (qeTgT)
ageF F13 & fau srfws 9 @@
TE ®rw ww @ g, Afw fo fod
foraar, sost g & € 2 IEE
-y Wt A R mar 1 /e
A A T w@l, A & fE gaw
qaw WY grh, wfew wF 41 R A
W, M gfw a7 "< frelt | g7 w@
w1 @A g0 K q® AAT AEAT
g for w1 faum & G4 faera & 5 o
w¥IfEAdr adweeifaw #§ df gREw
ag Ty w9 g ¥ A A swAr
g

Shri Nanda: 1t has been answered.

o1 Efe faewr wma o oI R
o gRTRN

»f; §OF WL QAT ;T F =
? f& fewge & d= & g ffxam
¥ g7 ge wart af T AT & aw I
#fat w1 for d=r & agar faar @

weaw w1ay - fom =91 F1 w0 qar
fget WA @T=g &Y, qg IEW!
ghaen weafezdfenr mafdy &t €

it wq fwaa : gw 97 favrw @
g

12.544 hrs.
PAPERS LAID ON THE TABLE

STATEMENT RE: AMENDMENT OF THE

I.L.O. CONSTITUTION, ETC.

The Deputy Minister in the Minis-

try of Labour and Employment (8hri -

R. K. Malviya): I beg to lay on the
Table a copy each of the following
papers: —

(i) Statement regarding ratifica-
tion of Instruments (Nos, 1-—
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3) for the amendment of the
1LO Constitution 1964,
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[Placed in Library, see No, LT=-

3933/85].

(ii) Government Resolution No.
WB-3(26)/64 dated the 3rd
March, 1965; regarding re-
commendations of the Central
Wage Board for Coffee Plan-
tation Industry,

[Placed in Library, LT-

3934/65].

see No.

(iili) Government Resolution No.
WB-3(3)/65 dated the 4th
March, 1965 regarding recom.
mendations of the Central
Wage Board for Rubber Plan-
tation Industry.

[Placed in Library,
3935/65].

REPORT oF THE EvALUATION COMMITTEE

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri C. R. Pattabhi Raman): I beg
to lay on the Table a copy of Report
of the Evaluation Committee on Five
Year Plan Publicity by Voluntary
QOrganisations. (Placed in Library, see
No. LT-3936/65].

Shri Basappa (Tiptur): This report
may kindly be circulated as this is a
valuable document,

see No. LT-

—

12.54 hrs.

ELECTION TO COMMITTEE

CENTRAL ADVISORY COMMITTEE FOR THE
NaTioNAL Caper Corrs

The Deputy Minister of Defence
(Dr. D. S. Raju): I beg to move:

“That in pursuance of sub-sec-
tion (1) (i) of Section 12 of the
National Cadet Corps Act, 1948,
the members of Lok Sabha do pro-
ceed to elect, in such manner as
the Speaker may direct two mem-
bers from among themselves to
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serve as members of the Central
Advisory Committee for the Na-
tional Cadet Corps for a term of
one year commencing from the
1st June, 1965, subject to the other
provisions of the said Act and the
Rules made thereunder.”

Mr. Speaker: The question is:

“That in pursuance of sub-sec-
tion (1) (i) of Section 12 of the
National Cadet Coips Act 1048,
the members of Lok Sabha do pro-
ceed to elect, ia such manner as
the Speaker may direct, two
members fromn among themselves
to serve as members of the Cen-
tral Advisory Committee for the
National Cadet Corps for a team
of one year commencing from the
1st June, 1965, subject to the
other nrovisions of the said Act
an:l the Rules made thereunder.”

The motion was adopted.

——

12.54} hrs.
KERALA BUDGET, 1965-66

The Minister of Finance (Shri T. T.
Krishnamachari): Sir, I beg to present
u statement® of the estimated receipts
and expenditure of the State of Kerala
for the year 1865-66.

12.55 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: We will take up gene-
ral discussion of the Railway Budget.
We have got 6 hours and 55 minutes
more.

Shri Nesamony (Nagercoil): Mr.
Speaker, I am thakful to the Railway
Minister for the speed with which the
Pamban Bridge which had been wash-
ed away by the tidal waves had been
restored and reconstructed, We had

our misgivings whether in such a short
period of time this could be done.
Our engineers are to be congratulated
for their good job in reconstructing
this bridge and restoring communica-
tions to Rameswaram.

On reading through the budget
speech of the Railway Minister, 1 find
that he had referred to the new lines
which will be constructed in the
future, one of them being from Tin-
nevelly to Kanyakumari and Trivan-
drum. It has been included in the
Fourth Plan. The surveys are over,
project exports are being finalised.
The execution of this line is condition-
nal upon two things: resources avail-
able in the Fourth Plan and the prio-
rity allotted to the execution of this
work. ] am at a loss to know why
they mention the priority of the exe-
cution of this line. The State Govern-
ments of Kerala and Madras have
urged upon the Cenira] Government
to have the line executed as early as
possible. Several times represertations
had been made on the floor of the
House that this line runs through a
backward area ang it is very necessary
for the progress of that area. Indus-
tries are not being started because
industrialists say it is not possible to
start any industry here because there
are no means of communications, On
the other hand, Government says that
priority could be granted only if there
was industria] development. We are
moving in & vicious circle. Apart
from the State Governments all the
local bodies and the municipalities in
this area have urged upon the Gov-
ernment the necessity of executing
this line as early as possible. There
are two monazite factories in this
area. They produce Ilminite and
monazite and other mineral sands.
The ilminite produced in this area is
exported to forelgn countries. The
cost of production and transport Is
such that we were not agble to com-
pete successfully with the foreign

"Pmented w:;h the recommenda tion .6?{he P;r_enld.ent..



Railway Budget

3007

| Shri Nesamony]

lirms dealing with this commodity. It
is particularly necessary for this dol-
lar earning commodity to be produced
ang exportedq abroad that there are
casy means of communication, The
factory there is being expanded to
meet the growing demands of the
foreign market. So, to earn the much-
wanted foreign exchange, it is neces-
sary that these commodities are ex-
ported easily and this Jine is construct.
ed quickly.

13 hrs.

Moreover, the forest produce in this
area—rubber and tea—is taken to the
Cochin port for subsequently being
sold in the foreign countries, This
transport difficulty stands in the way
of this produce bringing in good re-
turp to the respective markets. Again,
the rich rubber-latex drums are being
taken from here to Bombay. So, the
trade suffers owing to the lack of easy
means of communication and it is
necessary, therefore, that this line is
executed as quickly as possible. We
are rather disappointed that it is not
inctuded in this year’s budget, but at
least, as ear]y as possible in the fourth
Plan, 1 believe the Railway Minister
would find his way to have this line
executed.

One word about the alignment of
this line. Various people have been
putting forward proposals that the
line from Valliyur should be taken
via Kanya Kumari to Nagercoil, the
headquaters of the district. Others
have put forward the plea that it
must go from Valliyur straight to
Aramboly through Panagudi. The
latter line follows the trunk road and
eliminates the road-rail competition
when the line is constructed, whereas
the other line which is proposed, from
Valliyur to Kenya Kumari is eireui-
tous and goes through areas which
are not thickly populated. So it
would not serve ;5 good purpose if it
is taken as a circuitous route to Kanyq
Kumari; it must go straight from Val-
livur to Nagercoil. When the project
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report is being finalised, this matter
should engage the Railway Ministry
at this juncture, as to which is the
proper line through which the line
must be laid. If you want to
eliminate the road-rai] competition, it
must be laid along the trunk road, be-
cause Tirunelveli could be reached
from Nagercoil in two hours. But if
it is through Kanya Kumari, it would
take not less than three hours. And
s0, there will be a tremendous com-
petition from road traffic and if that
has to be gliminated, the shorter route
must be taken.

One word about the reservation of
tickets al out-agencies. There is an
out-agency at Nagercoil, 50 miles
away from the nearest railway station.
The number of passengers that book
their tickets in the out-agency at
Nagercoil is generally very large.
But the number of tickets that are
reserved in that out-agency is very
limited. It is not in anyway com-
parable with the demand that is made
by passengers for the reservation of
tickets. Tehy have to go to Tirunel-
veli, 50 miles off, if they are to book
their tickets. The number allowed to
the out-agency is small. So, I request
the Railway Ministry to look into this
matter and enlarge the number of
tickets that could be reserved at
Nagercoil in proportion to the passen-
gers who book their tickets there, so
that the difficulties of the passengers
might be minimised.

It is not only in the out-agencies that
we feel the difficulty of reserving the
tickets, but at junctions and in cities
also, where there are provisions for
the reservation of tickets, we find it
rather difficult to get seats reserved
at the proper time and in a regular
manner. We do not know what method
is adopted by the people in charge
of this department dealing with the
reservation of tickets, in the matter
of reservation. We are told that
there is a blackmarket in certain cen- .
ires; in some other places the travel
agencies book tickets in bulk and can-
cel them subsequently, thus causing
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difficulties to the passengers, These
are matters which should be looked
into so that the ordinary passengers
may not fee] any difficutly in the
matter of booking their tickets.

qi PN WA ®BAQ ([TH)
TeOW WRIRE, UF AT FT NH 7
/9 ¥ F79 AE R

bell is being

Mr, Speaker: The
quorum. Yes.

rung.—Now, there is
Shri Nesamony.

Shri Nesamony: Finally, it is grati-
fying lo note that the railway cater-
ing has much improved generally
speaking. But I would request the
Ministry to look into the quality of
the food that is being served. The
quality has to be improved and give
satisfaction to the passengers who are
accustomed to dine in these restau-
rant cars or in the refreshment rooms.
Thank you.

i Wo fao wiam (fammay?)
TEqE WEIE, T g4 A N I9q qwe
qw fear @ 5w 97 & woa gz faae
AZA & HHA TGAT AEAT | TAC H &7
Y Fwmar AT @ Afs g @ mfed
¥ o1 sae wfus z-wre g &, IR
F7 & fay fead ad darem smmae,
78 ¥ S=AT AEAT § | Hq TAfw w7
A famr T @ o ¥ S A fE
g $T gfas mfea) &1 I2haeT w4
mfw reare w7 @1 oso 7

Ay = & foo grow Az
w17 21 T & feed @ § | Afew o
Wt gw Tad & fF aga @ A & omr
q7 gifaat &1 7@ AT T TTAT
2 v 39 mfedi § @9 z@e A7 4
T § FEATEHEH TG AT At arfagy
w1 gfeer g1 awedt & 1 w@ Ifw w7
7 72 &, & s w7an g e oy o
oI sEAEYT FIA )

ot AT Y 1 WY 39 W W AW
Fife wraa mfeat & am @ & AL7
ZH % feaat # & v &1 § iy Fo oy
TEE | AT e &AW & feat § @
HgganAETaF ww A ¥
AT Far 2w § wg1 & f Freay =
WTAT & 1 A 9T AR A q@@r @
fir oY gt #1 FAfEw § @ @ @Y
g e gaaa g Fr a8 |
A qY A & T A G AT g
=M AT AMET

ora &% agt § UF fewwa &1 97
§ QOFT WA HHET F@T W91 ORI
g afa ma w1¢ sarr gl fean @, W
AN wi A wAFAAT FA AT @ E
T % 9T TH ATE A ¥W WM XY
YAEEAT FIF 739, 4 W & 9T Av=Ar
Tgar g | & wod fagwa ¥ w3 w7ar
o 77 g & faomerew & faet aw
Ty, famraye, A W AR g
Y UF GRET 37 4 KT FIT FL | 907
F ARA TH X FW wTAT F Arw #
Tt A farr wt § 0 weA A
AT 7% F7 AreA ot Taw g @ §
& gat fewwal w1 mEggw wO g
afww m% gra garh o fawd
ITET Y7 S et Agt & w3
faweaY ®t oY afz g0 A & @ A
AT §H a9 F1 qgHA 1 6 ag A
aga 3If9T & | 36 W & JuTaT ¥ AWG
8T ¥ TET WA A AT & | O o w0
Y 7§ ot v Taw w7 w7 w1 A
Jury far ama, Afe grox w9 39 07
oy 7 fear faorgrrw & faee A%

o} W W $.9UTT | WG AT,
FIW H F17W AR &

Mr. Speaker: The Bell is being
rung.—Now there 18 quorum. The
hon. Member may continue.
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5t Wo fao a¥nw  #7 faogerw
¥ feedll 9% oF o TRNW ¥ AT
% wroR wet o | Ed 9fe wT 3w
feemn, @i &1 39 femmr W W
s3w & aga @1 fgwm W o wiw
ST Y wEd surar glawr s el
rafay & g ¥ v $€T fiv @ a@y
¥ ot g i fewmr & 9 @ w7
a9 tw 97 fa=re &

A gaeE 7 @ Aifg A amrd
gowAfy & gEg & & oo ¥ o
% f§ g7z 3% R fF afe feedt anfos
HEqT %7 q7fq® GEAAA giaT & a1 Ia*!
g fedt feew &1 #ww w9 &fady
AfeT woft w19 & v F o OF FEe
gom &, foras v |Te w3 & avaew g,
30 ®1 giaur 3 T FI7 FY | gH wd
faaw AF & wEH, Afew feel o
e u § faaer qvaey Ag &, o Q¢
gaf ® OF UW YW F7 IO §, A
e wear @, s e gare awn
F AT AgT ATET §, W IAH wA@TE
o ¥ SAT F4 § R a3
AV &, A W7 FT TET AT A0fEY |
¥ qm 7 qF &€ & ITH7 A WA
SR & &3 gT AT AEY YT | W are
3HE Y 6 WE % g0 4% | N9 & ANt
FATE W I I ATE A AT
@ wEr 91 A7 9w, W
BT Y JT W W fFar 1 39 0T KEAn
F & arz A7 7 fomr & f& o o=@
oTfe 24T § I 1 g qGE A1 A |
& g7 & Fga fE g |y A 97 faaA
FATA WY 2 7 & IT 97 OF FHS!
fazsme &7 fo7 7 faora $73 ST am &2
# wmgt g f& waw gq a7 frare
FT

wa THt o7 TE TR @ ufwEr A
T FAT A § qgA § =ZVAET 97
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afewa ara 71 o1 w7 2fed fr & faw
FRAFTWMFAE | K 20§ F q14@T
§ ¥/t T FA AT FT FATT QTG |
T a1 7 fey e faqw a7 @
T & F TONE FTH FTATIZ F AT G
afz & &7 @ ¢ A1 7 ofefaged
g & gfafrena S o W
757 g1 9T ¢ fF F 57 |y ) 97
mT w7 |

TH & 19 &Y /1Y A1 qIT F F_T 3
g 4 & UrETT § 39 #7 A A6 §
IT FT AT ZFOT FT T T 7 FF
e g FammE A F anriey
oy &, IEad & yNreew uy &, fraw
FAFEL ¥ AHIGIW WY &, FIIeE &
ANIGTY o &, I ¥ qig oAy &
uTT ¥ S F7Ar AEar g e Ao &
FATH 2 UFATYIS g1 & 39 T 6T &gq1A
™| g w3 @ E fE A e 2
TEATHIT ¢, I 3 OTATH I & g7 o1
I 4 & UNMEEI &, I9 ¥ ATH
faaar eara fagr I fzd Iq@T A9
fearmgr &1 & a1 387 % w74 F A
FarT g i 57 319 37 Y AHETHT FY
AFAT & fad 17 & 77 9T AU A F
THRATT I F F7 JYT T4 & FrAT F
%7 #f5 717 IA*T qawEgTSi 7 fa=r
74 & arg et fom o7 ggfad fa
forg a7z & 775 gHIT qET WA FH A1
Bz s fgaa & 39 & fad «r
fdar sAr anfgd o oa fear s A
¥ WT9 FT II1IWATT FAT |

it fre o o o fAg A FETR fH
UF FTeE daESv Ty g & Ay A
1 7 @ fawgrrrew & faedr av §-
FTEE GET A IH A TE W FAT T
a2 AfFm s F g A1 e F
wg fF fom dpav Wit ag Ml e &
ATEA AT AET A1 @ TE R 39 97 9
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faare &% 1 & wgar argan g f+ faoel
"M F fqq Fedt & a5 &9 919 F7 77
3qqEqT § IA FY H AT A AW @ |
w1 ®! Irfgd fx a7t 97 @@ 9T &7
qIGI qIFYT F1 | FAT 7 fawA HT
qIT AF FH I9T g a1 IT 7 TTHEA
g #7 feadr sgaeyT @ 39 ¥ oW
WY ST ¥ F7 OAITAL §AF AT AT
Y qAA ST 5 qg #r q@ grEA E

T F A9 g WEHATAR q WA
A% AT AT WrAT § IV R AT GARTAG
AX THIT §7 |

T sy § vwEWt (W00
T gum fag): sgwarare & gaTgran
% q5B[ A9 & |

g "o fao g : safaar gy
oS FEAT R gl DA v v
WY & AT §, F1 AT F T4 ¥
& yead & 91 w9 & sAfaus & foa
ferma & w3 7f A€ "vzai o @
A9 g1 &7 ftr $T & ALK g
qZA ® WIT ¥ 9T qq qIE K G
¥ qur wWE

Shri Dinen Bhattacharya (Seram-
pore): Mr. Speaker, Sir, for the last
two days, Members participating in the
Railway Budget could not have appre-
ciated the rise that has been suggested
in the fares and freights by the Rail-
way Ministry. 1 also hold the same
opinion. In these hard days, the cost
of living for the ordinary people has
become unbearable as a resuly of the
exorbitant rise in the prices of com-
modities. In this situation, if the pass-
enger fares are increased, it will create
more burden for the common people
and so | would request the Railway
Minister not to make such increase
as proposed in the Railway Budget.

Regarding the increase in fare in
~espect of the season tickets on the
yround of disparity that is existing
in Bombay and Calcutta, I do not find
it to have sufficient justification. On
the plea of removing this disparity
they are suggesting increase of fare
in the season tickets also. Sir, those
vho travel by the season tickets are
not very big people. They are ordi-
nary people, people working in the
factories, in the shops and establish-
mments and even an increase that has
Ieen proposed to the extent of flifty
paige will be a burden to them, I think
the Railway Ministry will re-think
over this and see that this increase is
not made in the case of season tickets.
(n the other hand, if an adjustment
could be made in the Depreciation and
Development Fund and in the divi-
dend paid to the General Revenues,
this loss or deficit that is anticipated
by the Railway Ministry will be made
up.

So, when doing this, they are taking
1o measures which will create dissatis-
faction among the people. From that
point of view the Ministry should con-
sider this and see that no fare is in-
creased, whether it is season ticket or
otherwise. Sometime ago on the plea
of rounding up the flgures, the rail-
ways increased the fares for short dis-
lances also. Now there is no ticket
below 10 paise. Previously it was one
unna or 6nP. But now without 10 paise
srou cannot travel even for g mile, So,
i{he increase in fares proposed ig not
fenable in any respect.

Sir, it is said that certain rationali-
ration has been done in the repair
works as g result of which a large
number of employees have been re-
irenched. When vacancies occur and
Nno new recruitment is done, it is tan-
famount to retrenchment. Thus a large
nuumber of railway employees have
h»een retrenched or dismissed from
service. There is no justification for
('ecreasing the number of class IIl or
class IV employees. But at the game
time, the number of top afficers has
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increased. Every year there is in-
trease in the number of top officers
und sometimes there is lack of coordi-
nation because of top many officers.
just as it happens in respect of acci-
dent committees or vigilance commit-
iees with the permanent raiiway staff,
and this has appeared in the news-
papers ako, instead of decreasing the
aumber of ordinary employees, it
‘vould have been better if less number
of officers were taken. Instead of in-
creasing third-class fares and season
ticket charges, it is proper that the
number of officers getting more than
s. 1000 should be decreased so as 1o
make up the deficit.

13.24 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

This increase in fares is nothing but
a staggering blow on the common man
and the Railway Ministry should think
over it.

Coming to passenger amenities, even
the Estimates Committee's report men-
tions that the amount that jis there
for passenger amenities is not spent,
On the other hand, there is extrava-
gance, wastage, leakage and even
stealing.

In his reply, the Railway Ministry
should explain why the railways built
that Bidhan Roy station in Durgapur,
and how much money was spent on
it. Was it necessary for the Congress
session?

Dr. Ram Subhag Singh: It has been
replied to.

Shri Dinen Bhattacharya: Whenever
there is a genuine demand for a sta-
tion, they will say there is no money
available. But in Durgapur, a station
was not necessary at all as the results
have shown. The General Manager
of the Eastern Railway issued presa
notez on several dayg that sufficient
number of passengers were not avail-
able for travelling to Bidhan Roy sta-
tion and even threatened that if pas-
sengers were not available on such
and such dates, the special trains al-
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lotted for Durgapur station would be
cancelled. This shows that there was
no necessity for building that station
at all. It was given out in the papers
that only for the Congress session, this
was done.at a cost of Rs. 6 lakhs. Hav-
ing built it, they demolished it. In
Bengali, there is what is called Gauri
3en’s money, i.e. anybody can spend
the money for anything. Now Gov-
ernment of India's money has become
Gauri Sen’'s money. The Congress
leaders thought that there should be
a station. The Railway Minister per-
sonally went there and opened it. They
must explain to the country and the
Parliament why this station was built
and demolished. There is no explana-
tion on behalf of Government, One
Congress gentleman tried to save the
Minister, but got a good slap on his
face by the leading newspaper of Cal-
cutta— the Statesman.

New electrification has been done on
the Howrah-Burdwan chord line and
there is the main line. In the junction
of this Bally mainline and the H. B.
chordg line, people are demanding a
railway station, but the railway au-
thorities say no money” and give
some other excuses. The Deputy Mi-
nister is a practical man. He goes to
Calcutta often, Let him kindly get
down at Bally and see whether a sta-
tion there is necessary or not. A large
number of persons travel from Bally
to Howrah and back. If you build a
station there, it will help the people
of that locality. I can give thousands
of such examples to show how passen-
ger amenities are not looked into as
they should be.

When there is a Congress gession,
you give a special station, but when
there is a mela or religious festival
attended by 10 or 14 lakhs of people
as in Tarkeshwar, if we ask for a spe-
cial train, they say, where is the
coach?

Dr. Ram Subhag Singh: You will
get it.

Shri Dinen Bhattacharya: You will
sanction it for 1 or 2 days., But spe-
cial trains are necessary for 10 or 15
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days. That ig not lookeq into. It is
not that I am saying this; you can go
there and see it personally.

Cleaning of the station platforms
is not done regularly, After the in-
troduction of electric trains on the
Howrah-Burdwan section, there is no
latrine or urinal in the trains. People
naturally want a good urinal in the
plaform. In some stations there are
urinals, but they are never cleaned.
In my place, Serampore, 1 have ask-
ed the railway authorities, but they
say, where is the water? I told them:
“Why don't you make arrangements
for the water? What is the good of
keeping these urinals in this nasty
manner?” They have no explanation.
So, 1 will request that at least in the
suburban sections station platforms
must be thoroughly cleaned, especially
urinals and latrines, as otherwise the
passengers will suffer. This is a very
simple suggestion and I think the
Hon. Minister will kindly look into
this matter.

There are so many improvements
suggested here and there in the rail-
way budget. 1 will again ask here.
What about the condition of Calcutta?
1 know that in a consultative meeting
during the last session—I regret to
mention it in the House—the hon.
Railway Minister gt that time said
that he really agreed with the mem-
bers and the people that there should
be a circular railway in Caleutta, but
at the same time he said how for a
single city Rs. 5 crores can be gpent
by the railway? T do not find any
justification in thig argument, The
problem of Calcutta is not the problem
of Calcutta or the West Bengal, Tf is
a national problem. The condition that
is now prevailing in Calcutta has re-
ached a saturation point so far as tra-
fic and conveyance gre concerned.
Naturally, the West Bengal and Cal-
cutta people expect that the Govern-
ment of India will at least deal with
it sympathetically and take some im-
mediate measure for the construction
of a circular railway. So far as I
know from the newspapers, the West
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Bengal Government have even agreed
to bear the cost of survey and other
things to the extent of Rs. 10 Jlakhs.
So, I think that the excuse that is
give more consideration to this and see
acceptable to anybody. They must
give more consideration to this and sce
that as early as possible Calcutta gets
a circular railway,

I wag talking of amenities, but I
forgot to mention one thing, Howrah
station has become unbearable. After
getting down from a train, you can-
not go out. There was a talk of un-
derground passage from inside the
station upto the Howrah . bridge. If
that was built up by this time, people
would have got some relief, This also
must be looked into.

Then there is another point which
is regularly raised in this House every
year. In West Bengal there are some
small railwayg run by private com-
panies known ags Martin companies.
They are light railways—Howrah-
Amta Howrah-Sheakhala and AKBK
Railways. Here in Delhi there are
Shahdara and Sahranpur trains, I do
not appreciate and the people also do
not appreciate the idea of not taking
over these.railways. In Howrah-Amta
and Howrah-Sheakhaly lines what is
the condition? There is no platform,
or nothing of that sort. Traing run ab
the sweet will of the authorities there.
So far as the route of this light rail-
way is concerned, it is as if it ig the
monopoly of these railway concerns.
They do not allow buses ang other
motor vehicles to run there ae it is
done in gther places. People especial-
ly people ofSheakhala, Damjur and
Champaddamga do not get the facili-
tieg of going by bus. They have gob
to travel by the light railway. So.
it is better that these railways should
be taken over by the Government as
early as possible. If the question of
nationalisation is difficult for the
Government, let the Government
come forward, take over the railways
and give a dividend to the authori-
ties. But do not allow these private
companies in these days to run these
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railwayg in the whimsical ways as
they do now. My suggestion to the
Government is that if they take over
these, it will be really beneficial to
the people of that locality and the
whole of West Bengal.

I will now say a few words regard-
ing the condition of the workers I
will refer to the rationalisation item.
In Llooah workshop previously 42}
hourg were the duty hours of the
railway employees. When there was
Chinese aggression ang when there
wag emergency, the workers of that
place voluntarily agreed to work for
more hours, Taking advantage of
this gesture, the Government intro-
duced 48 hours compulsorily. There
were agitations and troubles and now
48 hours have become normal. I think
thig 22'6 per cent that has been stated
here ag the increase in the hours of
work in the repair work, Lilooah is
also included. But 24 hours were
imposed on the Lilooah staff for which
they are not paid a single paisa. This
is not justified. Then again, after the
lock-out period, for some alleged ac-
tions by the employeeg there, they
are being deprived of their passes
and other facilities. I do not know
how long this will continue. Other
employees get railway passes to go
to their homeland or to any place
they like during the holidays. But
these passeg have been withheld in
the case of the Lilooah employees.
This should be looked into so that in-
justice is not done to the Lilooah
employees.

Then it hag been mentioned here
by many that there should be overall
increase in the emoluments and
wages of the employees for which
the Governmant shoulg set up a wage
board for all the categories of em-
ployees of the railway. I know that
the Deputy Minister is going to
agree to the proposal and he has given
so many statements here and there.
Now he should not back out. He
should come forward and state in
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this session that there will be a wage
board for the railway staff,

I want to say one or two other
points. Of course during the cut
motion I will raise them. This is a
small thing. There is a school in
Kharagpur run by the railway tra-
ffic staff, nol by the railway depart-
ment. Most probably 400 or 500 stu-
dents are there and they are al] chil-
dren of the railway staff and of the
locality. They are demanding from
the Government that the Railway
should take it over fully or give
them suitable land adjacent to that
school so that they may get develop-
ment grant from the West  Bengal
Government for having a fulfledged
school. They are demanding nothing
hig. They have built up their own
schoo] in wa shed lying vacant for so
many days, Some energetic railway-
men started this school. It is a very
simple matter. 500 to 600 studcnts
are there in that school.

An hon. Member: He knows il.

Shri Dinen Bhattacharya: If he
knows it, I wauld request him to take
over this whale school and see that
all the expenses of the school are
barne by the railway authorities. If
it is not possible at the present mo-
ment, let them at least lease out
some land to this schoal for a long
periad go that the school may have a

good building and run a full-fledged
school,

Another suggestion is, for the North
Bengal people one more Express train
beside; the Darjeeling Mail should
be introduced. If vou travel by that
Mail you will see how congested it
is and how impoasible it is to get any
accommodation in that tmain. One
mora train is therefore immediately
necessary. :

One more train from Purulia to
Howrah and Howrah to Purulia is
also necessary. Now there is only
one #rain in the night via Bankura
It one doas not have prior reserva-
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tion, it is impossible to get any acco-
mmodation. Even first-class acco-
mmodation is not available. Recen-
tly I had occasion to go to Purulia.
Thinking that it wag a passenger
train I thought it would be easy to
get first-class accommeodation, But
when I reached the station I found
that there was no accommodation,
tion. Then with the help of some
of my friends in the railway staff
I could get a berth in the two-tier
compartment. Therefore, there must
be amother train from  Purulia to
Howrah and back.

Then, if you cannot arrange to
have more suburban traing at the
present moment from Howrah to
Bandel and to Tarkeshwar, you must
add one more coach to every train.
The EMU coaches are only two-unit
coaches and people find it very diffi-
cult to get in during peak hours.
Very often there are accidents.

The situation prevailing in the
Howrah-Bandel and Howrah-Burd-
wan HB chord line is not as you seem
to think. Within the last three or
four months there have been many
dislocations of service, sometimes
electric wires are stolen, sometimes
the railway track is not in proper
condition, sometimes the brake of the
train does not function and so on.
It has become a regular occurrence
in the Howrah-Bandel and Howrah-
Burdwan section. 1 would, there-
fore request the Government to see
how the administration there is func-
tioning, especially the sections in
charge of operations. Daily the pas-
sengers there are made to suffer I
know the Railway Minister will say
that it is not possible to see that gll
traing reach punctually to the verv
minute. But the suburban trains can
not be detained even for a minute.
Even a minute’s difference will cost
a man his job, will make him miss
his bus. Therefore the suburban
traing must run punctually according
40 the time-table. The Minister
should take the necessary steps to
remove al]l bottlenecks and see that
they run punctually.

ot forer Ao (Fi) @ SoTeRN
Ry, & WF a9 9% I ¥ fam
I fot @ GU S @I AT | W9 A
e St waa? far @, 5w & fou &
HY FT 9AX AT

T RW F1 OFAT & gF A U &7
qpgarfavmr st Awr A AR
HW, I HIT §G JIAAT GGAW FT A7
o gy faver #1210 & =E fawmr w2
A & fau awd a1 g & T oaw
ufewde #% gU | a7 gwre faw awrg
#1 a9 § & oF o 3 fafae
7 fwmr gfw faar @

Nt il W won (FET)
IUTEET WA 6, AT SqaeqT &1 X% & |
FTEE A FVH AL

IUTCTH WYY : ¥ F g W
TATE T @ E—RT FTH BT T & |
AT AT WOAT WIS JT | |

it e wrreror © & T wrEAT Y
HAL-THT TS U IS HATHG FI GHTT
g1 wga g & qfE s & WAy
Wt 3, T fau aage ¥ afEe A%
FUNYT §1A §U 3 A fawrd na |
AWT 9T A & Tara w1 gfer F @A g
fagr w7 armEs & W Y9 w1 agEr
ArAvaE ¢ 1§ WA ® 39 @ A &
HTAT g, A1 A W A9 & ardv a7
fega & | & F7FT7 7 gAT? ATg /R
g fear § | @S & faspdt aw
TF WA B ART @ w8
F@ § a1 fy SR SR W
dam a7 ¢, Afew 3 w1 gy @
A &7 W T F awa ot
fawiz %t 4, fom # & Ay wFw
§ fs v ¥ fafepEt ow o s
WK Taw qeA § T & wd )
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rafr}d warew] fafete e
Lefigae Favie & fog v gfeard
an &, afww 9w &t arfast 7 gfaa &
faq +ft §® T T Tfge
4% F9TE & JE9T T qG AT HA &,
WM fAAH 78 fag
IS, 37, U, OTETH, YTE &7 A
AT 3% ) @aTe | ad ¥ qEAS
AR Y I A wiw AT aw qfeew
g | ¥« 9 FAE & 48, afews w<
woE A o afa oW R =R
aftmrfdt & qamar & .66 250 =
am ar e safer & are wed e &
a® Y, 39 N W 7 ¥ dz0 qfeww
AT g )

¥ 9 warew & ag FgAT g g
& 7T oF miwariz & Jra< 9 fefiady
fegem ¥ g i & o+ @, °%
s THo Fo qifes A wrAT & WY e
AAATY | AR F1 T HEE T99 5 O
frRr s AR T | ]
fefeeawm w1 § 7 o@T 8w ¥ W
T AH FQ § a1 a-9¥ & g "y
JT A TTXAE | &9 w9 ¥ Fr
a8 Wiy & 1 A B W e
e, 9g s fag fr *% ar faa
AW *R, T T F A Jq A
gt AT 3T g 1 ag A
wfed |

# wrgar g & wa s wy o
AE F | TG, ATTRE FT WY A
®< | gt [ w1 o fawar afgd
7g TF T A W ag g @
wifgd |

AT FIHT A A Az gw faar @,
LR EEOE AR UER LER 1 Ae)
A A FAOT AT ¥ AT wEEnw 4 ]

foraa fog & wa w1t o 37 & |
o ¥ far 2

Hon. Members would probably have
heard about the introduction of ad-
vertised Express Goods Services bet-
ween important towns in the country
like Bombay Delhi, Bombay-Ahmeda-
bad, Delhi-Calcutta, Calcutta-Bom-
bay........

W TET TX—FTHAT FT ATH &1 T8 &,
TS, TATTH T ATH &1 AG § | FYL
oF 737 fafew e §, ST wfY A
& T g1 gg I ¥R gEgR 1
FAR §T9 FT @ &, TEWT WA GAT
arfgd

T & e arfgae ¥ o A
araia g€ & 1 agr W T w0
I W7 gt a% qgAT | W A g
dew wade A qgET Ewar g av
WETUSE & W1 Fga & fF 391 g@ @l
ferar omr &Y & wwET ST FT AW
e & ot ww a € ST < afw agr
uw qguTar o % | F £ qgfaa aw
TE FATE | WA & T2 ¥ AT @y
AT §, FAL N2 FY 1T Y FLAOE |

u% gw A uwmfaie fear g R
I qg qrefcde wrogE A g g
Y ZH T A qaear @Y I R ¥
oA A g% @0 FET A1gd, FenAr
o afgd | wy v, dfew
¥ WX §2X AW W 9 W ¥
AR FfEE N A | WT F g W=
N 3o faar | w7y oEnfoE
FFRAEE AEY gAT & A WY W@ W
Ny NgE s aRI § 1 @A A
foeer g & wret & v faew
FE & wifead §, I H giawar Gl o

T T & A T HTH IS T FTHF
waT gt & 1 ag *ar arar § i faamdi
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o TeT gl T ¢ 1 R W
frofadl M s¥wm fr &@ & @
ITHT gAY YR AT FAT fF a1 WK
FATEITMETAIRQAY | FAHY
NE GIHFA FO FA0T a7 ¥ W@
& wgan g f o faar e fenrford
#1 waww 2 &, dFe fove I O
#T fagr w% a1 qg oY 39 g § ag
F AR FRE AFAT . . .

st wiiere wre acan  fey o €

sft favar Averaw : ag 43 3T § AT
3 ¥ fag fafaeex aga & o @
o T TAAHE F A G § | AT
WSST FTH F3, a1 & [@H! KT § WK
qa w2 @ way § 1 & Qo fET
T EE | WaARE WA F K
o O T § SaF! TaHe F aTAe
WRIEIF AN AT A Q@TE
Pefefaew & T & 7 *®@ @E |
A TER AT TN A I, H T &
FTw R, o WOEAT §, AR T W,
wiaT i@ I maw ¥

T I %g @1 g e ot g Wik 9ue -

43 gu & ¥ mfeat T A A R
¥ gf) auE T N X WE |

% sheegud § adwET ZTEA
Wit § g 7€ ST < R, I TF 99
geficaw qfar av wr g | & @ wel
¥ Wi wa § f ag we AR @R
¥ g 37 WX AW 3 B ae
WA | T g § A O et
Wt fomy Y | fage @ agi s
s § w7 owr owe fafedm w@ €0
AR 9§ 8@ YA FT qHE TE
TEET i A F AT § WA s arfw
T § | qgT 9T WIT T mfEw N
THEAH FT F&T W& FT | W9 AR
waET & A I T Y FETAE & AT AT
fewr T § v fra faddraiie T

AW F T T Al e
qg WY FETATETE TR AE & 1 W A
H TG AT W TR T T
ifed |

T @ I B T FT TF
Ffen w1 a7 few w9 Swa At &
T qTF HT {eqFeT ¥R T fEar
T} | WE qET IR FEE FATW Afew ®W
g &1 T o |IY &Y FAT g

TZT 9T TR 9 AT THHH
foar omar & at wrf weET @ A
FAT§ | TEET Y "WIT T GTAH KT

aifgd |

W g9 F1E Are foay § 99 '
1 g ¥ fg, @t o g
feram strar @ 1 &g o wgy € o
fom o &, afra oré grardradi &

gaTT oY gfow wmad wred fawm §
w9 F7q §, I a1 A 0d ¥ §@ wygAv
aEa § 1§ ow feed fae o
T TR J@A & 4 7 | JEET FRN
STECEY &1 feam § 1 I T AT
A g AT W daw fag v frar
Wt ¥ 7% wey a1 fF ag g &, saa
TR B wgw & A fo @ o
I SFT T faar ¥ 1 @@ ATE
wTga a1 & g ¥ 42 wWitw ag
wvaT FTfasTee @, R, weet
afer A ¥ wiw 7 a2 o w2
e 1 SR

Q¥ TTAXIY §XET : [H FY 9T KT
g £ |

ot fare aromw ;g o 1@ A
frudfragmd —

“Please refer to your letter
dated ni] regarding promotion of
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Shri Ram Lakhan Singh Clerk,
Grade II to the post of a Vigilance
Inspector. I am informed that the
posts of Vigilance Inspectors in
the grade of 250-380 were propos-
ed to be filled from amongst the
staff in North Eastern Railway
who were working in the scale of
Rs. 130-300 and above. Shri Ram
Lakhan Singh did not fulfil the
conditions and accordingly he was
not considered for the post.”

faforera gotaes #Y ez & o wmw
fodsma 7 @ 7 X @ wEEN A+
st 8, e &1 FvEe wser & o
=21 qgr forar & o7 ot gfom o 2,
TR A TR A A A R E
o oY T8 @ A TR FT @1 T IER
& #faeT oo £ 1 wrEEY W AR
¥ oy & Af N T & o e
&1 2 ATTHT & WX A5BT FTH F @I &
IEHRT T A€ R & | T A uEr
zwiar & fF & o< fieey & fwmr w1
feamar fAes @ & 1 wow e 9%
favara 7 £33 I T A F AT, M
gradfrdes wreHr &, A ey g
2, TR A S ®F qUET § § FAT HIWST
I wagH NI ET Al
g wrfed |

TF q1q A TCAGT A A @
AT g WP ¥ ww 9xg 99 faqe
WX WY WY €2 a% & @ &
I R AT AT WX § ITHT W A &Y
AT B | AT WG WY I AT ¥
e & Ay & afew ww gmEr
g AE T & i guw e A
W TFATE, JHA! I W WK | TREYL
¥ o A o § 1 ¥ s  fw e
s T AR W T R A A%
Y, T GG T® UF T G
¥ WY ¥R TFATE ATfE WY AT T
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A A § I WTOW QY AF | W AT
w1 &Y & fad a8 s 2

feorderr £ v s & Fgem Tngan
| W AT oHo o, #R, =Y qyEw
T A 7 OF AR s & forne
AT | AT EW q@ wreHr s A A
A X AT AT E | T AT A W
a2 fad ¥ | 3g @ wo w7 gaaT
s faafay & vf o ez i ord €
& mawidiz ¥ Fgar Tngan g fF e qar
FO S afgar 2o

Y ¥ T FEE I TreAw & A1
A T &, TR A uF fam F qzv A
fear 8 1 & 3@ g & ag &
3% 99 @1 & W1 qg qAT =0fed |
T & feqddza A A A ¥
wraT Saraare feavédz @ 9t @y J=aw
#1 & | & wvgan § ¥ ag s s
arfe 39T # rowm £ A ara FEY ST
¥, o #9 8 qF, A T  qE

oA & e F W q@ fwrga &
Ffar 81 5w o0 J wow grg { ¥ foaw
iom A A qEr e § a9 @
q2T T B AT ¥ | T GEW A WY
s A forma @Y FawFare H
O TG Fgar g | Afew & @A Ay
#g1 wrgan § 6 &% A v few
& afes s afgar & | oo ww @Ay
A FT GHT § AT T N WY AXAS
T A 2 | e TN T A
39T W8T 97 | I AT FEWIAT
w € | 9w fowra A ot @
e At Fré gare & 7@ g g )
T sz & fe & & ve | T® 77
e N R g Al § 1 aw N
feafa § wa ¥ Y afcads s =ifgd |

waws & arg Wieg @ R W
oY A qorewr ¥ v w3 w8, wgi
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FEAFTQRE I WA T FT @Y
fr ST®! SRS I ¥ Trewe w1 far
T w38 #Y F#1E 9xag &) AdY v
ST & | WY A TET AT G WA
HTY IAFT THL TTEET FT I | T AEF
FawagR g frmwmam & fag
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FEFY T AT VAT FTAT § | T g A
w17 3 fF I A0 7 =7 AV Y
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[T WO FTH @ § W AT ot @
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Ay A6 TS WE TRATHY
we fasan oo g wMiEd
wifer fawaft aw @nph i
faeia feft  agdfermre anfedht
wifr ¥TF 128 THo o AT
qu 7 "

X aE ¥ T g€ A a9 Jray §
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TR FE § 6 a9 A0 & 1 F FgA
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g A ferdde w1 € fowemr arfgy
IRE AN fremr e #Y A T8 w0
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N ¥ | 77 I IR for f A
WE W & fad qeea & qae g
TR A A ITA WA TN IR
TR Faer ¥ foy & 97 el F wowr
¥ 237 &% & QT 1 WiT I FAT
TR § | IR FR R
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qT9 & 99 ®1 94T 47 2,78,028 WY
T 7T ¥ & 1962 ¥ ATEATY qTEY
FY AT 97 2,04,970 | TT ¥ &
fa & o TF o7 g9 W TF T o7
T ¥ | TF W A A 70,59,916
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uw o ¥ aga & wgfafavs wge &
HY "W, faaw, g, FR, -
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ffar i eI I &
frs @@ qE A QY 1 W &
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s ash

T & @9 § 979 38 WY sqre famr
arr sfgd fe sae oY & fow eww
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¥ ¥ F oY wmrer w1 W qary
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wfewitn @w= 19 fowt dex #r
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% T ¥ 16 fEmt e aw #rf w2ua
& | agh I Ao B9 w1 NS
(R AT X qTHA & | TR A40T
FN T FT N | I§ AT AT AT
Jed g

o ¥ 8 1g frigw s g B
o OFE e wETae & Tt § tag
s I ® Iy wWife wE faar
arfadl #1 7€) wfear et &

Shri M. S. Murti (Anakapalle):
Sir, I congratulate the Railway Minis-
ter for the overall improvement in the
performance of the railways. He has
taken a realistic approach in announc-
ing the formation of a new zone in
the interest of better administration
and operational efficiency. But, 1
would like to point out here that be-
cause of the accommodation problem
there, the coming into being of that
zone ig being postponed till another
Year.

I would request the hon. Minister in
view of the Fourth Five Year Plan
coming into force from the next April,
i.e, from 1-4-1966, to announce the
institution of this Zone from April
this year so that the authorities con-
cerned there canp formulate their plan
for the Fourth Five Year Plan.

Considering the needs and require-
ments of this locality, I would also re-
quest him that—he hag promised that
some marginal adjustments will be
made with regard to that zone—in view
of the operational efficiency, Dona-
konda-Guntakal portion might be
transferred to the new zone so that
there may be no additional expendi-
ture for having another yard at Dona-
konda. This is small station, This may
please be considered.

With regard to the overall perform-
ance, it hag been very appreciable and
the Railway Ministry deservey every
appreciation. Both the capital-at-
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charge anq the gross receipts are in-
creasing. The contribution to the
general revenues is also steadily in-
creasing. I would, however, like to
point out by way of a suggestion that
in the Annual Report—1I could not find
traffic offered to the railways—here-
after the figures pertaining to the tra-
ffic offered to and moved by the differ-
ent railways may be given so that both
the Members here ang the public as
well could appreciate the performance
of the different railways.

As regards movement of jaggery
from Anakapalle on the Southern
Railways, the position has not at all
improved. I have sent telegrams re-
ceived by me to the Minister already.
There is a lot of traffic every year for
movement of jaggery. Jaggery season
is during December—June every year
and the business communities there
will be generally sending an advance
forecast to the railway authorities con-
cerned. But they are not able to sup-
ply the wagons according to their de-
mands. They give a forecast for
every month. But that forecast is not
taken into consideration while supply-
ing the wagons (empties) to the sta-
tion from Anakapalle. There seems to
be some trouble this year also ang the
wagons have not been supplied. The
prices are falling down; ultimately, it
is the agriculturists who suffer the
losses because of the fall in prices. So,
I request that immediate action may
be taken in this regard also.

Coming to the passenger fares last
time, in 1962 also, the hon. Minister
said that there would be an additional
increase in the D.A. Hence they had
to enhance the rates. So far as pas-
senger fares are concerned, the tele-
scopic rates were introduced in 1951
while the tax on passenger fares was
introduced in 1087. In 1962, all thewe
fell heavily on passengers, The facili-
ties given to the pmssengers are not
commenxurate with the additional
taxation levied on them, I would
therefore request the hon. Minister to
consider fhis point while imposing this
tax this year.
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Another point is with regard to pro-
vision of trains for the short distance
traffic. By having some special trains
(local trains) for these passengers
alone, overcrowding can be solved. I
have been requesting repeatedly every
year for a short-distance train from
Tuni to Waltair on the Vijayawada-
Waltair Section so that this may cater
to the needs of the passengers on this
section  properly. Visakhapatnam
Town is growing in importance. 1
would request the hon. Minister at
least this year to give thought to this
problem,

I do not object to the enhancement
of the passenger fares but the facilities
offered to the third-clags passengers
are not commensurate with the in-
crease. So far as primary necessities
like drinking water and provision of
third-class sheds are concerned, they
are also not provided. Though %they
have provideq for drinking-water faci-
lities at certain places, they are not
supervised properly. Casks or pots are
there but there is no water in them.
Nobody is there to supervise whether
there is water in them; whether water
is provided for every day. Nobody is
looking into this problem. I, there-
fore, request the hon. Minister to issue
instructions to the concerned for look-
ing after these things properly. On the
Tuni-Anakapalle line, there are
three or four stations which require
these facilities very badly. Narasapat-
nam Road and Yellamanchili stations
were constructed a long time back.
But even now, the third-class passen-
gers are exposed to the sun and rain.
Hence these stations require to be re-
modelled. Platform shades are not
there.

Shri Ranga (Chittoor): There is no
passenger shed.

Shri M. 8. Murti: Passenger sheds
are also not there. I request that the
hon. Minister may kindly take these
things tnto consideration. I have also
requested Dr. Ram Subhag Singh some
time back to pay a visit to this area to
look at these things himself. Even

though he promised to do so, he could
not come to this area, I extend my in-
vitation to him once again so that he
can come and see these things person-
ally and thep issue¢ instructions to the
authorities concerned to do the need-
ful in the matter.

Now, Sir, I shall come ip the other
points. There are two or three points
that need immediate attention. There
are two stations by name Kasimkota
and Kasimkota Halt near Anakapalle.
Kasimkota is a flag station. I hear
that that is being abolished now. The
people have been requesting that this
Halt station might be converted into
a flag station. So far, that has not been
done. I hear that the Divisional
Superintendent has recommended this
thing; this must be lying with the
Railway Board or with the General
Manager of the Railway concerned.
I request the hon, Minister to look into
this and see that this halt station is
converted into a flag station at an
early date, as early as possible,

Regarding accidents, the number of
accidents is coming down gradually
and I am glad about that; but when
we look intg the causes of these acei-
dents, we find that for more than two-
thirds of these accidents the rallway
staff is responsible. I do not know
whether due to the fact that they are
overworked or whether due t; their
negligence these accidentg are caused
in gpite of the recommendations of the
Railway Accidents Enquiry Commit-
tee. They hadq given certain sugges-
tions and it seems that that has not
been taken up. Even in this year’s
report we find that 87 per cent of the
accidents are due to the staff only.
That should be looked into and if they
are really overworked, they may be
relieved of it. In this year’s Budget
there are certain measures to relieve
the staff but for the operational staff
there are no measures.

The Godavari Bridge is agitating the
entire Andhra State. Originally,
there was a proposal to have a rail-
cum-road bridge there, Now I hear
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that tenders have been called only for
the rail bridge. The people as well as
the Andhra Governmeni are request-
ing the Government to have a rail-
cum-road bridge. The Andhra Gov-
ernment in this year’s budget hag pro-
vided Rs. 1 crore. The total estimated
cost of this rail-cum-road bridge is
Rs. 2 crores. I will request the Minis-
ter to take up this matter with the
Finance Ministry and see that a sum
of Rs, 1 crore ig provided for this
bridge so that this may be a rail-cum-
road bridge. This is on the National
Highway and the Transport Ministry
has agreed to this. The Defence Min-
istry has also agreed because during
the Second World War they took the
military vehicles ang other things
over the present Godavari bridge. So,
in the interest of defence glso this
rail-cum-road bridge is necessary.
After all, in a budget of Rs. 2,100
crores of the Central Government Rs.
1 crores is a drop in the ocean. So, I
request that our Railway Minister,
Shri S. K. Patil, may take up the mat-
ter with the Finance Minister gnd see
that a provision of Rs. 1 crore is
made; or, the Railways themselves
may lend Rs. 1 crore to the Andhra
Government and recover it in a rea-
sonable duration of time.

Some new surveys have been order-
ed, specially the Dantewara-Bhadra-
chalam Road survey. That is import-
ant to exploit the mineral resources of
the Dandakaranya area. I have been
repeatedly saying that another survey
from Waltair to Khajipeta via Bhadra-
chalam is needed so that the mineral
wealth of that area may be exploited.
There is limestone, mica, iron ore and
coal in that area. That also may be
taken up along with this because they
are two contiguous things lying in the
same area so that additional staff may
not be required for this at a later date.
So, 1 will request the Railway Minis-
try to take up this along with that.

One more point and I shall finish.
That is with regard to the Yellaman-
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chili Station. There useq to be a mail
halt at this station. That had been
cancelled in 1860. Since then the peo-
ple have been agitated and are send-
ing so Inany representations. Recent-
ly, they met the General Manager of
Southern Railway who, it seems, pro-
mised that this subject would be put
on the agenda of the Zonal Railway
Users’ Consultative Committee. But
he failed to do it. So the people have
become so agitated that they want to
start a satyagraha. 1 came to know
of it in the first week of February. I
asked them not to launch a satyagraha
till I have consulted the Rallway
Ministry and that if I could do any-
thing in the matter I would do it. I
have been trying to convince the Rail-
way Board and the Minister in that
respect but they are not to be convin-
ced. T would like that Dr. Ram Subhag
Sihgn who has agreed to go there
should visit that place ang either try
to convince them or be convinced by
them sp that it should be resolved.
One of these things should be done;
otherwise, there is going to be g lot of
trouble coming from there. I wish to
point out this also in this connection.
I will request the hon. Minister to
give due consideration to these points.

HEET, Ig A AW AT F qFU A
ZATX |TRA WT4T @, 39 97 A Hay A
I woAT Wy fear @ g /o A
93T | AT AW TH qT 9 T[T wAA
go f& g Ay W # st frd
FEATT AL TR TR T § IA A
TS Wew Aqez A1 qfw A qrar g
X 39 § OA7 &9 & fF gt aw A
T gate § I9 ¥ avfugi o afear
faeger 7 g, arer e afear &
¥ faar @1 @ § WY wEY A AT
WY =& | SfE & T & o FAr
agar g fr adofas & & awwrdr
& ¥ 9% qF ¥ TI7 JANT & WL IW AT
TOF AL FHL JAFIT 9 9%ar & |
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TTAfa® ufawrd &
gar gfaq TR WT & W
st & fr 3 ot weré e 2 A
wratfrs 7 sanfow e & ot o
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# gqg et =g § f& wdaar
¥ I GewH SR 8WT # gt
mfx am aml 9< fFaer dar s
T | W) A A @ & fag, ar
WS TEA W7 qE ATRA F €qiqT
F@ & fou ag dur &= fear s
N I ¥ SART FHAET qGHAT |

wifegr & &1 @9 qem [Eel
%Y W | } FT & QyAr wreer gurd
@ E | @ WE 9 gEAR A
G (T W) JE aw v
¥t areg wrat ¥ ¢ K wEar g fE
eI & @M@ AKA & AR A
FFew fEaT ST WX a9 GnA g
g w| |

A AR I F AT F AN
BT e &, 959 § gawmw & T
wyfaar 8 1 agi 9 @ I @ mifea
I 7E §-329 WX 330 WY W WIT
Y 39 & 479 |19 327 WX 328 ®Y
oY 3T | FF AR I & 9§
w§ 2wt 9 & mfert Ag ey §
2 fau g mfsal #1 37 2wt o
S YR &1 Taar & o

RIS § AWEYL T A AT
ATAT §, IW AT I F WA a*® fwqv
AR | W ¥ [OETA & qEfE W
T ghrer S g |

§ ot §r Igwrdw W R A F
9 AT AEATE | TF AT 6 A
ot HJft wERE w1 ww IW S
feamar av | & gura 3 g § fw
WA NNTAHE TRICH
far g &g =g §-F Aww T
® @ wT @ E-AE o & fak ¥
W 7 /A 7 1 wifew w3 ¥ g
oY g TH a% g OF, A I 0
%W wwm fe fead vy

ot o ¥ aW & T gared
91T AET F AT F T
#ERT & 1 oF fAw 1 e
ATHT THT 707 & qeeAT W WL v
W T W T o faameT 5w Aw
TfEal FT RN FA E A A QA A
A Y g fam g & w f O
¢ @ fau & W ey off ¥ frdaw
wem f& oaf Y gwmrdw mfeat
T qH AN AT TG SATAT WY /T @
¢ %@ 99 & w9 F ¥ A g Wk
YT AT FX

w & ¥ qoer @ fadsw e fw
W ¥ Ag e AT § | Awga
& qIX ¥ I Aererw T A7 3feewior @
I § T FTA Y gravawar § o
W AT @ ¥ W o
& W 97 ¥W I Harg 6 @
* FTH F I[ATAT I AT [ T 2T
T ¢ f& S| & Qo amEwtae s
AW F AT G J A AT A
wEd & fir avdfrs &t ¥ T 7 -
T ET GHAT § W7 T IW H FTAGTHAT
9 E A% & 99 %Y oy I AmE
i g ¥w ¥ ffy | ww fAg A
frge ¢ 6w & art o w0t wEw
g9 T & st § e o
[T I T FATEAA FA F Hferer
w | fom wi 9T S qwwt A
T & Sw &1 WY qwl AT A AT
TR & IR I3 FF FT G 52

Shri Gowth (Bangalore): Sir, I rise
to congratulate the Railway Minister
on his gratifying and hopeful budget.
The income of the Railways is about
Rs. 11§ crores more than wags antici-
pated in the budget originally.

The smeoth working of the railways
depends upon a satisfied staff. Wages
have been increaged twice during the
year. Many concessions such as in
aschool feeg and other benefits like
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starting of schools and colleges and
holiday resorts have also been given
to the employees.

It i a matter for congratulation that
on many routes double track have
been extended, and on some routes
-lectric traction is to be undertaken,
as also some new routes to be opened
up.

I come from the southernmost part,
namely Mysore State, and therefore I
am naturally interested in that part
of the area. I may draw the.attention
of the Railway Minister to a few very
important things so far as thig area
is concerned. In the first place, the
Bangalore-Guntakal route should be
broad-gauged at an early date. Other-
wise, the present system of going from
Bombay to Arkonam and coming back
to Bangalore involves lot of transit
time and also difficulties with regard
to transportation of goods.

Secondly, Bangalore-Salem route is
to be expedited. For some reason or
the other, the work is now held up.
May I also request the Railway Minis-
ter to take up the Chamarajanagar-
Satyamangalam route as erly as pos-
sible? Since my childhood, I ‘have
been hearing about the railway route
from Maddur-Satyamangalam via
Kollegal which has not been taken up
yet. May I request the hon. Minister
to bestow more thought on this route?

I am very grateful to the Railway
Minister for having granted the Has-
san-Mangalore route. The work on
this may please be expedited.

With regargq to the increase of fares
and freights, I know that funds are
needed, ag the Railway Minister stat-
ed in his speech. But, as it is, it is
said that the fare is much, especially
for the Third Class passengers.

Then, a few hon. Members of this
House referred to the attitude of the
high Railway officials. " Certain hon.
Members also stated that the Railway
Minister was being dictated to by the
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high Railway o fficials. I know the
Railway Minister and, if 1 may say so,
his very dictatorial way of working.

Therefore, I am sure ....(Interrup-
tion).
Shri Basappa (Tiptur): What he

means is that the Minister is a strong
marn.

Shri Gowth: ... .he does not give
room for any such complaint to be
repeated,

Shri Harl Vishnu Kamath (Hoshan-
gabad): Beware of dictatorship.

Shrl Gowth: With these few words,
I welcome the Railway Budget.

it w¥za wiwd (FgwT) ;W
IMT AR qUN § 99 9T AT
gy wwe frar o awar § AR W@
% WOST a9 Fgl AT aFar § | A
o ¥ fawmr & A feg & w1 9w
oY T HA A ¥ 0T e F
& ¥t gageww § | afew & g a@r
Y MY G FT AW ATFL FAT
AT § A Aga qw R

aore wToor X qg v TaT & B
1964—-65 & I} WIS EATE FT FT FHT
2 3w ¥ & w10 ¥ T 25 FAT
Y wrHEAT WA wrReAr & ®9 g
2 1 ag wg T § e FEw ¥ gerd
¥ Ay ar M afaor wy & frafa ¥
FFTEAT STFTONAY o &
w1 & | wT & fag ag ae T g
fr w@ a@ #r #N & g w7 oo
IT O WX §F HqE A oY wrHet a3 o
% gwar § & @ we & Wt
W A s emew @ afeR
W ¥ w| ara w1 fawEre v e
arr Srfg fF A gari TN T
¥ ag 3% @ | W T R §WE
TT GET AT | AT qET ARG g R
g
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¥ $9 IEEIT WIOE A AW
&< wigan § o & 7 gar =
foaaT awg W WY Ow g & @
TG A AW H AT ATAT FX@T § | S
qEANE ¥ TY [WA F gETRET
g arer At av faewal #1 SeEI W
agt 7 2 T E | A T gEmgr @
& 9 3w AT g T F g W H
AT 1 WY AT uF wiRafaganst &
wafug § | ¥o@ ag &ee g1 o
WY FHG TG ATH Y O 005 g
g qguTH F SEA feeer famrow
& TwA ¢ | XW qg w AL F Wi
w1 Wi 9 § 7g favarg 3z wmar &
& % sddwar arw ®7 fF W€ oo
g2 9 I%T FmE §wg 93X gde
T

gd & OO guE TS IFAEIW
Y9 FTAT TEATE | NE a7= ¥ AN
o W G X 145 faw a6, g
¥ gguw 115 fagg &@, € faeent
¥ gauw 93 f&q =, qEAT JHwOT A
JaTAgT 37 A &, qear oSwww ¥
wfan 46 faq &, qear a%w= ¥ I
61 f&7 &, gEwr g awww 60 A
2 | WMWY ¥ 9ET Sdww 44 oA
A, qeAT SFUF F WA g6 famw & |
gg @ #Y qg g W & g ¥
AT AR g 6 oww g ¥ e
A awar § 5 gaw arar awy 9%
g W W feafs & #7 T A
Wit wraar &) a%ar § 1 #¥ fad B
¥afea faw awan & W@ & W gE
T § mfer & ewx 7
o oW AT W W ¥ s
2 9T T T F1 uraw & v ofuw &
wfaw & Ar F aws wrefed @)
E & W W W wW S0 wweya @
WE | W FY I I g wwE F1
T Ty & agr qed &
2351 (Ai) LSD—T.

T AE T WIS € | ¥ § $7 qH9Y
¥ HTA AT T §HAT g WX ¥ a<g
FTIAHAT TFTHT FATE TG & qga a¥Y
HTHEAT ®Y AT HHAT S |

TS ST ATEHT F IwEr WY wa
¥ 2m amgeT | WgET ¥ W
O WIW g WX AT § o ¥ owws
o &t | T Fo AT 6o @
WA TZAH 40 o & ) HEEHEYT
¥ gore wwT 100 Ww § W oW

# 115 fer &

IR qgae ¥ W feear awa
et &, ag WY & grewT qoerET angar
g | wowar & wgeer 73 fam e
T A ¥ E g F W wag
W feweer @Y @ & Eww ®T
wHaT &, T B oeaT g, ETa @
FHAT & & I W A T v § @
T, WIS WA qTAT #Y fwadr avee
EIT & TRT HET WY JES W ae
g\ gag W % o favw § 3w
faeger smar @ar 1 & 1965 W A
wa FgAT Argar §, & AT AT W W
TEH I AL | TR T qAETEHE gHT
AT €0 § I & fow ot s
60—70 W &1 wrEeT ¢ 3 frEaww W
W a7M 24 fewEaT @1 gwn o S
g 5 wAEd w1 T oA daw
¥ g FT IA K CATEHE FET
AL FAT FY, AT gAT 24 FATAD
F1 @ AT 8 FEA F1 | g AT
facem #Y ara @ fF ot varfex s
wieT AT § W Faw fav a f
uTfeE §, agi Wi ¥E ag 45T 7w
FTAT q¥AT § | AYG-ATHIE 4T oTH
HeT & BES qC A @A g 8
IJEE! g § WY W &1 W A
FFy §, CAfraw wwifeda & qwe
¥ o Wy T3 A ) § A fee
faara Te% f& &W AT gATT A
FX W W7 AT § | W WHT H)
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[t wEea <wrd]
oY AT § T 9T I fawnr Y waw
Y 9T KT AT A1y

A miEd # W F IR H
o & 5 FFA IQATE | 1962-63
¥ A & www 60 e
sfafer wwd &1 wiwer & 1w
arer wfaever 15 feerfer &, oy
oF fa # 24 9@ F s v A
fodh I T T A ] | W 0w
wemEr e W ¥, 24 W2 ¥ fad
WX 9@ It § O @Y A% qar
Twar & fF foaar awg & ¢ &
T WA ¢, SEET ITEN W =«
RTE ® agT TV @4 T frar o
FHAT & W IEY FTHN wwweAr F afg
q aFA }, 2W A7 N aEr Frw @
FHAT §, T FY T AW FHATE
W O ¥ a1 9T § g F1 '
TR FTAT ATEAT |

Tz e Hqg W wr o § e
HIA ME F TRTC FT AGT FFA &
W FHY A GTH GFATA FY AT wrfemr
1 E § | 79 GUR F arae[z A A
feafs 4 srowr aard & 9@ & Fr
qa Y forEw §, w0
AR T TET &, IH! WO @ F
wravaEAT ¢ |

wa & qard msal £ R
w91 7@ < agar | & W w7
@ofomoﬁ B AT B WK
feerrar <mga g 1 W & g 71
freireites & Afir aer e & 4 w2
w1 qHg q § ae w7 17 fe-
et # TR ¥ M A g
a<g T ¥ s wgeE & Wi 99
franieT § WX @ wEY & F3
¥ o WU T GWH FAT &, A TW A
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T T 11 franieT sf qer @)
1T & qw § i T agt aw a<f
WS A A FE e ;YA
ST =T | T fe® ¥ 39y w1 wT
wRAT gt ¥ W g a7 ot ggr
mfedt & w1 e G § wife
AT FT AE FIE GEA AT AN
2 ¥T gae § fr mfedt Y e
F q@H R FH = fwar S
wifee | Faw aH AT w1 A =ww
qET AT &, OIEY AEA FT HIT WY
ST 2T 1T 1 g ¥ Ty dar forerar
& 1 5T Y ghnard &Y & o @ &
a1 mfed & st 10-12 feniex
T sveT TR &, TEEY A TR qgEAT
wfew faed arfadi # awr ¥ W

FH 99T & |

wiE # afg #1 & g 7 wwar
TR T8 T3 afg g @ wifig,
afew arg g orfagl Y fagwal
Wit g2 fear s arfen | s S
w1 AT A% gwa ¥ T g v &
wTaT GaT ¥ wwy §, afew da gar
T

garqy wfeat & feoat &
afe # T § TF T F A e
& i 25 feieitex o a1 wrer 7 g
oMo | St W fecar § gERr gfe
¥ @ gu W 3T Ami s g #
Ta U A AT A T A A g
w0 §, 25 freimier a% & fag wig
# gfz & & TifeT | &9 Evaw
ra farare & e e fewe aren
Y AFT A1 FF AT T F1 Fy daw
o wFaT 7

% qw A W W g OWT
qeeTdr o W o & e e
fewe araT ®TH & o F qartoAi &
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TI@IRE I/ W @ &
TeT wwa § i o wiaedifae ¥
gar & @ N A @ fR s AT
w98 A O & & @ o § W
A oww o3 f o Thw AN & R

qFE 1Y ¢, FTOT 93 for@ w00 &7 34,

FRHEH AT gy & gaar 2 &
It & 1 @ ¥ aE § 39T qarew w1
ST WTHITT ST |

o & oo S ¥ §9 A gwemt
Y WX WET AEAT § | W D
W ¢ f agan faem s da o
foar & w37 X wew 9 ¥
yTEAnEA g girar ag@y W@y ¥

A | 37 awT Tgt fawrw A & wwar
qr | ¥few ww wo S § fR e
g T § W Wi faww w1 wTH
dET

@ feer & [z % ¥ 79 & s
W & 1 wTaw wraE gar @Y e g
# ol 9z ® A ol § sz A
YT AqET AT §, SERT FOq FwAT
feeaT #aw ¥ o ¥ smmE gAT &
AFT M ER AF T AN AA
A 'V aF dw mfedt gra qgwT
¥, &TE $T 39 1w AT T F e
fEw =Y of @ ot 2 o T
Far WY g @ w0 oz g, fawd
ITRY XA AT & | 57 FTI Fowem
¥ I WA 9z FT wwen § 9w A W
W A& & wrr ¥ aga ww @ o

¢ o @y feal & [wew g
T W frdw T 3 R |

o FOW W WUATT . JUTSON
wEET, g99 ¥ A g &

(wres w wort ek nah)
IqTW WEWY © FITH YT |

Wiograwht: ag aga aw
ofaar § w1 agt T A ST A A
2| W R § e iy gl
T8 & | @ O fw) ARt oy T &
Y | wgr gmar ¢ fr ot sefeaw
cfar & agi s s wEe
afe wre o= ofar & 98 s ad
A A @ e W faww £
gF ? &7 Il Y W § @ gu
ofar ® WE amgA W@ 9 wAw
farare frar s =fem

¥ gama ¢ e quie & wafeard
1 gT ITATIE F AT AT TEH AT
 3aR fox = fm o | T e
# W o W AoE 8, T AR
& o ww £ F ¥ o ¥ goar ft
g T Y, ewfe agt Ay T o
awar &

T Fma geE ¥ fe wafeamd
w1 frdet § e faar ao | ag ST
ot qg oY | gO ¥ frlel 14 W 8,
A oF T= w1 TR0 § 1 AfeT W
FOT 20 TR QG A A& | q@& qre F
RIS F R A aw g
MNMAIFTAF s g, feagogr &
e grar & ad IEwT W gr g afe
agl T & fad I OF @1 AT IR
T quar & 1 ¥ At gaw & fdt
IR & fag =T fost w1 T KT
qeaT & W ¥ g § fig e aa
waife d aver A 3w W K
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[7 @z ha71]
T & W WIHGT HET AT
gl

w faefa €% oF W7 am mow
ATHA TEAT ATEAT § | T ATEA & A
TR s W) ofew fage
qF Y @ AT | Fvely 9T AT
¥ form &uwr &1 frmior gam & S/ o
et s fawrdt sy | dorr W
frmior q@ gfee w1 avwa waw g man
2 39 g R 5w aw ) A O
e @ am fs wer g e
mMEAET A IS E F oS
HeA AT &9 @ ¢ IuH wgwy o
faar amT

st Sz qew (sfegre ) - fowma aw
% qrEwHe Ay I g § 9z gwEy
amr g

15 hrs.

wweit o W (wmaeT)
T WERY, I AAT WEIRT ¥ A9
1965—66 & TAT q7 ST HYAT WYY
fear & 3= W w1 @A & &g wAT
Arew q¥aT & fF 9 & 3@ wrow w5
faaria ot 3, afewfal 3 o
gHYR AR Fuear ¥ fow w7 geE
¥ aray v fear § 1 W A wEEw
¥ T ¥ FAC Y WG F qEA
R gTA & a7 qET WA 53T
& SwT wTew OF  JETE WY SN
wgraT & W g W W ¥ oA §
|y T wg AL AT &, Wi w7
T e SwT & wIwE g CodR wR
e ® gl & swear g, oA
gt @1 AW X ¥ A ¥
gl wer g fowy fF ww
g AT ST W § fF aw e g
fafreeT & g & @@ &9 & qE A9 W
g W 3R W wfew w3 3w
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TH WAT OF W10 T ¥ agEeqy
# 79 ¢ qadie faars qwiy |

¥ gamdr g 5 gwk o ® Wa
fawrm 7@ & awr fawrr § foaewr fr
TR AW FY FrAATAT § qgT A7 qEAY
WA & | W gAR AW FT gugre
T F I agT 39 e 2 W
# wfgsac ggam ww w faw ge
TR T & | wT frara war w7 dEw
w1 & qar IR 5w aame, dde
A W 9 ¥ H 99 ¥ wiaw wiw
AT R G FR A AR

AT AT &1 sgFeqr gfy wg
& Y qTx a6t #Y oY wafey 37 F q@wars
€ § 99 F1 I FT qaw g o
AT FHAT E | IA FT TITT FY WL AT

AT =TiEw |

- QEC AT YWEA F gy wE
gt £ 1 o @ a® wfewrfal &
gy ¥ AT YWTEA @ IF ARG F w
oY ot wrfe wq fawim & 2
wifge ag 78 9 & | W aqA
7E § % et g WY w1
& g, AR IT A A ¥ frwren
T, e qEie fwar @ ar qeeae
QFT T G 7T AT X F FTT A
sfagfa @7 e & © § wEAw
fiwar wwar, W I grar e e
T qg W NF Tq a1 F A6 q|
¢ & X woEe § A e w6 an
w1 & fafree amew & o7 wmm
wTft g 6 Kar it aw w1 ITET ot
9% & &% § v w7t @ § I F e
Tew YoE fawrr ¥ Wz wfwd w
g § 6 ' Ay # o o gfeat
Tt § oy WY A w0 Sfe
qw s W favare @ 5 7 g@ W9
& T A1 oY IF FE W FIeargEs
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JEHT G wH @ qfam &,
ardr Tafal 1 gz 3 A Tw aew
& g WX o fafaee 90 # gw
azEgl &1 @ W IT ¥ ¥y F fou
g <@ Jmaar | g wrar § fR gw AR
welY oft F% & ®FT HAH I&T T WIA
"IN Y AAG IAAA q6 JAGT Y
wTRT & Favar wgfaan faer @@ o

] ¥ A ¥ g §@ 7 39
FaeTE # M7 S e | WE
a9e qx fyew &, &9 U9 & W @
WRE AR & 7 3T & fF avt areeig
T |9 qOT ST F qTEY I ATEAY
#r gfaamai 7 fasae F w7 7T
@ & MUY UUd A4F § T4 W A
qEr g & a1 & W ag qArTfaq qwway
g fe & Wty @ A wraw 9w
IR ¥ WY WErEw & F1AT % 9FA &
aife we &Y 9% a1 T gATY TATH A
T7H W IO WM FT & | WA
¥ fomwr e w1 faow == A9 @&
a7 @ 2 | & uw o free s afewfag
wa & wrafad § 9@t ¥ 5 qwar X
o T mme W favamw & A ggr ox
T FI AT | 78 UF T e g s
art fgger™ # woeT q9Q wow gwer
¢ | ¥u fratew aa A fade v &
frwer gur & 1 gWTR TET 80 BrEE AT
gifeardt § sk % faffrex qmw
¥ frdew wr W g e sfEe
gal ¥ fau o fs fowe gu som=
A T ¥ 99 T foorre W oA 7
T ¢ fr & A7, ww § a7 adwm §
afer T e mam o g f
TR ¥ I AT 9T a% 7 a1 Srefrs
gfie & oY 7 freft W7 & ag A T@i
sy wer #Y sifwer 7 | gEfaw ag
gT amwer & fawer gur @ WX T wot
aoawy a8 T o A § | Ja fF gt
AT AT G A 7 q@emn o fe

AR gF ¥ 9T 2w F o W A
aE & ot fE o T 43
fagin & I &zt 78 fer & o
AT ¥ I AN @A § I AN w7
WA I T A A qar g A @
T FT T YU FT FS WT9T Y AT
g1 %@ g g e 9 o fafrees
AT ¥ Wi IR WON wuw e &
M ogue fear gwr dEfew s @
fafreex 78 § Sw@r da1 & sy @
fear man & @ & =gt g R OF wal
T i ot 7 Sfera @ & Wt wErE
gra fawe w7 ¥ = fear o | o
A gl & AL Fww W § A o
wavy g fagr amm

& T wwTET gy afwer ¥ o
& WE werd af ¢ oEr e &
guTer 7w § ff vw o I fawst
Z Frat SR A JekT 9T #T 19
SqEEqT FL | THUT AT AT AV A
TR WAL O EF qw & 971 e
AT e & afvr SEEw § ogad 8
Ffewr w7 7 § q@T I ¥ FT {2
AHT T H T 12, 13 62 ¥ &
I FE ww faw gag v e .
woAt wfwe 9T @Y gW qgwr § v o
#rft afy s §9 Sfaa 7@ T &
¥ 1 wfeat &1 aw7 ) A W
qdr wERE ¥ wwarEw fzar § ek
IEIA FgT & e i & aw ag
TH ¥ O qqeqT wO AT @ &
Tg UF @ IT AT | ZW AT
o1 %1 7Ty § fE faeet, wawar, aad
9T AETH T AT AT IX WE & o0
AT § s Agfead A 61 wifaw
TR § | apfoaad a0 fRo wqife
g qT F S 79 IT F FAw G
# o agr #1 sqaewr T WA & fag
aga a0 & | Afew o o wed
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1 W 7 wfed | SIEoREET W,
£, IS a8 AT 78 79 Mg § Forew
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FLHF | §F FIO & AT I9 TATHI
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TF T TG § AGAT qgT T€K §
T a0% ¥ SEHETAE, I A ATE
F GFARY ¥ ®7 7T A | 99 ag
AT I AT @ W qAAT @ T A
2 & % SuwT 3® v AgT HT awAv |
forart ot 3@ %Y g &t oy 7w 9
gRfY | gamR fafaeet amge @t ag gt
PR ARy Irac T INE |
W yfRwifFRag @
AR F T A GHT F T F6T FAT
awa faee faar % arfe S«
qaT &9 g fe foraeT & g
U1 I X WG T AE AHEATT
TOWA ¥ IT A HATHET A

% gg frdew wei fe ), Rz
A " w1 et gfe ¥ oaga
AEA ¢ | IF AL T Fed ¥ I |
QT FAT AT | & at 0w e darc
FT AT 7€ ¢ wfew 99 amE T I
FATT TgT T § arfe e afee &
Iq da & yfa f & )

IJYTETN WRYRW, WA ¥ wuA A &
wiveifies frwme & fag am st § o
AT AT T S wrar & e ue ¥
Tgt I aTew A § ety Wi & T
®r§ JOr T frer wwar § 7 i W
TR TTW a6 § WA f W T
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& IUIT 7@ qF § | AfEA W qEAl
F TN F gAY AT A AT g
qu 7€ %t § | gafay & fafaees
wErE ¥ frdze welt fr fawd go da
F faw =ré fawy gfaar £ oo ofs
I AT F1 AT IR wrfe @Y @R Wi}
T3P OF YR AN TF
AT & W F7 9 & |7 97 &% |

qq%  NWEA ¥ FWArat § @
WIS TF HE-AY qTar ATdT § 9 7 HTL0
HT9 &Y QST EIT | wifEe w4 7o &
f& 99 B2 912 FH=If@y ¥ w9 geay
=T § 7 T I A IS Wi § nfw
YU qIT s T fRr 9w ¥
FTCT I TF HG-A1T & a7 FGT FTCq
g o a8 Ad wHEr g § 7
& W g @ fF g W fawmr aga
foeterr & w1 F@r ¢ afew ==
F X FIOT FEY & ITH] qETET HA
¥ 9gN W9 I A9 F e wrfa g F oy
I a1 av¥ w1fe 7 v & 49 & wgmd
& 1o IAwT wiig® qfcfegfa wfew
7 TR FF I7%T F@iey w3 far mar
A I FT WX IT & qfq At w7
T g 7 EEfEU A gET wgRd ¥
fRrmifFIm AR T am ok
TR ITFT FERAT AAFE AAS § ar
IO T FW &1 Hifew L | gafay
faramitg wfusfat ®) fedt @ s
# qETeT F & 9@ FTHT 9 fa=iC
< ¥ wrfew W sffa) &1 99
s €& a<g w7 T g e atfe
B FHATY a8 auw fe o & faen-
T A FAT FET AT FW § WK
(AT ¥ gTU FH F AAGT F YRT ¥
W gw g e @ oW &
UF @09 7 IEIE F 49 HYA FHA
& Qe ®L | XW qIg W WTEAT
I ¥ qar A =g
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wgl a% wfgamdl &1 wEw g,
T ¥ wg R g § o we”
few toa ¥ g ag daa § 5 afgemsi
F1 aga wgfaur T W} 99 7 aga
ferra @t 8 1| fF 37 & A a9
o g g &, Wive 3 §% ax
fre oY St & | F fafree aT @
frae w€t f T s & o wfgems
W geat &1 gur wfaw< § v wew ¥
wfgemsi & foag #1 gfawr wim ¥
T & Sfaa 7€ &, afew foe ot game
2w F1 Afgardt F gow F1 J@T g
& gt fe 97 ¥ fag ot fess mfeat
¥ w9 €, 3T 1 TG uraT gawr-
% fFar ST 91T 37 F1 q&aT WY agrd
I | ¥ F gfafew adw & fao
T-TgT ® wAw & syaeqy #v 9y | &
A Y7 |Tear, s{radr quer W
T & wgAa g | wfgam & fag dwaw
& arer & syrer Agfaad faadr snfgw |

JEia®s W H @m F gEeqr
FT F¥IY §, WA Wl AT A WO
WY ¥ FT g, THALE, TH TW,
ma ar faoet & 58 wfz smyfas
JTEHA AT JATIT FT AT G § A
WisTeEt & au ®1 weer e A
afzat §t o7 EY § aifE 7 wod w9 §
qu T &% |\ & a8 Fgar Angar g
f& gw #1 @ weer Tnfgy, ao wt
afzal ¥ g 1 Aaw« Jgr ¢ | afEq)
X WY =1 fear qg S

# 7 w9 g  IIH 9 A g
wEl WERA I 9T AWiagas fa=rT
L, T TATF1 SATRT § FATRT AT
3 W W A F q9e H A A
H&AT  FHT ERN /X g A Y qaeqv
w=ST & R, 3T s & g § wer
WTYO §HT FTAT § |

ot WY (oeiTg )  SuTSae WEIRq,
1964—65 #, wqiq IFwT" aF & =

FT AIHEAT 660 FUT &q7 a1 1% ¢,
form & a9 & FER 8 FA¥F WY
wqia 1. 25 Sfqwa 1 F4 § | T8
#ftew o, form Ft A wrer FE T, 4329307
T4 &7 w6  qr, e v &
25 FUT T F7 FA7 o7 7€ & | FFo<
¢frs ®, fow #1 & femam g, 184
FUT A T G5 a1 a1 91 "}
FH 16FVT TR FTRAANAER |
@ T feTar 200 FI® WY a¥
TgF AT ¢ | A few 1964-65
17 fafamm = g s =nfag an, afsw
Helt TERY F FGT F WA IH & ¥AA
3 fafems z¢ &1 sd gr, wafa
AT & A8 ¥ 79 a9 25 FUT 9
1 &0 @Y 1 FA g feod @
16 FUT TIA &1 FATET WTHZAT &Y
25 FOT TIT & 97€ ¥ JrE A § WX
9 A% & 9T 99 9 FUT 9T W
fea § | K quwan g fr @@ ag A
I Freafawar ¥ s @mew T
TEar g

1965-66 #, Wgia qa T9-a¥q
T & sfw Ay &, St weT ®
wgae X &fww 10 fafoam @ A
g s | afE g w99 f 8 WA
foar o, @t adg qw-adfg QT &
wifgd a9 # 2w Txw $fww 205
faferaw == & s, A e 245 fafaaw
@y famsam ¥ s ww R
afe & siwa €t ara w8 §,a 260 fafaaa
T F TET A a9 q1 @A q HCE
w® g

e #Hew ¥ froae & sror /v § 7
FITATHT FT HEHeAr Wig #1 froa
1 &g 1O § W I9 A fadaws
Ta, @i, | /T faaee e 6
i At W Wi geer § 1 e
gfaw a3 < § Wi gré-Afew {fow we

WY | WX A 1956-57 § F ¥
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1061—62 % ¥ W(HEI &1 3Q, qT 94T
worm f e i - H gty 63
73 WL 7 g TE AT T wEE §
gridfee dfs ¥ it gy v A R
fEg g ad dawe A9 AT A-fes
Mewr A g A RIFFI AR AT /W
A arq o T @, AT qE AR
AHAIE # ara § fw Froer F A9 TGE
gt Tt g | K wmwmar §
saf Wi fawwar ¥ &y &Y wndel,
@t &t W ¥ 3fg g 9 WaT B
®EIT R |

zH! 7 T A—agF-aaE §
qTgAT T AT F A gre W gg g,
T FTEAEWA @ |IE F FAT FT FT0
21 ot widE F OF AT 9T
FgT f sgTaTd St AT AT B AT,
I TF TF gha & TG @, 94 fr ag
A w2 ¥ qg= oA wnfgy | STy &
e ag Frar & & 3§ 71 9 fgwraw

" ¥—IF ¥ 1€ US a7 FHT T F—
o w9 4F ¥ & oAy 9y | & Fwar g
fr a0 grrey ¥ WEw AT JEE F
[hEe & FAQI 78 @ g | wiE A
FHT ®T F &G FT07 qg W & |

W ¥ wfafer ard 7 il &1 e
O ¥ " T e o g oW
frdtgaT WX GrEaT & /19 wEw wAT
arfgy a7 3@ avg ¥ A T g

TO =TT At X § A fAEC
e ol T~ § 1\ w9 F AT WA
AR WE AW H @ T eR
AT STM AT e E
WX &g A & fr ATt @@ T @O Y
T &% faar @ | o farda ¥
& ot T § W | AT iy
{ e w7 @ow AT W W)
#fax wwfafrdt g & v e
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¥ I w7 GAT AT W@ & | AL O
¥ a<g F1 7% fafes fowmad Az &1
HETEAl § T AW FT gL (FER-
) femmar mr w9 fF oo e e
%1 fear maT 91 g W AR ;AT AT |
1964-65 ¥ X ifeF ¥ w0
4 Py # P QW &Y wrer
FfeT guaw 3fes ¥ 8. 6 FEEY WX
am-aadn 2few ¥ +0 5.8 wredr
WA FE L | T IFIT 16 FAOT &0
Fr oo ARG R 1 W WEITET
a9 ¥ feod gy 9 ¥ 14 AT
T Y G A oq wE o€ g
9w ¥T W X ™ @ feay
qa I ¥ arfeat w1 feET gw W)
Fez grm w4 favre @ f arfes aw
I W AL AWE G9d | IR 10
FredY Tl # v FEx gu fadw w7
gaven faar | AfE w97 IR @ A
® W 7o G @ fE gut A Wi
FAL AW Y q-H T T H W &
¢ g woE fargtar s e
& weE F1 fFar g faedr €
"= e & faet frerelt & o1 7@t 92
aifaat Y F®a1 gewd & a.dr § 5
g w1 Glauad Iuwew F JEy 7
% gawar g f& g7 amal w1 ame @
§T 9 ¥ T di ™ & feay § gfq
AT FHHET TEY & WK 1 faw Few
s fgy | w9 fE & A g
A AT qEIRG A1 N IR Arey
qauTg 7 & A g

ag w1 T fF g s fey o g
afen foom 9@ a1 & ¥ AmeTwr € 0
ot a% I F aga areT i g ¢
TF THN 7 T8N T & a9 7 faer o
T T g€ 7919 ¥ 924 F71 91 e
qEY aY 9% F9 § 4GA F7 WiEq 9y
Afer war 1Y 1= &7r & g R A @
¥ FE § @1 W a1 qO § Ag
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a7 few a8 9T TXW, TN, qEW
7T Wie et Y fr faeas ok qame
g T | T W) T ¥ g
TF FEAT agT L& I R

wifee feitd! 1965 & w1ad T/ 9T
w1 T & fF faqan s aifedl ®

gfrad qg=m & &+ e afed o
Jam Wt gt & | s aw o fod
Y

“Amenities for passengers Aand
other railway users, Wher the
development fund ' wes instituted
for the first time with effect from
1st Aprii, 1960 on the Trecommen-
dations uf the Railwa; Conven-
tion Coram ttee, 1949 incorporat-
ing the Mailway Bettermen: Fund
existing from 1lst April, 1646 it
was made obligatory that a miai=
mum of Rs, 3 crora; per annum
should bu earmarked by the Raii-
ways for expenditure on passen-
ger amenities with effect from the
financial year c.ommencing from
1st Apriy, 1950. The subsequent
Railway Convention Committee
constituted in 1964 and 1960 also
reiterated the earlier recommen-
dation of providing a minimum of
Rs. 3 crores for passenger ameni-
ties, the scope of which was ex-
tended t» include all amenities
for passengers as well as other
Railway users' with effect from
1st April 1866. The actual ex-
penditure incurred during the last
thirteen :rears, however, fell short
in the aggregate by Rs. 3-57
crores as indicated in the follow.
ing statesnent:”

ot FaT Sy fear v & foeer
AT Wd w arfagt #Y gfaamwt o<
o< HAT 91 JaAT Y fear ag wfer
feavt of wgeft & 1 & qo wEA E
% AT ¥ TET AT 97 ) TW A A
I T W W e T g oY
Tg FET TAqT AT | TG AL TR qOTHA
o e & aw & wftor s

T @ I 9T qg TYUT @9 H@AT
ITH! GAETT FAH FH T AT F@T |
T T A FH WHGAT A ¢ | FE
A Al & fau afer =W § o9
fog a1 & ot gfeer @ 3T omt aw
9 FATW ATET FT qTEAH & IT & fAw
aafewandl § ¥ a% ' ff ;W
gfrer & ¢ oo wefaat & fou
g gl nfed TEY el & 1 & =g
g f& o7 7w wfew ¥ wfes a=
faar amr

oq & s & graw ¥ qver
FgAT ATZAT | IE® a1z ¥ oA a|
FEAT | wWeTATT F7 5 fores o s
& 9w @wWq WTC g wer WY agi g av
TEA q9ST & | wWeerAT ¥aAw gfew
¥ & e g @ e F fawre
Eﬁ’nﬂozﬂeﬂo@ﬂﬁg(ﬁ‘o!ﬁqo
Hofadi g TR fam M @ H g9
S 7@ & agT Wi weeTHIT aga 8§ |
T WY 4W f@E & 15 99 w7 3w @)
" &1 94T S foF Iai g wa @
¢ fr o% 3arc w397 farr T =g
SharT A WAy ar qg gEvr o
Ia% qrx fee gara 3w faar o
T §9 et g 7 | 77 TETT wEEY
wafad g ymagrm g fw
o IhA A qg v o ¥ qw v WY
T § FT L 39 IIAR A 3w T
fear mar | ww § o w5 fvw w faar
T g ¥ ur i W fooe & awr

15 & 9% ®T g0 E |

“Ultimately, the contract was
awarded to another contractor on
single-tender basis at Rs. 98,11,550,
thereby incurring ap extra ex-
penditure of Rs. 1,00,505."

Who was that contractor? The
supported of the party in power of
who donates to the party in power?

1 q7 77 Wt fow s 0w ff v
qT 3%7 ¥ fagr mar 7
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it go faq g7 oF @A &
SHIC AT |G I WAT TAT 4T | qE
forea & agi 7Y Fen WwgAn § 1 ¥
Fgmrg A Fgr & fF Af F
agl W1 A8 W | H qen w4t Ay
HIAT AT, FT AT & | AT qF QT
a7 (% 18 ¥ 9 R § I9E a9g
¥ FET W7 AR | T WSLTAT H;T
qoat fadY 7= avett 1 o 7Y qoTEd
T F1 A& N MWifF a8 o oF A1
TFT FATAT AT § Tg TH TG w7
saTRT agt 9% ¥ @« fEar wn, ag
¥ ST WIEA | gAY aK@ F aga &
T mfee fogre & =t & | 37 ¥ aran
&Y TgaT § T qHG FT WA § |
fF¥amag e AgaT g f5 WA &
I WY WA A F47 T8 ¢ | fa-
UH FEE A1 WA, dEE I &
AT FEWA F1 fewe 71 q9 Wy,
A T AT Y A G A F AR A
faeret & 1 feme wotae?, ufaedz @ww
HTEET &Y A g FW & fag Wy
agt ax 39! fovag A qzd @

wWmfeqi &1 TR 9@ G 8,
7z @ G & | AfeA I & qF,
AT ST, AR TETC A 97 W g |
I mfedt # WA F {19 TG IART
&F FAT 9T T GFFAT Y a7 W8 |
wrgt ¥ ¥ meqr ot § agi A Y e
AT ¢ |

vy & #efor 1 a wgar sgar
g | 9% "y ¥ e qv @1 A
IAAT &Y "SBT § | A @A AY & IR
T ¥ a3 WTAT ¢, 3@ § o AT
o g faar ST @ oS@Er @MW ¥
afqaa w9Ud! &, T a7 & W g |
7z Fefor 1 gea

7g wg T @ fE g ww @
@ & 1 &few & awwan g v aga wfus
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1 @Y § | geEEmal #7 fawy sTor 7
t & gaw ¥ faowse fem wam
FW AT 91fgy IE9 FE wiuw qug
FW faar ST @ | IWY q9 wI W
amr =ifgd | gfosaw @AW wHEsHe
TFZ 1956, Iq& TAATT A1 TSATETR
et #1 fee ot o § IER wE
W T@ 92 ¥ ufus oy aF I Fw
T faar arn wifgr 1 A AR
92 S # foar smar @ w7 gz
|THTOT &Y @ @ 1 A geeArd gt &
ITH! FFL A TR AT T3 §
T feqrda & gar w=ar & fF grgas
d g 92 M 79 @ & o9 A
FI ¥ gHATH g€ § | gg W &
arfgd |

o & dogue FET & aX H qrer
|7 FgAT ATRAT § | IART F1§ gT@EH
g TR, T Wi @ sl g,
g wfar #1€ gl 7Y axdt sar &
ey wfus grom IT* ;0T ¢, gAY
wfa® oftar @Y @ § AR §@w
wfu® qa@i W a8 7@ § | & F foaen
IAET THFRCATIEHA AT § JaaT oy
T 7o fAd a5 d w1 G Far ¢ 0
g ara feet & ) fodt g€ adi 4

ww & g & at § g9 wgr
STEAT § | HSYES FTECH F QT FAIEA
TR AT F FHHA ¥ TS 4T 47 IqH
AT 9T | FT g 9T 3@ & oA A
FTEAT § | TR A IS G 1 g
fafeet aga s g 1 FfFT w9
9 i srq o o7 fafreec s g
qE WY {19 WOAT AT W Smar @ W
o fafret T @ a8 faffec s &
aTq a1 wuAr Aifq # od a ¥ ¥
wmar g | g Afau § wgr omav g
The Council of Ministers shall be

collectively responsible to the
House of the people.

ey wdfaw we fafreed &t a1
foea foagifafafadt § 1 ot arfewdt @,
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A Aifq & ag uF fang mfiwz? & qig
[T HT I AEY 9rfegd | fawg frfa-
T ¥ ar uw faqaw Afy 4 sk wror
s faury fafaee< & &t o& s &Y famiy
fifq & | d%21 deges w5 & FH=fEr
HT I WIE T F forarer fxar mar g
FAFT foer A 9w ¢ 2R W) A
a1g at & mrowt 2 qwar g 1 fow weam
§ ITA goeTdr At ¥ fomr s
w1fed, 9a wITa & W a% A+ faar
TAT 8, IAHT FT | g AZY gAT 47
& ST fsrerar T & &% faar mar
forqr a2 ¥ wAAQ &, fomd
a8 ¥ THIC § IIH UF gfawg W
deger FTee & FHATS A & 1 DAY
Tt qERy 43 § R I & srdAr
Fag fRmaRag e

W 9 qT SHEIL §, I HUF FH-
af@i & e e s@F R waw
A AXE, A A T &, I AT A
&7 A9 X IF | WA TAT G g
g @ aga I amw g A fafaeee
T 2T 43 gu & ag 9w fafres
q a9 3FEH o Yo & dfquar ¥ uw
U OF #9 F1 AF 9 A1 71 fean
a1 HT JE T F ATHC T AL AR
Iq [ Waw § gf O | Y 9w
qr f& o9 @ ¥ F YT ¥ OF
ferar qr | IR samw fxar fF g9 a9
&% fas qwo qYo 97 | #4 T I T
oY Fr 97 WX w7 W Fgar § fF wrd
¥ 6T ¥ THo o faer Wt fafaeex
¥ fodt ot A § d-fraee ad &
afet o 3 fF o7 0F gy qHofto
g1 § I9 9T §Y §iEaT § A o
fafreet @ wmaT § 9§ aWg 39 AR
& qrwar § 1 3% aga g

w A & g ) Fer W §
g f& oY auz Aw faar mar @ & I
W FTA qTAT, TS T OGA @D
e W qF e G s s

gfqurd 7 27 aTaT a9 FFATE | TG
g TR ¥ 7o = aren #), frd-
9T FAE aral F1 wfus & wigw
"W g qTr qoe g 1 & sEw
fairg Far § 1

Shri Basappa: Mr. Deputy Speaker
there are yreat expectations that the
Hasan Mangalore line wil] be taken
up quickly and constructed and my
predecessor, Mr. Veeranna Gowg had
also appeaied to the Minister to ex=
pedite construction of the same,

Y gew € wGATT . SIAW
WgIeq, FIH TG 2 |

Mr. Deputy-Speaker: The
being rung,

15.30 hrs.

Bell is

[SHRr SoNavANE in the Chair]

Mr, Chairman: Now, there is quo-
rum.

Shri Basappa may continue.

Shri Basappa: Mr. Chairman, Sir, 1
was referring to the expeditious con-
struction of the Hasan-Mongalore line
{0 whichk my hon, friend Shri H. K. V.
Gowdh was also referring. 1 think
a wrong impression has been left in
the minds of hon. Members, I may
clarify it by saying that what Shri
H. V. Gowdh meant was that the hon.
Minister will not allow himself to be
dictated to by others. He only meant
that the Railway Minister was a strong
man and that he will not be overcome
by any other official bodies. So, I
wanted to remove any misconception
that may have been caused in this
respect, I would straightway say that
some encouragement has been given
1o us by the intervention of Dr. Ram
Subhag Singh the other day when
Shri Shankaraiya was speaking.

The hon. Member gave us to under-
stand that the broad gauge System
was being thought of when the Hasan-
Mangalore railway is to be laid. The
hon. Minister said that the broad
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gauge is kept in view and this will be
adhere to. He has given us this great
assurance. The predecessor of the
present Railway Minister, the late
Shri Dasappa, had told us that some
amount would be spent on the con-
struction of the line between Hasan
and Saklespur even during the year
1965.66 and therefore same amount
should be set apart not merely for the
construction of the ling from Manga-
lore to Mangalore port arez but also
for the line between Hasan and
Mangalore; this may also be a broad
gauge line. ] say this because in
order to move 2 million tons of iron
ore, the Hasan-Mangalore line must be
a broad gauge line. A metre-gauge
line wil] not help us to take so much
of iron ore to the port. After all,
what is the train capacilty of Metre
gauge. If there is a metre gauge, just
10 to 12 trains moving in each direc-
tion including passenger trains will
not be able to take more than 2000
tons of iron ore per day. So, the
Hasan-Mangalore line must be a broad
gauge one, Otherwise, it will not be
an economic propositibp either. Again,
in order that. the port of Mangalore
may be an all-weather major port and
an important port, at least you must
have 10,000 tons of iron ore to be car-
ried every day in this Hassan-Manga-
lore line. Ip order to achieve that, I
feel that a broad gauge is quite essen-
tial. The policy of the Government
has been that in order to connect the
port, they must have a broad gauge.
Sa, that policy could also be satisfied.
When we have to send large quantities
of iron ore to Europe and other parts
of the world, when more steamers
come from that area, and when they
have to halt at Mangalore port, you
cannot say that there is no iron ore.
¥rom all these points of view, and for
all these reasons, you must have a

broad gauge from Hassan to Manga-

lore, and even now, you must think
of it more seriously,

There are broad gauge lines for car-
Tying ore from the Bellary area, from
Hospet to Guntakal and to Madras.
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Agein, you will have a broad-gauge
hine frorh Hospet to Goa. After all,
the broad-gauge capacity and the port
capacity at both Madras and Gog are
limited, and the iron ore deposits are
large in our area. Therefore, in order
w excavate more iron ore and earn
more foreign exchange, you must, at
sume stage or other, in your perspec-
tive planning, have a broad gauge
from Hospet area to Mangalore so That
the more ore may be carried. There-
tore, from all these aspects, you must
have to do it in your perspective plan-
ning, and you must gee that the firoad-
guuge line is laid not only between
Hasan and Mangalore but also laid to
connect Karwar for the development
of Karwar port. The cost of carrying
ore in that case will be less. You must
think of all this and see that at some
stage or other it will have to be cons-
tructed. You will have to think of it
very seriously, considering all these
aspects, and develop both Karwar and
Mangalore ports with broad gauge
lines,

Then I come to another aspect, Men-
tion has been made of the Nanjangud-
Chamarajanagar line and the laying
of Satyamangalam-Chamarajanagar
lime. There is. a small metre-gauge
line. This Nanjangud-Chamaraja-
nagar metre line was under the My-
sore Government and was subsequent-
ly handed over to the Indian Rail-
ways so that they may develop this
area, from Nanjangud tg Chamaraja-
nagar. This line has only 40 lbs rail
but I am tolg that unless you have
60—70 lbg rail the traing cannot run
quickly, We were given to under-
stand that this track would be streng-
thened, but it has not been done. This
line is the slowest of all trains. If you
travel there, you will find that the
Nanjangud-Chamarajanagar train is
among the slowest of trains. Some-
times it is called the Nanjangud Tooth-
powder Express to indicate its slow-
ness in a funny manner. It is the
slowest train. Attention must be paid
to this in order to see that the trains
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run fast on this line and the area is
developed.

We were thinking that the .Banga-
lore-Mysore line would .be electrified
and that the construction of the bridge
-over the Kaveri river would be de-
signed for Broad gayge. The Govern-
.ment of Mysore has also represented
on the matter, but that is not taken
up as Broad.gauge but only as a metre
gauge. We have been asking for a
broad gauge from Guntakal to Banga-
lore ang from Bangalore to Mysore,
but that is also not being done. This
i an area where -electrification or
dieselisation must take place in a
greater degree, because coal is not

available. This is a place where elec-
‘trification could be done at much
cheaper rates or dieselisation could

take place. In this Deccan region, a
new system of metre gauge locomo-
tive engines could be evolved to carry
the heavy load. I have been asking
for it for many years. I do not know
what is being done. More amenities
have to be provideq to the Mysore
Division and the Hubli Division, The
amenities that have been given to
them are the lowest. After all, when
amenities are provided, they take a
number of years, and in this respect,
you will find that the most neglected
areas are the Hubli and Mysore Divi-
sions. I would. therefore, appeal to
the Railway Minister to find out what
has been done and to see that more
amenities are provided to these two
divisions, particularly when it has
been proposed to have g nmew zone in
that area—the South-Central Zone as
they gall it. Greater attention will
bave to be paid to this aspect. Other-
wise, greater harm will be done by the
creation of the new zone. At least we
requested you to see that those two
divisions are kept intact—the Mysore
Division and the Hubli Division, es-
pecially when the people are aspiring
to have the Railway headquarters at
Hubli. But perhaps for operational
and other reasons—] do not know it
has not been dome; and it has been
done at Secunderabad. But apart
from the fact that we haq requested
the authorities to see that these two

divisions are kept intact, even 30
Maharashtra MPs have given a peti-
tion that Sholapur Division may be
taken away and some other division
may be added. Here is a case where
the Mysore MPs have said that the
two divisions may be kept intact I
request the Minister to see that these
things are done; I reque$t him to work
out these things and see what best can
be done to satisfy both the MPs. of
Mysore and Maharashtra.

About accidents, I wish to point out
that some accidents on the railways
are due to the lack of overbridges and
underbridges at the unmanned Ilevel
crossings. In thig connection, I may
mention—I have algo brought it to the
notice .of -the rallway autherities—that
there is a great necessity for an over-
bridge or underbridge at Tiptur rail-
way station between Bangalore and
Peona. I have been asking for it since
the last 13 years. There is a great
justification for this. The town has
extended on beth sides. The vehicles
are held up for a long time. The re-
gulated market there has extended to
the other side also. For all these
vears, the need has been felt, and the
State Government has.also come to ra-
alise the necessity for the bridge. In
the circumstances, I request the Rail-
way Minister to see that this railway
‘bridge is put up there early so that
the aspiration of the people for the
last 13 years may be fulfilled. The
people there have given me a warn-
ing. I need not mention what that
warning is. They say “You have not
been able to convince the authorities
about the need for this bridge for the
last 13 years.” I am pressing for this
demand not because I happen to come
from that mvea, but I feel there is a
great justification for it. Therefore 1
request the Railway Minister to put
up ‘the railway bridge there.

About the strengthening of the
tracks. I wish ‘to remind the Minis-
‘ter that on the ‘Hubli-Bangalore line,
a number of derailments take place
from time to time. [ have brought
this matter to the notice of the Minis-
ter a number of times. The track
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there is so bad. So, unless you
strengthen the track, there will be de-
railments. Fortunately, it is only the
goods trains that have derailed on
that line and not passenger trains.
Anyhow, the line has to be strength-
ened and that has to be done early.

In general, I shoulg say that there
is more to be done on the railways.
We should not be complacent about
the various things that have been done
and are being done. Continuous atten-
tion will have to be devoted to these
matters. We have been told that the
economy of this country has suffered
very much. Of course, the railways
have Rs. 3,000 crores of assets with
Rs. 600 to 700 crores annual income
and having 12 lakhs of people em-
ployed have a great impact on the
economy as a whole. This economy
of the country can be still more
strengthened if only all the things are
attended to with a little more care.
The freight rates have been increased
to some extent, The Railway costs
have also gone up. All these things
should be done in such a way that the
country’s economy goes on well and
improves further. There are some dis-
turbing features. The earnings from
Railway freights are Rs. 25 crores less
this year. This should be looked into.
It has been said by many that the in-
crease in freight leads to increase in
the prices of articles and there would
be inflation. This also should be at-
tended to,

If we compare how many miles of
railways were built before independ-
ence and how many miles have been
built after that, you will find our
achievement is less I know there are
difficulties, but more attention needs to
be paid to this.

About accidents, the usual answer
should not come from the Minister,
namely, accidents are more in other
countries. Human failure accounts for
two-thirds of the number of accidents
and that can be eliminated. There is
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also the problem of over-crowding,
late running of trains, black market in
Railway tickets anq reservations etc.
All these should be carefully gone
into. The audit reports and the re-
commendationg made by the PAC
should be carefully considered to
avoid flnancial irregularities so that

the hands of the new Railway Minis-
ter, the railways will improve consid-
erably.

Wit srgreren ¥ (@) ¢ AW
afq wEEE, w7 qHF TS FT gTw
fear 39 fog gegare 3T E

U §&A § A 9T I @1 ™
& <HTT F §w4T T g | 9f6a 387
o FH § IEE A H K whT F wod
UE WIOE ATHA AT TR
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Iaer ¥ fay w7 g w9 S
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Shri Shinkre (Marmagoa): Mr.
Chairman, Sir, as the time at my dis-
posal out of the time allotted to the
group that I belong to is very limited,
1 will only deal with one or two points
directly bearing on the constituency
that I represent, that is Marmagoa.

Before that, I would invite the at-
tention of the hon. Minister to what
one of the most outstanding mepn in
the country, incidentally, belonging to
their own party—the ruling party—
has said about the increase in the fares
proposed by the hon, Railway Minis-
ter, because however much I tried 1
could not do any better than what
that outstanding gentleman has said in
a very vivid manner. He said:

“The Rai]way Budget hag added
new pinpricks to the harassed mid-
dle classes. It may be claimed
that the increase in the passenger
fares is not heavy, but I suppose
the Railway Minister has heard
about the last straw on the camel’s
back. The increase of prices of
all  essential commodities has
brought these classes to the verge
of hysteria. It was altogether

needless and unwise tp provoke
2351 (Ai) LSD-—S8.

them further. Ag for the changes
in freight rates, the increases will
be reflected in the prices, while
the reduction of freight of the
high-rated commeodities will only
add to the profit of the middle-
man."”

These are the words of Shri K. Saa-
thanam in the Hindustan Times dated
24th February, 1965, under an article
called “Economic Survey offers no
cures.” Thank God, the ruling party
is still left with some outstanding men
with real merits. Unfortunately, they
are not in power today, but 1 hope the
Railway K Minister will give his con-
sidered thought to this criticism level-
led by no less a person than Shrl
Santhanam, because as I can see ft,
there was no need of increasing any
fares when even the General Budget
has present a revenue surplus of over
Rs. 230 crores and when these increas-
ed fares, especially in the passenger
division, will bring hardly any reve-
nue as such. Even if it brought any,
there is no justification at all for it
when the Government has already
accepted the Das Commission's Report
on the dearness allowance to the pub-
lic servants up to at least the margin
of Rs, 600 and most of the third-class
travel is undertaken by these people
only. So I hope the Railway Minils-
ter even now will consider this aspect
and not add to the already heavy bur-
den of the third-class travellers, ana
at least do not earn the distinction
of having put the last sftraw on the
camel’s back.

The next point that I want to raise
is regarding the employees of
the railways in the Goa section. Some-
time in 1955 the Government of India
decided to impose economic sanctions
for the so-called economic blockade
on Goa. I wonder whether those who
advised the late Prime Minister of
such a measure did ever care to have
a proper look at the map of this coun-
try wherein Goa has been shown, as it
is, on the west coast with a first-class
natural harbour open to the high seas.
Therefore, as expected, the economic
blockade failed mlserably. But what
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mappened is this. At that time the
Southern Railway which were control-
ling the Goa Railways which were
then under one independent concern
known as the WIP Railway or the
West India Portuguese Railway, serv-
ed notices on the staff concerned from
which I will read only the pertinent
portion. It says:

“I have to inform you that if
you do not comply with the orders
of transfer which will be issued to
you, you will be treated ag having
resigned from service without
good and sufficient cause and the
special contribution to Provident
Fund or Gratuity is liable to be
forfeited if you do not carry out
your order of transfer before 1st
January, 1956 ang if at a future
date you desire to come to India
you will not be permitted to enter
India and you will get no appoint-
ment in India.”

As a result of this notice some 900 and
odd employeeg of the railways, most-
ly those who were wanting to share
the nationalistic feelings and were
eager to see the liberation of Goa
expedited, shifted ang took service
elsewhere in the Southern Railway.
They were assured at that time that it
was a matter of hardly six months,
they were told by the authorities con-
cerned that they need not worry about
their accommodation and other things
because within six months Goa would
be liberated and they would be back
in their olg posts. Today, what has
happened after nine years is simply
ridiculous. Those very people who
for seven years, from 1st January
1956 up to end of 1961, served in the
Southern Railway have managed—
some of them at least—to come back
40 Goa. But they are made to work
under those people who had been at
that time their juniors. They do not
enjoy the amenities that are being
given to the employees of the railways
wunder Goa section because the Portu-
guese Administration, naturally, after
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the economic blockade, started giving
them better treatment because they
wanted to keep them in Goa. They are:
not even alloweq free quarters where-

as the Goa staff are not only allowed'
free quarters but are also given many
other amenities like Goa allowance-
and other things. Those people have
repeatedly represented to the General’
Manager and even the Railway Board.

Even the hon. Minister might have re-

ceived copies thereof, But nothing has

been done. I would request the hon.

Minister to look into it. I will lay this.
paper on the Table of the House.

The Minister of Rallways (Shri
8. K. Patil): Give it to me and not on.
the Table.

Shri Subodh Hansda (Jhargram):
Mr. Chairman, Sir, while lending sup-
port to the Railway Budget I would
like to highlight some of the points
and I would request the hon. Minister
to give his consideration to them.

Sir, this is the first time in the his-
tory of the Railways, perhaps, that
the catering service has made a pro-
fit. I do not think the profit that has
been shown is of a very high order. If
you look at the working of the pri-
vate contractors you will see that they
are making huge profits. There are
certain reasons why the private con-
tractors are able to make huge pro-
fits. One reason is that the quality of.
food served by the railways is the
worst that is possible. If you look at
the food served by the railways, you
will fing that the chappatis are half-
baked or over-burnt; so also in the
case of vegetables. That is the reason
why the travellers are reluctant to
take food from the railways. If the
railways want to serve the people the:
quality of catering must be improved:

16 hrs.

Having gaid so about catering, now 1
would like to say a few words about
the budget proposals. The Railway
Minister has stated in his budget
speech that he wants to enhance the
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passenger and freight rates ang there-
by earn a revenue of Rs. 13.5 crores.
I am against this. "If we look at the
figure of passenger earnings we will
find that the revenue from passenger
fares hag been going up steadily. The
increase in 1862-83 was 9 per cent, in
1968-64 9.8 per cent and in 1064-63
about 9.3 per cent. Perhaps this in-
crease in revenue is due to the in-
crease in number of passengers be-
cauge from the figures of passengers
travelled I find that the rate of in-
crease is about 9 per cent. If we take
the overall picture, the rate of increase
in passenger revenue has been steady.
In 1963-64 the passenger earnings
amounted to Rs. 196 crores. For 1964~
85 the revised budget estimates of pas-
senger fares are Rs. 200 crores. At
that rate, the passenger revenue will
8o up to Rs. 219 crores, The Railway
Minister wants to raise a revenue of
RBRs. 221 crores ang if the above rate
is maintained he will get Rs. 219
crores, In other words, the gap is only
about Rs. 3 crores. This Rs. 3 crores
can very easily be raised in some
other way. For example, in 1063-64
the number of passengers who have
travelled without ticketg is about 8
million and the amount realised from
them is Rs. 2.25 crores. Even today
ticketless travel is rampant all over
the country. If a strict check ig kept
on that and money realised from all
ticketless travellers, 1 am sure that
more than Rs. 2 croreg can be realised
Then, there are plots of lands near
railway stations which are used by
people without paying anything to the
railways. Railways can levy some
rent from such people and make some
money out of it. Therefore, I do not
think there is any justification for
raising the fares by 5 or 6 paise as
they could raise the Rs. 221 crores
without doing so.

Coming to overcrowding, it is said
that it ig gradually diminishing. From
the figures it appears to me that the
percentage of over-crowding in 1963-
64 was 13.8 per cent and that figure
has remained static. But if you take
the overall picture of the increase in
mumber of trains it is negligible, Fur-

ther, I have seen people travelling on
the roofs which I had never seen be-
fore in the past. I am sure they are
not doing it, just for pleasure; they
are doing it because there is not suffi-
cient space inside the compartment.
The rush and overcrowding are more,
particularly in the South Eastern
Railways. We cannot get even stand-
ing accommodation in some of the
trains, like the Howrah-Delhi-Kalka
mail except during night.

Mr. Chairman: As his time is limi-
ted, let him refer to the main points

first.

Shri” Subodh Hansda: Thank you,
Sir, for reminding me.

The number of trains in the South
Eastern Railways must be increased, I
am happy to know that the number of
traing is going to be increased in the
next time-table. At least three more
trains are necessary in South Eastern
Railways, namely, an express train
from Gomo to Howrah via Kharag-
pur, one janata train from Howrah to
Nagpur and another express train
from Howrah to Waltair. Then, with
regard to the bi-weekly de-luxe train,
which has become very popular, 1
would suggest that it should be made
tri-weekly in order to relieve conges-

tion.

I am told that the construction of
the Haldia line has been slowed down
for some time because it was the im-
pression of the railways that the cons-
truction of the Haldia port is going to
be delayed. It appeared in the news-
papers a few days back that the World
Bank has given the green signal for
the construction of the Haldia port as
early as possible. So, T would submit
that this line should be constructed
soon so that the construction of the
Haldia port, the refineries and the
chemical complexes are not unduly
delayed.

Then I come to the staff matters in

which, Sir, you are also interested.
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The railways is the biggest organisa-
tion in the country, absorbing about
13 lakhs of people in various catego-
ries. As the House ig well aware,
Government i§ very sympathetic to-
wards people belonging to Scheduled
Castes ang Scheduled Tribes and that
is why reservation has been provided
for these people. Though the reser-
vation is 12-1|2 per cent for Schedul-
ed Castes and 5 per cent for Sche-
duled Tribes, from the figures which 1
have got, though they are not the lat-
est, I find that the actual recruitment
is nowhere near that percentage. In
1963-64 in the railways 12.75,686 peo-
ple were working. Out of that, the
total number of Scheduled Castes and
Scheduled Tribes were, in Clasges 1
and II 125 and 11 respectively; in
Class ITI the numbers were 40,562 and
4,000 respectively; in Class IV the
numbers were 1,58,134 and 26,397 res-
pectively,

18.07 hrs.

[Mr. DepuTy-SPEAKER in the Chair)

When worked out, the percentage of
Scheduled Castes and Scheduled Tribes
comes to 2.16 and .19 respectively in
Clasg I and 11, 7.8 and .78 respectively
in Class IIf and 21 and 3.5 Tespective-
1y In Class IV. 8o, it appears that the
intake of Scheduleq Caste and Sche-
duled Tribe members is very very
lititéd. Even though quota hag been
fixed and tHere is reservation, there is
something wrong with the administra-
tion, so far as recruitment of people
beloniging to Scheduled Castes and
Scheduled Tribeg is concerned. That
is why the reserved quota has not been
filled up by those people. Even though
the General Managers have been given
certain powers to recruit people be-
longing to these classes, I do not think
they have utilized those powers pro-
perly to ensure that quota. In the
case of Clasg III, though the quota re-
served for Scheduled Castes and Sche-
duled Tribes were 1,719 and 1,171, tha
actual recruitment numbers were 1,375
and 215. Similarly, for Class IV, the
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quotag were 4,362 and 6,037 tespec-
tivély and the actual recruitment 6,383
and 1,704, So, it is only in the case
of Class IV that the recruitment of
members belonging to the Scheduled
Castes ang Tribes is the highest, Most
of the employees of the Class IV ser-
vices do sweeping or scavenging for
which other people are not prepared
to come. That is why these people
are taken for that work and that is
why thelr percentage in that category
is the highest. Of course, the general
excuse is that the shortfall is due to
non-availability of suitable candidates.

It may be true that in the case of
officers or in the technical services
there is shortage of persorinel; but
even then I would like to know whe-
ther any training is being given, We
all hear from the Minister that thers
is enough arrangement for the train-
itig of Scheduled Castes and Schedul~
ed Tribed people particularly in thHe
traifing posts; but I have not séen
atiywhere in the Rallwaygs that any-
body has been given training in the
technical posts asg apprentice or any-
thing in any of the workshops,

As regards Class III ang Clas IV, 1
de not think that there is any short-
age of persons, I think, this shortage
ig simply a manmade one. Some time
back there was one Scheduled Castes
man who was member of the Union
Public Service Commission or the
Railway Service Commission in th2
Eastern Zone. At that time the re-
cruitment was the highest; but since
then it has again fallen down. That
is one of the reasons and that is why
I say that there is something wrong
at the recruiting stage and this short-
age has been made. On an earlier
occasion I have said that at the re-
cruiting stage there must be someone
who will represent the interests of tha
Scheduled Castes and Scheduled
Tribes people.

In cases of selection and promotioa
similar treatment is meted out to these:
people. I do not think they meet wih:
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any fair treatment or they get justice
from the authorities. The Railways or
the Government should appoint a
committee to go into this question of
why this shortage is there and what 1t
is due to, whether the shortage is ac-
tually due to the non-availability of
persons or whether it is due to the
antagonistic attitude of the recruiting
authorities. Then and then #lone we
can understand where the fault lies.

The last point which is the most in-
teresting is education. Now the Rail-
ways are running 731 institutions and
there are about 1,07,000 gnd odd stu-
dents in these institutions. The Rail-
ways say that education is a State
subject and, therefore, the Railways
have nothing to do with it. But when
the Railways are runmning these
schools, I would say that certainly the
Railways have got some responsibility
for giving certain facilities for the
education of children of railway em-
ployees. From figures that I have
worked out | find that only 8-4 per
cent of the children of railway em-
ployees are getting facilities from the
Railways. There are big railway colo-
nies. One of my hon. friend from the
other side, Shri Bhattacharya, men-
tioned about Kharagpur. I am per.
sonally associateq with Kharagpur
and 1 know what is Kharagpur, There
is only one higher secondary school
catering to the needs of 500 or 600
students only where the population of
railway employees is more than a
lakh. One school is essential there
and the railway employees themselves
are running a school. The Railways
are pleased to give them godowns in
which the school is housed. They are
trying to get better accommodation
for that school. We appeal to the
Railways to give shem the plot of land
that they require for housing the
school. The alternative suggestion is,
if the Railways are not prepared to
give them that plot of land, that the
Railways should take the responsibi-
lity of the 500 children reading there.
I think, the Railway Minister should
give consideration to this.
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Shri P, C. Borovah (Sibsagar): Mr.
‘Peputy-Speaker, Sir, 1 associate my-
self with the hon. Members who have
commendeq the Railway Minister and
also his Ministry for brihging about an
all-round improvement in the Railway
system, particularly in the matter of
expansion of the capacity as also re-
duction in the number of accidents.

Coming, as I do from the strategic
State of Assam, I am particularly
grateful to the hon. Minister and the
Ministry that they have staried the
construction of the broad-gauge rail-
way line from Siliguri to Jogighopa
and then the expansion of the metre-
gauge railway line Rongiya-Ronaga-
para upto Morkongsalek. These are
very important works and I whole-
heartedly congratulate the hon. Minis-

ter for this. la regard to Siliguri-
Jogighopa line, it ends at a river point
which is a blind ppint. We d¢ not
want that the first B.G. line that will
touch the lang of the State it should
end at a blind point. It should be ex-
tended right upto  Gauhati, nerve-
centre of the State. There is a de-
mang for it both from the side of the
Assam Government and from the peo-
ple of Assam. When the Railway Minis-
ter had been to that State he was con-
vinced of the necessity of this, and if

1 am not mistaken he has said that he

has welocmed this proposal and would
see it done. I do npot know when it
will be done.- I hgpe that he will im-
plement these good words uttered and
see that the broad gauge line is ex-
tended right up to Gauhati.

Regarding Morkongsalek, I am to .
point out that this is another blind
point just on the bank of the river
Lohit. We want that this railhead
point should be connected with the
south bank Railway line. If the south
bank and north bank Railwaylines
could be connected by means of a
railway bridge or some sort of tran-
shipment arrangement, it would be a
complete route, when jt would be pos-
sible to keep the trafic undisturbed
even in times of emergency. The north
bank Railway line passes through &
very vulnerable area of NEFA border,
while the south bank line passes
through another vulnerable area of
Nagaland border and we have seen on
how many occasions the railways had
to suspend running of trains during the
night on account of the activities of
the Naga hostiles. If the north bank
ang the gouth bank lines are connect-
ed in that farthest north-¢ast corper
of the country, it would be possible to
manage the trafic in all times very
well. It e i3 any breach in the
north bank line traffic will be diverted
to the south bank line and similarly
if there is any breach in the south
bank line, traffic will be rossib'e to
be diverted to the north bank line. I
hope that the Railway Minizter will
consider the matter and will see that
this is alsp done.
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Now I would like to say a word
.about the utilisation of the surplus
wagon capacity. There is a general
complaint that wagons are not made
available to the Trade Adviser of As-
sam at Calcutta even for the move-
ment of important items like iron,
steel, cement and at times food articles
like salt as well, This is a regular
complaint. Just the moment, I may
point out that the fertilisers meant for
the tea gardens in Assam from Sindri
and other producing centres are held
up for want of wagons, and even after
good efforts of the State Government
and Tea Board they have not been
moved up to Assam. The time for
application of fertilisers to tea planta-
tions are fas{ passing and because of
it the tea planters are having a very
_anxious time. I request the hon.
Minister to enter into telegraphic com-
munication and see that enough
wagons are released for the purpose
of transporting fertilisers 1o Assam im-
mediately.

As regards overcrowding, we have
heard speeches from both sides of the
House where a demand has been made
for two-tier or three-tier sleeper
.coaches, and there has . even been a
demanq for increasing the number of
Deluxe trains. But I come from a part
of the country where the people are
struggling for standing space in the
trains. The plight of passengers in
that area ig horrible and is beyond
description. I believe that this is

known to the Railway Minister, and .

particularly to my hon. friend Dr.
Ram Subhag Singh who had been the
other day to Assam and went to many
places and saw things for himself.
Wherever he went the people met him
ang said to him the condition of As-
sam, so far as the railways are con-
cerned, and more particularly in re-
gard to overcrowding. 1 would request
that the hon. Minister should see that
at least one more passenger train is
introduced in both North and South
Rank lines and also a fast-running
trains for long distance passengurs.
These are a few of the urgently requir~
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ed matters which the people of Assam
want to see implemented.

As regards the increase in freight
rates I am sure my hon. friends who
spoke before me must have referred to
this point Still, I would like to say a
word about it. In the face of the 10
per cent increase in customs duty and
the increase by 4 to 5 per cent in the
bank rate, whatever little increase is
made in freight rates will certainly add
to the cost of production of the indus-
trial goods and thus make the price
of those goods higher and higher. This
increase will aggrevate inflation and
affect those articles which have to face
competition in the export markets of
the world. 1 might specially mention
about tea, Assam produces g little more
than one-fourth of the world’s produc-
tion. The North-East Frontier Rail-
way passes through the tea-producing
area, and yet strangely enough, very
little of the tea traffic was going by
railways and much of it was going by
road and river. It is a good augury
that from last year, because of the in-
troduction of the weekly tea special
the time taken for transporting - tea
from Assam to Calcutta got reduced
and this proved itself very popular,
and as a result a considerable amount
of tea traffic has come to the railways.
We hope that not only will this tea
special continue but the Railway Minis-
ter would be pleased to see that such
tea specials are made to run every al-
ternate day at least during the peak

‘season. 1 would also plead with the

Railway Minister to give some con-
cession in freight for tea transport.
Everybody would ask for freight con-
cession, but my asking for concession
is not for the industry alone but also
for the purpose of more revenues for
the railways. The steamer services
are giving concessions, likewise if the
railways also give some concession, and
tea specials are introduced as suggest-
ed, I am of opinion that the revenue
that will be earned by the railways on
account of transportation of tea would
become almost double that what it was
before, and this will result not onlv in
the hetterment of the railways finance
but also in the earning of greater
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amount of foreign exchange for the
country.
As regards marginal adjustments

resulting in a clight increase in fare, 1
am sorry to say that it has been a re-
gular annua) feature. If we pool to-
gether the margina] adjustments made
during the last ten years, it comes
to a total of about 30 per cent. rise in
fares. Ang this tells very hard upon
the lower income group who generally
make short distance travels for at-
tending to their daily duties. At least
on humanitarian grounds, I would re-
quest the hon. Minister in charge to
see whether he cannot withdraw this
little bit of increase in fare at least
for short distances wup to 50 k.m. I
hope that he will consider this point.

As regards the continued operation
of some of the railway lines in the
private sector,-I would say that this
is a sad commentary on the implemen-
tation of our industrial policy. These
private railwayg are using outmoded
locomotives and equipment and give
scant attention to the amenities >f the
passengers. I hope that the hon, Minis-
ter wil] Jook into this matter also and
see that the private railway compa-
nies which are still running are taken
over by Government at the earliest
possible time.

There are many other matters about
which 1 would have liked to speak, but
since my time is almost up now, I shall
make just one or two more points.Ido
not want to speak about corruption
ete., but I would like to point out that
the Audit Report for 1863-64 points out
that there was infructuous expendi-
ture to the tune of over Rs. 1'58 crores.
If the hon. Minister would pay some
more attention to check the loss to
railway revenue arising out of ticket-
less travelling, pilfering of railway
property and corruption in contract
works, ctc., I am sure he will be able
to give more relief in freights and
farc. 1 hope he will give hus atten-
iitn to this point also.

The north bank town of Tezpur is
one of the most important towns of

Assam, but the people from that side
are finding difficulty to even to come
to Gauhatf not to speak of Calcutta,
Delhi etc., for want of accommodation
in trains. We want that there should
be special bogles attached io the trains
for Barauni, Lucknow and Calcutta.
This is a very small demand and Iam
sure that Railway Minister would be
able to meet this demand.

I had the occasion to meet my hon
friend Dr, Ram Subhag Singh when h:
was there in Assam, and I accompani-
ed him in his tour in my constituency
when representations were given to
him by the people, One such was pré-
sented to him a Sibsagar on behalf
of the people of Assam in general and
the people of Sibsagar in particular.
1 hope that the ministry will bear
those reprezentations and the points
mentioneq therein in mind, and strong-
ly urge that receive prompt attention
at the hands of the Railway Minister
and his Ministry.

Shri Mohammad Elias (Howrah):
In his speech, the hon. Railway Min-
ister has said that on the basis of the
Santhanam Committee Report, the
railway vigilance department and !;he
railway administration are taking
active steps to eliminate corruption
from railways. But I think no in'_n-
provement has been made in this
regard; on the contrary, corruption
has been on the increase day by day
in the railways.

For oft gew) WX SO zquw
' mgveg, AT TF sTAEQT T A E W
ag g P 1w F ¥F AT WA AL E

Mr Deputy-Speaker: The bell is
being rung—Now there is quorum. He
may continue,
ohammag Elias: 1 think the
Shri 3 r corruption in the

most fertile fleld fo!
country ig the railways.

at mv

1 do not have much time o)

disposal to give much evidence.
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I have concrete examples of it and
[ shall quote two of them. My house
is situated very near the Shalimar
godown of S, E. Railway. From my
childhood, I have been seeing lorry-
loads of goodg taken away in broad
daylight by unsocial elements, Those
things are sold in the black market.
This is done with the connivance of
the officers and staff. How the thieves
can know in which compartment
valuable goods are kept. "If some
wagons from Bombiy or Nagpur
come, wagon brokers will know the
exact numbers of these wagons, they
will know the exact time of arrival
of the train; they will stop the train,
break open the wagons where valu-
able articles like typewriters, terylene
clothing etc, are kept and take them
away in lorries. ‘These things very
often happen. No police watch s
there, We reported fhe matter to the
RPF, and to Police but no action is
taken. Gangs are organiged in
different places, arid those gangs of
wagon breakers do not care for any-
body in the locality and create a lot
of trouble and break the peace of the
locality,

Whoever goes ahd fights against this
corruption i viotimised by the pail-
way administration. I shall give one
insbance, in regurd to the Lillooah
Workshop, which ig one of the biggest
railway workshops, which is a very
old factory,K spread over an area of
half 5 mile. Here in broad daylight,
prohibited things are gold inside the
office and factory, things like ganija,
opium, country-made wine. Even
prostitution goes on inside the factory.

Mr. Deputy-Speaker: The railways
cannot be held responsible for that.

Shri Mohammag TEiias: Tt goes on
inside the railway premises; inside
the factory and offices, these things go
on. A very sincere and honest
employee of the railway by name
Ashutosh Chatterjee, Grade I Clerk,
has written to the President, the
Railway Minister and the Railway
Manager, detailing the activities of
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these unsocial elements and stating
that many officials who are well-
placed are also connegted with these
things. Because he has done &0, a
chargeshce. was framed against him
and he was suddenly removed from
service without any enguiry. Why?
Because he wanted to fight corruption.
He was in the army. He has got
many certificates of his good conduct.
He does not belong to any political
party. He is a very gincere and honest
worker. That wag his main fault. 1
shall read a portion of the letter he
has addressed, signing over a revenue
stamp, to the President, the Railway
Minister and the Re.ilww Manager.
He hag thrown out a challenge that
if he was unable to prove the allega-
tions he has made about corruption:
in the railways, he could be dismissed,
his_whole patemnal , moyve-
eble, immoveable d conflscated
by the railways and he could be
awarded RI for twelve years. I am.
reading a portion of it.

Mr. Deputy-Speaker: Please write
to the Minister about it.

Sbri Mohammagd BHas: I shall lay
it on the Table with your permisston.

Mr. Deputy-Speaker: No, it cannot
be laid on the Table.

Shri Mobapmmad RHas: He writes:

‘“Previously on 10/19-11-60, I
challenged the railway authorities
by signing on the revenue stamp
that I will be dismissed from
service. I will pay one thousand
rupges ag a fine and I will suffer
12 years RI angd again on 23-10-61,
I declared on signing on revenue
stamp that if T at all am unable
to prove the corruption, then the
Ministry of Railways will seize
my whole paternal properties
including moveable and immove-
able things and can forfeit those
and I will be discharged from
service immediately and I will
pay ten thousand rupees as a fine
to the Ministry of Railways and
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lastly I will suffer 12 years RI.
But regret my challenge was not
accepted by the Ministry of Rail-
ways”.

Instead of dccepting this challenge,
ihe railway authorities of that paril-
cular store dismiissed him. This is the
fate of an honest man who wanted
to fight corruption, who wanted to
-point out where corruption is taking
place. I am placing it on the Table.

Mr. Deputy-Spedker: No, no.

Shri Mohammad Elias: Let the hon
Minigter take action on this.

Mr. Deputy-Speaker: You send it
to the Minister.

Shri Mohammad Elias:
place it on the Table?

Mr. Deputy-Speakér: Not necessary.

I cannot

Shri Mohamumad Elias: All right.
“Then 1 am passing it on to the Minis-
ter with the Hope that He will look
into this and order for withdrawal of
dismissal served against Mr. Chat-
terjee.

The seeond point is with regard to
.casua] workers. Shri S. M. Banerjee
and others have referred to this. The
hon. Minister in his speech spoke
about the welfare of 13 lakh railway
employees directly employed by the
railways. But he hag not mentioned
a gingle word about fhe half-million
casua] labourers who are employed in
the railway. They have to do the
worst type of work, and most impor-
tant work at the same time, If they
do not work, the railway operations
cannot be maintained. On the con-
struction side, on the maintenance
side, everywhere casual workers are
working; and if they do not work
properly, the railways cannot be
maintained and it is due to their
sacrifice that the railways are smooth-
ly running, not only due to the work
of the employees engaged directly.
But these poor people are treated like
slaves of the middle ages. They get
-only very poor pay. The pay of an
unskilled worker is Rs, 27—50, of a

semi-skilled worker Rs. 35—60 and of

a skilled worker Rs, 40—98. It varies
from place to place. How a person

with his family can maintain himsel?
on this pittance of a salary I cannot

imagine, These workers are very

innocent. Most of them come from

the scheduled castes and scheduled

tribeg and Adivasis. They do not
khow hiow to protest against these
things. They db not know how to
organise therhse'ves to protest against
these things. They have to give bribe
every now and thén. In a circuldr,
the Railway Board has instructed
that all persons working more
than 6 months will be ftreat-
ed ag temporary employeey and will
be given the CPC scale. But the
railway authorities in different places
who actually deal with these things
do not allow these workers to reach
80 days of service. They do not allow
them to continue for more than two
months and 20 days. Then they are
discharged, and again they are

engaged. Then the man has to give

Rs. 10, Rs. 15 and so on, before hs

can be engaged to the engineer and

other local people who employ him.

Again he will work for two months

and twentynine dayg and again he
will be dismissed. In this way, thou-

sands of workers are working for 8,

12 and 12 years. But still they are

not treated as temporary workers.

Instead of that, if workers who have

not put in more than gix months ser-

vice can give some bribe to the
engineers and the officers concerned,

they are taken ag temporary workers

on the CPC scale. How can the poor

Scheduled Caste and Scheduled Tribe

workers afford to give this bribe of

Rs. 100 or Rs. 200 to get this benefit?

They cannot give and they are not

treated as temporary workers on CPC

scale of pay. Inh this way, the instruc-

tions of the Railway Board are being

flouted,

My hon. friend Shri S. M. _Bnnerjaa
has demanded that an enquiry com-
mittee should be constituted to go into
the problem of casual jubourers. 80
that they are ensured proper treat-
ment. I fully support the idea. The
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Ministry and the railway administre=-
tion may think that these casual
workers cannot organise themselves,
they cannot organise a violent move-
ment. But just as the slave system
collapsed in the middle eges when
the slaves revolted, these people can
also rise one day and they can do much
harm if the Railway Minister and the
railway administration pay np heed
to their problems. So; I earnestly
request the hon. Minister, through
you, to pay attention to this problem
of the casual workers.

I also wish to point out the difii-
culties of the railway electrification
workers. As soon ag the project in
which they are employed is completed,
they are dismissed. Though there are
many new projects undertaken by the
Government, they are not transferred
to them. They are dismissed, and new
recruitment takes place. We have re-
ceived a number of telegramg that in
the Eastern and South-eastern Rail-
ways casual workers and workers of
the railway electrification department
are being retrenched. They are going
on hunger strike, they are agitating,
but their problem is not being solved.
I wish to take this opportunity to
request the hon. Minister that their
problem and the problem of the casual
workers should be given proper atten-
tion.

1 have been raising the question of
the light railways for the last seven
years on the floor of this House. Due
to the efforts of the Minister of Rail-
ways, the Barsi Light Railway was
taken over, and it is running very
well for the last few years,

Shri Daljit Singh (Una): Other

Members have been given only five

* minutes while he ig taking a lot of
time.

Shri Mohammad Elias: You are s0
many.

‘Mr. Deputy-Speaker: This is out

of his party's time,
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Shri Mohammad Elias: I know the
problems of the light railways in
Bengal—the Howrah-Amta and the
Howrah-Sheakhala Light Railways
which carry a lot of passengers, But
they are ag old as 90 years. The car-
riage, the wagon, the compartment,.
everything has become old and they
cannot run properly. The owners,
Messrs. Martin Burn, are making a
huge profit, In spite of that, Govern-
ment js giving lakhs and lakhs as
subsidy to those railways, instead f
taking them over. The previous Rail-
way Minister, Shri Jagjivan Ram,.
gave an assurance on the floor of the
House that an expert committee would
be appointed to go into the question
of the light railways, especially the
two light railways of Bengal that I
have mentioned, and give itgs opinion
on their nationalisation, We do not
know what has happened to this ex-
pert committee, We would like to
know whether it has submitted any
report. The Petitions Committee had
recommended the taking over of these
railways, If they are taken over and
dieselised, Government can get a huge
amount of profit, because in the
Hooghly and Howrah districts there
are no other means of communica-
tion,

In this age of rockets and superso-
nics, this railway runs at ten miles ~n
hour, and there are only 10 to 15
trains during 24 hours, as a result of
which the people have to face enorm-
ous difficulties. The new Railway
Minister, with his vigour and enthu-
siasm, we hope, will earn our blessing
by nationalising this light railway.
There is also the problem of transport
in Calcutta which can be dealt with
only by a circular railway. If the:
circular railway system is not built,
the whole transport system of Cal-
cutta will collapse as the buses and
trams could not cope with the grow-.
ing passenger traffic in Calcutta.

There are only three trains between-
Howrah and Bombay, two in the maine
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line and one via Allahabad, With the
construction of two steel plants in
Rourkela and Bhilai and with the one
already existing at Jamshedpur and
the coming in of new townshipg on
this line, the number of passengers has
increased tremendously and two more
tfrains are needed to meet this situa-
tion. Of these one could be a Janta
train and another the Deluxe train,
both of them to run between Bombay
and Howrah., I also request for the
introduction of one Deluxe train bet-
ween Madras and Howrah due to
large volume of increase in the num-
ber of passengers.

Catering improved as soon gs it was
departmentalised but it has again de-
teriorated in the recent past. The
contractors when they were there
made huge profits. Till last year,
catering was a losing proposition for
the railway department. From the
speech of the Railway Minister now
it appears that there is some profit. 1
feel that the railway departmeni can
improve the departmental catering
and can serve the travelling public
much better and at the same time
make profits, if the management Is
improved and corruption is eliminat-
ed. I have hearq from a vigilance
officer who investigated a case that
one manager of the catering depart-
ment was to write in the duplicate
copy of a bill only six annas, while
serving lunch to a person worth Rs. 4
and also collected the amount of Rs. 4
from him without depositing entire
amount, In that way corruption and
forgery are going on.

T

Shri Dinen Bhattacharya: The
manager does go because he has to
oblige the big bosses in the Railways.

Shri Mohammag Flias: You are
right. Besides, the managers and
other staff—the poor workers in the
catering department are treated just
ag they were treated in the contrac-
tor’s days, They are employed on the

commission basis; if they sell for one
rupee, they will get a commission of
10P. Their minimum wage should be
guaranteed: then there could be in-.
centive or production bonus over and
above that so that they may get 2
or 3 paise per rupee's sale as incen-
tive, These staff also face risks and
accidents and they do not get any
compensation or medical facility or
travel facilities; they are employed as.
slaves, | think the catering depart-
ment should be better managed. Many
committees and informal consultative
committees had enquired into this but
we must go to the root cause of this
problem: why cannot the catering de-
partment make any profit or satisfy
the travelling public? This should be.
looked into properly,

17 hrs,

Then, about the speed of the trains,
it has been mentioned in the Minis-
ter's speech that the speed is being
increased, but it is the experience of
everybody including Members of Par-
liament that the trains cannot run on
time,- Even the train which used to
be called the VIP {rain, No. 1 UP and
No. 2 Down Howrah-Delhi Mai! used
to run one time in time, but now-
adays, very often, we find that it is
late by anything from one to five
hours, and no passenger can be con-
fident that if he boards that train he
will reach his destination in time. We
cannot say that the speed of the train
has increased. There is bad running
of the trains.

There is a very good suggestion that
the Government is proposing to in-
crease the speed of traing to 70 miles
an hour, But 1 think it will remain
a dream if the railway administration
moves in the way it is doing now. 5o,
particular attention must be given to-
wardg increasing the speed of trains
and at the same time towards pune-
tuality. I vehemently protest against
the decision to Increase the third-class
passenger fares,
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I conclude by supporting the sug-
gestion made by my hon. friend Shri

Tridib Kumar Chaudhuri, namely, that-

the Railway Board should be abolish-
ed, There is no necessity for keeping
this Railway Board. The Board which
the Britisher had constituted—a
bureaucratic organisation—should not
remain. The railways must by them-
selves run the administration proper-
ly. There is no need to keep any
Railway Board, The Ministry with
the departments can easily run this
“vast railway organisation with expe-
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rienced staff. So, the Railway Board
should be abolished.

Shri Kapur Singh (Ludhiana): The
Ministry should also be abolished.

Shri Mohammad Elias: No; the
Ministry must be there, With these
words, I close.

17.02 hrs,

The Lok Sabha then adjourned till

Eleven of the Clock on Tuesday,
March 9, 1985/Phalguna 18, 1888
(Saka).
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